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LOK SABHA

Tuesday, March 30, 1865/Chaitra 9,
1887 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR, SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
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*639.

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): (a) to (c). The
Government had received in March,
1964 a memorandum from the All
India Federation of Scheduled Castes,
Scheduled Tribes and other Back-
ward Classes, New Delhi. One of
the demands made by the Federation

2663 (ai)LSD—1.
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therein was for setting up separate
Ministries at the Centre and in the
States to look after the interests of
the Backward Classes. The Govern-
ment’s views on it have already been
furnished to the House in reply to
Unstarred Question No. 2381 dated
the 22nd April, 1964, namely, the
question of a separate Ministry at the
centre was carefully examined, but
a separate Ministry was not consider-
ed necessary. In the majority of the
States, there are separate Depart-
ments dealing with the Welfare of
Backward Classes. Since that reply,
at the Centre, the Department of
Social Security has been created.
Welfare of Backward Classes is one
of the most important subjects handl-
ed by this Department.

oft FOR R wEAT: FT ¢ 19 qEV
¢ fr g waow & @ wTE T g
W @ FROT & FGT W AT A
fear s wifg®, wfaw snfaat ok
grfaa aifen sfe i SR s
fegr oAt =nfgy &ar €Y famr smar
t? afz g, @ @ "9 FE ) |-
frAR F=F TER A g AR T &
AT HArEq F Fw7  fa=e aqy afy
far &7

www wgEw : SEi g § fw
oq I FW [ AAET & T G §
afer  ayoe farnfedY waew & aw
ST AT

st gew wy weE @ foey wf
awt § R Iufa & F 9w FT@T
maEAm I RO @
I F o § @ gy fady w9 &
¢ fady wfgwrg, N fadw agE
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T HaATIg ® X F q@ER w7 fA=<
2?
Shrimati Chandrasekhar: In this

Department of Social Security, as I
stated in the main answer, more
attention is being paid to the wel-
fare of the backward classes, and
specific schemes are being worked
out.

Mr. Speaker: Are there any schemes
to invest this Ministry or Department
with special powers in this regard?

Shri P. R. Chakraverti: *In view
of the expanding prospects of this
Ministry, may I know whether Gov-
ernment has considered the question
of taking up the Mines Welfare
Board under the control of this
Ministry?

Shrimati Chandrasekhar:
rate question might be put,

The Minister of Law and Social
Security (Shri A. K. Sen): This
should be put to the Prime Minister.

A sepa-

e g aT T Y fe
TEUE ¥ W ¥ 90 TET WS
#ree WX dwd Ffow & a9 @ A
AT @E? IAH I AQT § IR
T FA F fau e ¥ i wgfad
fedwie e a1 #71 Saw T
g1 & s Srear § fF oo e A
¥ Nfs Teger e A @l
fae @@ ¥ T w1 feww fea
o, fFev @ m §?

Shri A. K. Sen: If the hon. Mem-
ber is speaking of a particular

scheme, I have not been able to follow
which scheme he has in mind.

Mr. Speaker: There was a scheme
to open separate community projects
for the scheduled castes, about 30 of
them. How many of them had been
opened?

Shri A. K. Sen: The proposal has
been only for the tribals, for tribal
welfare blocks and to extend them.
No separate blocks for scheduled
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castes and backward classes was ever
under contemplation.

Shri Subodh Hansda: Was it a
recommendation of the Dhebar Com-
mission that a separate department
should be created for all the States
where tribal population was more
than a million and if so was this
brought to the notice of the States?
How many States have created this
department?

Shrimati Chandrasekhar: There
was such a recommendation. It was
decided that there was no need for
a separate Ministry at the Centre
whereas in almost all the States they
have separate departments for social
welfare which deal with Harijan
welfare subjects. If the names of the
States are needed, I can give them.

Mr. Speaker: No. She has said

almost all the States.

Shri N. R. Laskar: It has been
admitted by all that the question of
the scheduled castes and tribes is a
negative problem of enforcement
which could be done by a separate
Ministry? Why is it not done?

Mr. Speaker: He is arguing.

oft Ta® sWwT ;a8 fawmer g3
TE HATHT & 9T A7 W Jq AT AT
I wiw A arey o 5 gEd fog oF
O HAEMT 9T AW M A
g Q1w fawfet wawg & o
FTWAGTE AT A FATEE A T W
AN g HAT F O
a1 T @ A & faw g wae ¥
g s QX & 7

Shri A. K. 8Sen: All that work is
being done; more work is being
undertaken.

ot forw wroaw ;w7 g AT EE
t e g7 ot o o fewigw § @&
T aff g€ § 7 Szw A Al q fe ¥,
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wiag ag femie w{ 7 & X
FTHIN IR E T AR F?
uSw  RERW W R ISR

Tatar O § -
Shri S. M, Banerjee: Apart from
scheduled castes and tribes, what

steps have been taken by the Gov-
ernment to safeguard the interest of
the other backward classes? Is the
same concession or something less
being given to them?

Mr. Speaker: The question is about
a separate Ministry.

N ATt . BHTET ¥ W N TF
T T Hwrd ¢ A IEEr faea
F fau aew A FHA T ) |
# s g g fraem g w1 1
e fear mar @ AR wmT ogEwr
FORT FHTH T W qF guT & WX e
g7 % BITey faeT ¥ wTW H qwerar
gfaw gs & 7

TN WEEE ;€ T A A @
TR

Wt Wo ¥o AF: FA N AEH FE

W WQR@ . AL, AT

Tizel ® faq qa-gfeaa
+
(=t ®o Wo AR
=Y 7o ®To fRad :
st gy fay -
st wa -
ot fangfer faer -

w7 ofcage war ag W A
T v fw

(F e yIfr@aw &
wWeE ¥, aHE-ae ¥ s e
Wi Ifamfew wger & v § fadw

*¥640.
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et & fau ga-gfaam, wAren,
TR FE-gH qJ°T ggW W 3m
¥ qder I ¥ fauwm sgaeqr ®Y
HUHT TEAINIEE g ¢

(=) afz @i, & fewr & 7271 F719-
e w1 w1 faAR

(1) = afags e § fadwt
§ qdew ¥ ¥ fawgwm st W,
W § A swEe v A gfe
 maafea d; <

(w) Y geadfr Aoty &
I wanEl & fau fegear ew
wrafeq &3 w1 wAA 7

The Minister of Transport (Shri Raj
Bahadur): (a) to (d). A statement is
laid on the Table of the Sabha.
|Placed in Library, see No. LT-4090/
65].

Shri S. C. Samanta: May I know
the details of the procedure by which

the foreign tourists have been
requested to send suggestions for
improvement of tourism? May 1

know whether there is any proposal
to change that procedure?

Shri Raj Bahadur: We take quite
a number of steps to tap the opinion
of the incoming tourists. We had
also requesteqd one of the well-known
research institutions in California to
interview tourists who return from
India and let us know their reactions
We also invite parties of journalists,
particularly of journalists interested
in tourism, to study our facilities and
our places anq to give us their
The other methods are also

opinion.
there.

Shri S. C. Samanta: What sort of
tourist corporations have already

been set up or are proposed to be
set up for the improvement of
tourism?

Shri Raj Bahadur: We have been

told from time to time that there is
a great deal of shortage in regard to
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hotel accommodation as also in regard
to the provision of other facilities
such as transport, shopping, enfter-
tainment, etc. To overcome all these
shortages, two corporations are pro-
posed to be set up. One has already
been set up, namely, the Hotel India
Tourism Corporation, which will try
to fill up the gaps wherever they
exist in respect of hotel accommoda-
tion. It will also look after the
restaurants and the motels that we
have already put up. More motels
may be put up. The other corpora-
tion will deal with the provision of
entertainment  facilities, shopping
facilities, tourist transport, publicity
material, etc., ete.

sfy oo fag: @ @ede
gy § g dX ¥ g afex
far fr o gl & et Y
¢ o fom & mfest & mwE
¢ fifer af &, wr  SEwETE
@ I T ey A8 fear w6k
g dmr A § s w oW
T fFar T Y| g @ ey
¥ W7 FET AT &7

St T AT T AT T T AT HT
Fraan w@d & 9 g wqwET W@«
AT F U F FTC W/ | 37 g
F1 W &9 ¢ TFR ¥ 90 $Q ¢ %
for ol &Y ATETEEa QA E ST A
IET F WA F AEW T 7
FOT F77 § AT LW A@ T A
o1 7| arar § fe o gfeed s
w1 &1 od ] A e ¥ § Jd

L]
g
iy

<

st fafa frsy . ar Welt o &
tq ¥ 7 @ 7rg § fe aen &y
aTaTE ¥ WITAATEY HTSHIE S § -
afama ¥ aww &4 & fay 717 faRu
arr ot and &) Afew e A o
st mor e g
wamFat R AR e &1 W ow
#1 w3 fwar swowr )
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ot T AR W AT w6
& fear ame gt aw g e
| i |

ot waw fag - & ST ST
% &= saTeT #1 w17 fas wriw oo
®1 3G FT § a1 N gfeqw feea oy
TIT R A T@A AT wH R

oft o gy : g fafea wg
it s o NAsaw ¥
fowfam =<7 ¥ ¥ v wmawaw 3
f& agi ot 7 fadb fadeit odewt &
gfaar 1 5 e fear oy a9y
YA AW F deF § I7 HY gl 7 A<
WY sare famm sy ) fet Y eqT o Sy
Tiew gfaad & s folt & &
TFM & a1 gak /1eA g, ag WY oY
%Y § 99 AW F qdTHT FT HK SATET
g frar sy

Shri A. N. Vidyalankar: In order
to remove general complaints from
the foreign tourists that the beha-
viour of some of the officers at the
customs and other check-posts, is
generally felt to be irksome and
bothersome, may I know if the Gov-
ernment has examined the sugges-
tion that some officers of the tourist
department should remain at the air-
ports and other landing stations to
help and guide foreign tourists?

Shri Raj Bahadur: There were in
the past a number of complaints
against the behaviour of the customs
officials and others. We made a con-
certed drive to avoid such complaints
and we have created a special cus-
toms officers’ pool from which officers
are posted at various airports and
other gateways to our country. We
have also appointed tourist officers te
look into such complaints and also
help the tourists as best as they can.
1 dare say that now these complaints
have very much declined. In fact,
they are very few as compared to the
past.
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oft fagraw faz . ovft @t ot &
T fF A agd wewt ¥ o
gfaard § agy Wiy qdewt & fodr ot
Y =ifed | @Y v & o awar g fe
AT qdewl F fad w1 Wi a &
g fam A W i g as
HR TR TN 7 & W a9, Wif®
W qehi ® oAt S A @
wgfaaet ok wfeargat &1 @
AT TFAT | A gAT 9 &7 fearr
QT ag W G Y @I | WTNg qae®1
w1 T gfaad wEwEe T SEgEr €
W gy ¥ ?

oft TW wPYT : gH 7 gl qgF q_X
WTETH T I F wifw Ay g oy
W TIHH T e FeW gl v g |
g faaw wifed Sa= ot 7 av o §,
wferr wama s &Y T § 1 & mrew war
g fF s #1 w famr grm

Dr. M. S. Aney: Is there any
special consultative committee to
give advice to the Government as
regards tourism, on which persons
who have toured abroad are also
members?

Shri Raj Bahadur: We have got a
Tourist Development Council on
which this House and the other House
are also represented. I have not yet
examined the proposal whether mem-
bers of that Council should go abroad
to study the facilities that obtain
there. That is a very welcome sug-
gestion.

Shri Daji: May I know whether the
new programme of Light and Sound
introduced at the Red Fort has proved
successful with the tourists and
whether Government have received
suggestions that the omission of
Mahatma Gandhi and Maulana Azad
from the entire programme gives a
lop-sided view to the tourists of the
national movement?

Shri Raj Bahadur: So far as the
first part of the question is concerned,
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we are having very heavy bookings
for the seats there. In fact, a very
large number of visitors could not
find accommodation for the last two
days. About the Ilatter part, that
question was really examined when
the script was being prepared and
since the attempt was to give a true
historical story of the Red Fort, we
thought that it should be as faithful as
possible. The experts and other peo-
ple now seemed to be strongly of the
opinion that if we could by a dramatic
device bring in the name of Mahatma
Gandhi also, it should be considered,
Consequently whenever we review the
script, as recorded we shall bear that
suggestion in ming and we shall take
note of the sentiments cxpressed,
without doing violence to history.

Shri Kapur Singh: May I know
what national purpose is likely to be
served if we introduce Mahatma
Gandhi into the history of the Red
Fort?

Shri Daji: Mahatma Gandhi and
Maulana Azad went to Red Fort many
times.

Shri Kapur Singh: So did I and
you.

Shri Daji: You and I cannot be
equated with Mahatma Gandhi and
Maulana Azad.

st 3o fao Wt : w1 FHR F
e ¥ qg arq W § fF ot aeT ¥
Ty AT S T0E § 99 F7 gfawmal ¥
IR IF A TR EAATH WA &eTHe ¥
frrgfmgmraagfaard, agfrar ¢
agi W eEa fafae (faeifas st
% feged § s a1 dfagrfaw W
@ w0 § s frge famY oF aopen &
qa ¥ WY ag gAY BT 91 fF OF e
q goaT & graey § fady faeY odew
wY Tt a1 fF ag e w1 A Ffa
21 & ST wrgar g R oS o &
oW ) W g Mfagfas sarfa
& s 9% Qfapfaw s & g g
@ T faa s @
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ot v gAY - ag 3w § fv 3
YR @ § W g o ¥ o
far § w1 g Jwry € 9§ 1 IR
T TF a9 e A g ¥ i
FOTQ F7 garer &7 v | AfwT XX
Taem e ¢& mEgw @ W § o
areraET Yo fem T g ) AR ¥
g R ra A frerfrafd
2 F =t qg FTH T § | 90w
o fawrad g1 ey & 39 A7 o A
& oSTar g

Shri Fatesinhrao Gaekwad: One
of the major complaints by tourists
is against the appalling ground ser-
vice offered by the IAC. May I know
whether this is receiving Government's
active consideration and if so, what
steps are being taken to remove this?

Shri Raj Bahadur: There is a con-
stant attempt to improve the facili-
ties at the airports and I am sure
the Ministry of Civil Aviation is very
much alive to the problem.

National Highway No. 13
+
[ Shri R. G. Dubey:
'LShrimati Savitri Nigam:
Will the Minister of Transport be
pleased to state:

s64L

(a) the progress made in the cons-
truction of National Highway No. 13;
and

(b) the exsenditure incurred so
far out of the amount sanctioned for
the construction of the above High-
way during the current year?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). A state-
ment explaining the position is laid
on the Table of the Sabha,

Statement

(a) The progress on the sanctioned
works on National Highway No. 13
is as follows:

MARCH 30, 1965
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(i) Road improvement works.

Jungle clearance, earth formation
and collection of materials
are in hand. The over-all
progress is 0'9 per cent.

(ii) Bridge over the river Tunga-
bhadra:

Collection of materials and pre-
liminary work on foundations
are in hand. The over-all
progress is 0'7 per cent.

(iii) Bridge over the river Don:

Collection of materials and work
on foundationg are in hand.
The over-all progress 1is 10
per cent,

(iv) Land acquisition for the miss-
ing link between Kushtagi and
Hospet:

Proceedings have been started.

(b) Against the current year’s
budget allotment of Rs. 10.75 lakhs,
the expenditure so far incurred is
Rs. 2,07,802,

Shri R. G. Dubey: While I fully ap-
preciate the interest taken by the
Minister in the construction of this
highway, may T know why there is
such a shortfall in expenditure? As
against the santtioned amount of
Rs. 10 lakhs and odd, only Rs. 2 lakhs
and odd have been sgpent.

Shri Raj Bahadur: While I would
like to apportion responsibility for
the shortfall, it is evident that for
any such work—road-building, etc.,
particularly new ones—it takes time
for the preparation of estimates, call-
ing for tenders, and selecting the
right type of contractors to do the
work,

Shri R. G. Dubey: May I know
whether in respect of the Tunga-
bhadra river, the tenders have been
approved and necessary orders have
been given?

Shri Raj Bahadur: I have given that
information here.
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Replacing of Old Vessels

+
642, J Shri Yashpal Singh:
1\ Shri Bhagwat Jha Asad:

Will the Minister of Transpert be
pleased to state:

(a) whether any proposals have
been submitted by the National Ship-
ping Board for the replacement of old
vessels and for the removal of other
disabilities in the matter of acquir-
ing new vessels; and

(b) if so, the action proposed to be
taken in the matter?

The Minister of Transport (Shri Raj
Bahadur): (a) Yes, Sir.

(b) The recommendations made by
the Nationa] Shipping Board are being
implemented to the extent possible
under present circumstances,

st qmaTe Ty w7 T gar
¥ § o ww T fraw g O grea
igfrfamagma arow@ e ?

¥ TW WYY © TF THHT qHA 9
=T faar srar @ g@d A ¥ wesron
AT AT § | 39 W A9 feew & s
9 yH1T § fy agomn § ¢

& ATEAR, q I¥W, FITH FH
Gfaa afqeq 3, ¥ @1 wEww &
gaRAewde s

Ffaad %
Wmﬁwsﬁﬁikoo
Y T W T F § Y, W R
T F FAT FIAAT T & 57 A%
T @

it e feg @ ag WY e
Ty § fv ca w7 § 3o fean wifE
gFgasr &« gem 7
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St o Wy : ag @ I FEw
Y FAT 9T FAdT H 3T ot I Fedr-
¥z & fay amdt
8hri Narendra Singh Mahida: What

is the total tonnage of these old
vessels?

Shri Raj Bahadur: It
require some summing up.

Mr. Speaker: Some mathematics.
Ring Road, Delhi

would

+
( Shri Hukum Chand
Kachhavalya:
Dr. L. M. Singhvi:
LShri Onkar Lal Berwa:

Will the Minister of Transport be
pleased to state:

%644, %

(a) when a decision was taken for
providing road lights on the Ring
Road in Delhi; and

(b) the reasons for delay in imple-
menting the same?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b). A statement
is laid on the Table of the Lok Sabha.

Statement

(a) and (b). The Ring Road was
constructed primarily for through tra-
flic of fast motor vehicles which move
by their own lights and it was, there-
fore, not intended to provide any
lights on the road. However, in res-
ponse to persistent demands from
several quarters, it was decided in
February, 1963 that®the road should
be lighted. The Delhi Administra-
tion who undertook to do the work,
approached the Government of India
for financial assistance to meet the
cost of the work, estimated at Rs. 12
lakhs. As lighting is a civic amenity,
the question whether the Government
of India are legally responsible for
the lighting of roads, had to be con-
sidered carefully. They are now ad-
vised that the responsibility for the
provision of lights on the portions of
the road lying within the jurisdictions
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of the Delhi Municipal Corporation
and the New Delhi Municipal Com-
mittee is that of the Government of
India in the Ministry of Transport
and that the Delhi Cantonment Board
are responsible for lighting the por-
tions of the road in their jurisdiction.
The question of providing fundg for
the purpose is under consideration.

ot gwR wez wepwg - & S
argar § i qwee for Oz 9% faaet
&t Qe FT #1 faEr w T @Y R,
o} 5 § feqer ==t o ?

oft T WETYT : T TF WY AT
% 5o o1, St fF & § o See ¥
FATAT, qg AO & AT 97 fF gmewr @=t
FY 4m | we 78 & &Y 1 ¢ fafaedy
T FIEATE THT &1 07 | K& &Y 7w
frer s g AR ¥ F9 qw fean
I |

it FER W WEATY © T T THL
£ P AR 9T 7€ TR § FEAifeag
A FT I F7 faare g ?

oft T T W Y for A
T W ag Amee grd F g Ay
FIHT IF aR ¥ 9 faame w30

=t AAR STATRT © T qTHAG Hel
SUECEICERE TR el El i
frdemasmesAai g ?

wsI RQAw 0 gg @ AwAr
JIE]F T@AT , §@ § 917 Wi faw A
¥ Wy

Centralised Seed Industry

+
Shri P. R. Chakraverti:
Shri Bibhuti Mishra:
*645.{ Shri Kapur Singh:
8Shri P. K. Deo:
tSMl Narasimha Reddy:

Will the Minister of Food and Agri-
culture be pleased to state:
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(a) whether Government are seek-
ing participation by foreign firms in
the development of a centralised
seed industry in the country;

(b) whether Government propose
to exempt such enterprise from the
requirements of the Land Ceilings
Act; and

(¢) the impact of the seed satura-
tion programme initiated during the
Second Five Year Plan on the pro-
duction front?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) There is no
proposal to develop a Centralised
seed industry. However, & pamphlet
entitled ‘Prospects for Seed Industry
in India’ has been prepared and cir-
culated to attract foreign companies
who may be interested in collabora-
tion with Indian farmers to build up
a sound indigenous seed industry.

(b) This will be considered when-
ever this is necessary for technical
reasons.

(¢) Under the seed saturation pro-
gramme, an area of 101.5 million
acres has so far been brought under
improved seeds.

Shri P. R. Chakraverti: Which are
the foreign countries that have up
till now offered to help India in this
matter?

Shri Shahnawaz Khan: The coun-
tries which are at present assisting
us actively in our agricultural opera-
tions are Russia, United States and
West Germany. But for this parti-
cular project we are awaiting res-
ponse from certain countries.

Shri P. R. Chakraverti: In con-
sideration of the vital importance of
having this industry on an organised
basis, may 1 know whether the Gov-
ernment has allotted a special fund
for it in the next Fourth Five Year
Plan?

Shri Shahnawaz Khan: We are
fully seized of the importance of
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having proper seed multiplication
programmes. A Seeds Bill has
already been passed by the Rajya
Sabha and I hope the Lok Sabha will
also be good enough to pass it during
this session. Then we intend to take
up this matter in a really serious
manner.

st fapfr (o & s s
g 5 g & form wm die wnd
Far § fa g g ar 7 ? g s
¥ A T aF ¥ TF TF e wH
¢ few T AT g@ER Y T §
w A fear sman, wwfag ag seer
T T T @ € T aER qEE A
W @R W #) fawfag 50 F aR
¥aw & g?

st g @t S ' @R
WY 9 gaR "€ie  Afeefeaae
S § | I T ¥ gH EH A O
Y & fr O eR w4 @ & aww
W T EH W@ 9 9T gw e w=eT
T @ §F, ITH! TG J@WTT
TF, Y GG HH A FSHT FH |
TN REIE T ®
¥ 500T € & F° g wfg Fifw
TE W HSS &M Y FH FL qHA §
o\T gt woA qfgda #1 W @ sy
§ 1 o TR G e @A FT g,
TR HFAATRE |

Shri Kapur Singh: Is the desir-
ability of starting a central seed farm
in the Punjab being considered by
the Government?

Shri Shahnawaz Khan: Yes, Sir.
That is also being effectively con-
sidered.

ot qTw qrAw ;W wIEAE A
ot ¥ @t 6 Ao Ao Tl § oY
@ &t AT U § 7 weWT ®TH A
WG IER IR ARG
TH & 7€ FTH @A F7 A s @
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¢, afx i, @ 99 9% fear Twm @
<A & fa g 7

Nt T w wt Y ag ar
g 5 a7 w1 T FW A R Q@
E AR g I FT @ 1 Af
3 *gr gATQ 9T I8 @ R s ad
e & W g, 95 grame o
t o 5 diw g T ET §, Wik S
& qI9 919 X FW g fomer
AW IqAT & R S ey AgY
& ufar & , @ a9 Surer w8 AT
I wHE FogET gy § WK SR
WO FTH T 67 § |

st Jo qo Fradt : ot AT
Hat St A wgr 5 gAY TP AR R
dre w1 @ @ § | §F sy g g
fe @ fram sSm g AR @
¥ mm T g ?

it AW Wt ;W fw oAy
yefea Mfew Tifgy MifF w3 fag
o ¥ AT FIA G, TIET FTATRIE
AT AE & | qT U1 W F G E

st W WY egEw : WiTE wd
e w7

wER WERT . 9 g TR
¥ IR A qET=l ¥ QT DY q@Er 9O
qear g

st at a . §EA A
St & qaman fr T wnt aga w=8 W
T¢I TR &Y T § R TR
wwEA |y g ?

st wgsaw Wt - ¥ & o=
o T ¥ & o Qg § W
FUNT 9 B w9aT @9t frere Ay
g

st st af sy W g
LU S
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oW AR : HT WY 45 A |

st vq10 No Wfawt : T wH?
S AT T FIAT T AT G T A
fasar & 1 w7 wEA A A g
N § 5 @ & w7

*ft g™ Wt xEEr A" AWy
73 ¢ fF ¥ o= g=ete OFE & B8 v
T T gt g A wigdw At
A8 @ THRY N I IF J@T FT
% | gafag 7z avar T g fw e o
g & a8 g 9l g wa Anfew

T MfEdA F1 @ % /T q=L7 FH
F P |
Shri Thirumala Rao: Has the

attention of the Government been
drawn to the fact that the seeds pro-
duced in some of the seed farms are
being diverted to the foodgrains mar-
ket where they get a higher price
than the price offered for the seed?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): These
seed farms are run by the State
Governments. But I do not think
such diversion is taking place.

Shri M. R, Krishna: May I know
whether it is a fact that some of the
big business houses, like Birlas, have
received thousands of acres of land
for being developed as seed farms in
Punjab?

Shri C. Subramaniam: Yes, Sir. In
Punjab they have a seed farm. But
I do not know the extent to which
land has been allotted to them.

ot TR & ag ST TR
g fir oY drer g afver et & A &
IEHY TR qH GFATA FT NG FT T
s & ? wa ey FEE aw A
@y o § 7

ft wgaw Wt ;T S &
yerd g §awd T ¢ W ¥
=T dremEe § s afcg aads
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fra amar § W) Fmmafer SanEw
& gfcg Wt qwd fiear smar

sft o wo faardt : ot walr Y
¥ 7y 5 g9 g T W A W
amIEYE Ko agm § &
YT TE & HTH § F4T 4TST g @I AT HAT
T QWY

it e ot wt vE R gu
T 1§ HT9 4T 971 7T 9 § o feage
Iq BT ¥ HIET Y @I & | IgET &
F9g ag & & Weam & 99 9% qer
A1 Fr fawa 7 @Y a9 a% Fg
FIAET AET &Y qFAT | T FARCTT |
S| ST 9T gL T T FT IO 9T
T AR IG ag ToredqT 7L FT AT
9gw smom @ 39 Weaw § I
T JET |

Shri Narendra Singh Mahida: There
are many Government agencies
through which seeds are distributed.
Is the Government aware of the fact

that many of thesc seeds do not
bloom?
Shri Shahnawaz Khan: I could not

catch the question.

=t TR AT ST T
e

weqw WEMT . WERT qIEE WY
T TG, TTHT S FT FIET FT T

2

st vPmETAR oo aw &
ST 9T Fgar g e oY o @ ot
# dare frar ST & g St A
framat w 37 ¥ fag @ faar ST @, 9%
q[g T W A A F g giaT 8
Tafag arn & faw T @ M) frara
) 7 fo=r qmar | sefET S AT
oFg oA § feama g feew #r @i
A g Yy RE T W 2
T R q § 99 AR &)
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wsaw WERY - HA TATHT ST, ;AT
H 3314 AT TATIT T AT AT ATON
& 14T 3% swaeqt Azm A avyg ?

i T A S Y geafug
2, @A Isamar AR 39§ fomr
W ogar

WS R AT A, AT W9
19 %1 & guwTed f T aa sqgegr
FT TG ISMAT AT FFAT § |

Shri Narendra Singh Mahida: There
are many Government agencies
through which these seeds are distri-
buted. Is the Government aware that
many of the seeds distributed do not
bloom even?

Shri Shahnawaz Khan: Some com-
plaints have been received. We have
drawn the attention of the State Gov-
ernments who are responsible for
supervising these farms, to look into
those complaints.

Shri Kapur Singh: In this morning's
papers, we have read about exten-
sive appearance of black-wheat crops
in UP. We would like to know
from which Government Seed Farm
this seed originated?

Shri Shahnawaz Khan: We will be
collecting that information.

Shri C. Subramaniam: The hon.
Member may be interested to know
that this seed came from Punjab.

Mr. Speaker: Probably, he would
like to know the district and the
village also.

Shri Bishwanath Roy: In view of
the different climatic conditions in
the different districts in the States,
may I know whether the Govern-
ment have got any proposal under
consideration for starting big farms
at district level?

Shri Shahnawaz Khan: We intend
to start a large number of these farms
depending on the availability of land.
In the beginning, we hope to start a
farm in each State and we hope that
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it will further be extended to dis-
tricts.

durget ¥ faetw fewfar

+
(et fegeaT wam -
oft g™ fay :
St WrTEy AT S
*646. < st wYwET S :
o T gew anew
oft R0 wfto aTUw ¢
ot fargeae qrovg

11 amfae faww awr agere
wdl ag g # FA AT fH o

(%) =1 gamaat F fa<fig At
1 wegaa w77 ¥ fay fegem #Y @y
Iy Ygar afafa & ooy o=t
foe 2 & & ;

(&) afx &, ar 39T Wy T
fawfar w71 § ; o7
(1) 3% wfq awre
sfafsar 8 7
The Deputy Minister in the Minis-
try of Community Development and

Cooperation (Shri B. S. Murthy): (a)
Yes, Sir.

T

(b) A statement showing the main
recommendations contained in the
interim report is laid on the Table

of the House. [Placed in Library,
See No. LT-4091/65].
(c) The Interim Report of the

Committee has been considered by
the Consultative Council at its meet-
ing on the 29th March, 1965 and is
now under the consideration of the
Government,

st fagwee warx . WA, @
o % ag qamar mar & fF garaa
¥ qry qTaE A w14 & foy 4 W
3T wwrr ¥ o 39 ¥ gy fawfon
F 7€ } 5 30T g7 B FY TR
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Y ¥ W q¥ fa= FET A0fgw
M & ST g g R @ owEew
¥ ¥7 g fee fam o g
¢ ?

Shri B. 8. Murthy: In the state-
ment laid on the Table of the House,
it has been stated that there must

be a provision made by the Central
Government that. . .

it fagsax wo® : gg |9 &
g TEN g W& |
Shri B. 8. Murthy: May I request

the hon. Member to repeat the ques-
tion?

Mr. Speaker: He ought to have
asked for it in the beginning.

st fageax W@ ¥ a7 4TS

q7 f ¥q Qe & 98 9% g1 ™1 §
fir qaTadt T w1 w9 & fag g
¥ dar A @ wafag ¥T I
®1 GITAAT FT AL &7 AwfeQ A &
ag JTAAT AgaT § @@ waRE &
J]W & gravy A FET g A ;U
doer fFmr § 7

Shri B. 8. Murthy: The Report has
just come and the Ministry concern-
ed is considering it. It has to move
other departments concerned in the
States. Therefore, we cannot at pre-
sent say as to what decision the
Centre is going to take.

st fagwax waw ;T foE &

ok fawfant & @ig ow fawfar
7g WY  f& gamEl §1 9 wfuF F:I
wmy &1 sfgs fear  smar =Ry,
& S =g g fv g @ A a0
FTFT T w1 Geer fwar &, TS
FTFIA & €9 @ A ||y qAg &
&1 WX guradl ® W e § oA
g2 §?

Shri B. S. Murthy: The panchayats
have already been authorised to levy
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certain taxes, under the respective
State legislative enactments. And
those taxes could be classified as fol-
lows: (a) proceeds from taxes levied
by them; (b) fees and charges impos-
ed; (c) income from property, invest-
ments and remunerative undertak-
ings; and generally, the panchayats
cap levy taxes on houses, vehicles and
profession.

As a result of these taxes, I may
say that in the Maharashtra State, in
the year 1962-63, the panchayats had
got non-grant income to the extent
of Rs. 47450 lakhs, whereas the
minimum figure was in Bihar, and it
was Rs. 0.45 lakhs.

oft aea fay : 3@ Rewe ¥ AR
#q v foam mar § 9% Jgar a%e FY
foate ¥ WY ga o fomr mar @ we@ar
% qra Al foet TE R fF q=mgat w°y
I G FI AGH FEAT 99T § W
FT HWT ATEY TIAT ITHT TTT § A ARG
WA FT 199 g AFT § A I« Ig ART
[ aGA FUT, T IS HGT 37 a77
7g fre a0% ¥ oo FT FHT AT
WAl a€ gaafn F1 FF TEEST F}
TR HI TR T T FTHA F GIAAL
1 2 faor s Ot TR WAt w7 oA
HEAT ghIT 7

Shri B. 8. Murthy: I do not think
that the hon. Member is speaking
with full knowledge of the situation.

it qmaT fag - 9 sTOET g3 w7
weHe g fed o #1 adt

ueaw WY 3§ ¥ A ag 9
g
Shri B. S, Murthy: I would beg to
state that the statement does not con-

tain anything which the hon. Mem-
ber has stated now.

In Andhra Pradesh, the Government
have entrusted the collection of land
revenue with the panchayats, and the
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report is that cent per cent collec-
tion was made, as a result of which
the panchayats are getting about
Rs. 4000 to Rs. 8000 as commission.
But, generally, the collection is
entrusted not to the village pancha-
yats they are to levy it, but the col-
lection is entrusted to the revenue
authorities. Therefore, there is no
difficulty as far as the panchayats
levying the tax is concerned.

ot ™ fa¥ - =T g wERy
IIaT TFa § fF gaT wqw ¥ feqnr
qTET qgT FHT & 7

weum WA | UF qATT @Y A1
AT CF TATH d3 H |

ot T FTW AW : G goaa

Frafrarg §, ITF 39T FATX AW &
T 3 faie @ 91 39 a9 o wEA
HTE - FTI @ Iq!T G177 & fog wawwe
FT FIW IBT T §, T FT IAC J20
Augifaag aga s S vram & 7

Shri B. S. Murthy: 1 have already
stated that here is a statement which
has been laid on the Table of the
House, which contains certain pro-
posals. Either the Central Govern-
ment can give grants direct or the
President can give a direction to the
Finance Commission to look into the
matter and see whether the grants
given to the State Governments can
be allotted according to the needs of
the panchayati raj. These things
have to be processed and it requires
a lot of time,

st fagaew qredg ;ST R AT
T 2 ¥9A F AW § durga; AT
qIT FTH FT 727 706 & A F @
g1 & A1 & gg S 9rean § 9
grz7 0% § F9W ¥ fag feam ga
Y HTEAWFAT § W I g9 T yFEqT
F fou gmere ®T T AIEAT € 7
Shri B. 8. Murthy: To be fair to

the State Governments, we must agree
that the State Governments are doing
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their best. They are also giving grants
and the power to levy taxes. But
all this is not enough. Therefore, this
committee has recommended that
much more money has to be given,
and these things have to be processed.

Shri Shree Narayan Das: In view
of the fact that a study team was
appointed by this Ministry to go into
the financial resource of panchayat
Raj Institutions, I would like to know
what was the necessity for this
another committee and what were the
special terms of reference given to
this committee, which is another
committee appointed to study the
matter?

Shri B. S. Murthy: That commit-
tee was appointed only to go into
the question of panchayati raj insti-
tutions’ resources. This committee
has gone into various other aspects.

Shri Shree Narayan Das: What are
those other aspects?

W gew weT wgE R ag o
e o damst ¥ 199 W) SR
g &, SfF & wrfed ¥ g ¥ §
w fag @ ogwd?

Shri B. S. Murthy: Congress mem-
bers never enjoy any monopoly.

st g fey : w faaow #
g T @ B m s 7 dammay
&t mfgs feafs B gurd & fog
o gEA R § 1 @ dd § wrw
Fl fo% foar o @ fs ot
e (dT W) F I e
W quEe ¥ gyg < oy @ §
S qEFW T8 qOF A @R
WM F AW Wil FT vt ag § v 9=
Tai A " A ¥ AT ¥ wf-
fomr o 2/ AT E, ST FT W
gfmg Wt gFesr A & awr @
T gER S T gETT av Al
T GET ST AEETN T AT Y
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feafa % &, fom ¥ oAl & 1 &1
I gER T Y EH 7

8hri B. S. Murthy: As far as land
revenue is concerned, Andhra Pra-
desh is giving 25 P., Assam is giving
15 P. and Bihar 63 P. The view of
the State Governments is to gradual-
ly give all the land revenue to the
panchayats.

Y ggee feg ;& ag s
Igar § 5 dr @Y F wamEn Ak
A W GEEI AT §, T S
F I F AR w1 F@ R

Shri B. S, Murthy: All the expen-
diture which the State Government
incurs on education, road building,
health and other subjects, all these
monics are also transferred to the
panchayati raj bodies.

Mr, Speaker: The panchayats in
States other than Andhra are not able
to realise the amounts due to them.
What is being done....

Shri Yudhvir Singh: Other than
land revenue.

Mr, Speaker: What is being done
%o help them recover it?

Shri B. 8. Murthy: All the State
Governments are transferring large
sums of grants to undertake certain
agency functions.

st gt fay ;s wRiey,
7 w1 foafa & fF oo & waeft awr
FEA F ATAE WY AR I T 3 AT
T famr @ @

The Minister of Community Deve-
lopment and Co-operation (Shri S, K.
Dey): State Governments are try-
ing their utmost to help the pancha-
yats secure the tax resources which
they levy on the people. The pre-
sent thinking is that we should ask
the State Governments to let the
revenue agency collect all the taxes
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of the panchayati raj institutions. We
have yet to take a final decision in
the matter.

Shri S. M. Banerjee: I would like
to know whether it is a fact that in
these panchayat administrations, the
major portion of the financial aid
given to them is utilised by the ruling
party for the purposes of elections
and to prepare the ground for the
elections (laughter)?—Do not laugh,
it is true.—What is the check on this?
Is there any machinery to check such
extra or wasteful expenditure on
these elections?

Shri S. K, Dey: The information
supplied by the hon. Member is, to
the best of my knowledge completely
without any foundation.

Shri Daji: Is the Government aware
that in order to avoid the commit-
ment of giving more financial
resources to panchayats, many states
like Madhya Pradesh are avoiding
the inauguration of panchayati raj
from year to year? It is now more
than two years, and despite the pro-
mise that it would be done, pancha-
yati raj has not been ushered in
Madhya Pradesh. What does Gov-

ernment propose to do about it?

Shri S. K. Dey: I am happy to say
that this is not correct. I have receiv-
ed the assurance of the Chief Minister
of Madhya Pradesh that before the
onset of this monsoon, panchayati raj
will be in operation in the State,

Shri Kapur Singh: He is happy,
but has he ascertained the facts for
himself?

Mr. Speaker: He got the informa-
tion from the Chief Minister.

st fow aromw ;. g AR
& gdr) EF AR TE AL WA
faerf m§ & ag ST wEAr
fe ag =¥ few e faaa) o o
O dfag e Mok wrIw ¥
g foR Wt &Y § % qema-Tw
T arg forr Sty
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Shri 8. K. Dey: There is no ques-
tion of disbanding the Panchayat
institutions, Nobody can disband the
institutions now. The subjects that
were entrusted to the Balwant Rai
Mehta Committee for study were
entirely different from the subjects
that were remitted to the Santhanam
Committee on financial resources.
What was remitted to the Balwantrai
Mehta Committee has already been
listed in the papers that have been
laid on the Table of the House.

Mr. Speaker: I do not think any
further supplementaries after this
answer are required.

Air-India Advertisement

+
Shri P. C. Borooah:
Shri Yashpal Singh:
47 J Shri Prakash Vir Shastri:
I Shri P. G. Sen:
Shri Ram Sewak:
LShrl Onkar Lal Berwa:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether it is a fact that
Kashmir was eliminated from the
map of India being used by the Air-
India in an advertisement published
in the ‘New York Times’ which ap-
peared in January, 1965;

(b) if so, the reasons therefor; and

(c) the action taken against the
persons responsible for this?

The Minister of Civil Aviation (8hri
Nityanand Kanungo): (a) to (c). I
lay a statement on the Table of the
House.

Statement

(a) and (b), The advertisement
captioned “We should say once that
Air-India jets to Bombay daily and
hag the fastest service to New Delhi”
was prepared by the Air-India's ad-
vertising agents in New York to high-
light the Corporation’s jet services to
Bombay and Delhi Bombay and
Delhi were pin-pointed in a ‘rough’
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outline of India and not a geographi-
cal map. There was no intention to
show the political or geographical
boundaries of India. Since the ad-
vertisement was liable to be mis-
understood, it was withdrawn imme-
ditely by the Corporation.

(c¢) All concerned in Air-India have
been suitably instructed to be very
careful whenever using maps depict-
ing boundaries of India.

Shri P. C. Borooah: May I know
under what circumstances this self.
damaging and misleading map was
published by a Government advertis-
ing agency, how much time after the
publication of this map this defect
was noticed, and what steps have
been taken to correct it?

Shri Kanungo: As has been said in
the statement, it was not a map of
India, because large portions of India
are not shown in it. However when
a PTI message from New York show-
ed that there was some misunder-
standing, it was immediately with-
drawn, and the revised advertisement
went into circulation.

Shri P. C. Borooah: In view of the
fact that even the Government agen-
cies pay scant regard for the sanctity
of the map of India, may I know
whether Government proposes to
restrict or regulate the publication of
maps for advertisement purposes; it
so, what steps have been taken in
that regard?

Shri Kanungo: As already stated,
this is not a map of India. It was
only a portion of India highlighting
two points, Bombay and Delhi, for
the jet services.

st fagrae ™ ;. FEAT HAT
ft ¥ uqd srarx ¥ wgy § Fv 7y frg-
wa w1 v g & g S
wgat g fe 9u § weie & wfaforr
feqem & v19 & feey i feamo
¢ "X afk daw wehik § A
fawrar AT o1, A W IW F T qOL
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T & o g e oeqw wT e
foqr mar a1 ! W@ §Ew ¥ oA
fafs w1 g 7

Shri Kanungo: I have seen the
advertisement which appeared. In it
the whole of eastern India was not
shown, including parts of Bihar, U.P.
and Assam and a large portion of
South India wag also not shown, be-
cause the purpose was to highlight
Bombay and Delhi.

Wt omaw fay . w@Toag @
gfeww & Fufaq & ot Tar o v
¢, 99 § w1 feecafer qré—sqwaet
qre—feamr mar § 7

ey . A 9Xe

FAfr A o HF IR A VW@
g fom 1 @ s & 91 awgw
Ta g

st sweTmat W . W oag
Tt & fe oo gfear & fom aafam
fow w4t R A T Y qEw

aadwT & faedt fram & 98 #7 Mi
s wrwtaa fFar a1 i g &
TR Togama™ 7 @ gfemr &t
=q wifq &7 fa=r 1 § 0\

Shri Kanungo: I have no informa-
tion as to who drew attention, but
my information is that a PTI mes-
sage from New York drew attention
to this possible misunderstanding. It
was not a map of India, as I have

already said. Thereafter the adver-
tisement was withdrawn.

Wt wEmER aeR o @R
waga & s e ?

Shri Fatehsinhrao Gaekwad: May
I know whether Government are
aware of the fact that there are other
carriers plying through India who
distribute maps which show Kashmir
as a disputed area, and if so, what
steps Government propose to take?
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Mr, Speaker: Others are not con-
cerned here.

Shri R. Ramanathan Chettiar: 1In
view of the fact that this is not the
first time that Kashmir was left out
of the map in the Air India adver-
tisement, may I know if such maps
will not be repeated in future?

Mr. Speaker: Air India left it out
earlier also?

Shri R. Ramanathan Chettiar: Yes.
It was brought to the notice of the
previous Minister.

Mr. Speaker: Then he does not
know it.

sft o @0 faam@ @ oW
T S fggea & I g AR
Y W 99 AW ¥ fewran @ v
§ w1 oAy A AY Y

am“‘@"iﬂ'{mm
l

Shri P. R. Chakravertl: May I know
whether the Government has utilised
the services of experts in the know-
ledge of geography and history to
defame India in the international
world and, if so whether the Gov-
ernment has taken steps ta save us
from these friends?

Mr. Speaker: Next question.

Hindu Religious Endowments
Commission

+
Shri Hem Raj:
Shri Vishwa Nath Pandey:

Will the Minister of Law be pleas-
ed to state:

vea8.)
L

(a) the progress made in the finali-
sation of the recommendations of the
Hindu Religious Endowments Com-
mission; o

(b) when Government propose to

bring forth the necessary legislation
before Parliament in this behalf;
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(¢) whether the legislation would
also cover the Sikh shrines and gur-
dwaras; and

(d) if not. the reasons therefor?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
{a) and (b). The matter is under
very active consideration of the Gov-
ernment and g decision in that regard
is likely to be taken soon.

(¢) and (d). No. Sir. This was
not within the terms of refercnce of
the Commission, and the Commission
did not make any recommendation in
relation thereto,

Shri Hem Raj: May I know whe-
ther the views of the different State
Governments have been received on
this point and what those views are?

Shri Jaganatha Rao: The views of
the State Governments had been
received except from Kerala and West
Bengal and the Administrations of
Union Territories of Goa, Pondicherry
and Manipur. It is difficult to enume-
rate the views as there are many
views.

Shri Hem Raj: May I know whe-
ther the Sikh religion formed part
of the Hindu religion and, if so, why
is it that it had been kept out of this
Commission?

The Minister of Law (Shri A. K.
Sen): This was not within the terms
of reference of the Commission and
it was thought proper not to include
it as the Sikh Gurdwaras Act is con-
sidered sufficient for this purpose...
(Interruptions).

ot fayaATq qoRT @ HILT AT
¥ gy FT wenw ¥ oY, ww whwwa
& garat 9T faard wxX awy, quAd

foar ST

Shri A. K. Sen: The Commission
had car-ied out a fairly wide investi-
gation into the whole matter and
examined all the relevant interests.

2663 (Ai) LSD--2.
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Shri P. R. Patel: The recommen-
dations do not apply to Muslim
endowments and Christian endow-
ments. I want to know why a sepa-
rate law is being thought of for
Hindus and not for all the communi-
ties combined in this non-communal
and secular State?

Shri A. K. Sen: The whole com-
mission was appointed for the pur-
pose of Hindu Religious Endowments,
as the name suggests.

Shri Bishwanath Roy: May I know
whether any legislation is under con-
sideration of the Government which
would cover all the religious endow-
ments, irrespective of individual reli-
gions to which they may belong?

Shri A. K. Sen: No, Sir.

Shri Shree Narayan Das: The hon.
Deputy Minister said that these
recommendations are under active
consideration. May I know the pre-
cise time they will take to come to a
decision?

Shri Jaganatha Rao: The draft Bill
is ready and is being finalised. It is
proposed to introduce legislation as
early as possible.

st Tagrem fog <@ sfamw 5
fete #1 WA g qw e ad
&1 3 195831 1959 Hord oY
& oA 6 oww oaw
ag we wfagwr RN ! wr e
dqw WAL wwd g 5w
dfed ¥ foat g @i &, feely
WA g AT §

Shri Jaganatha Rao: This Com-
mission was appointed in 1960. The
report was submitted to the Govern-
ment on 31st May, 1962. Thereafter
the opinions of the State Governments
were called for. There is no unusual
delay. Because it is a,concurrent
subject and we have to await the
recommendations and views of the
State Governments....
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Mr. Speaker:
from these.

About the income

Shri A. K, Sen: We have got no
actual statistics with regard to endow-
ments which are not covered by any
legislation.

S TETNAIC WOEA - [T ER
Feqe ¥ o a@ W A 3 fF wra-
ad ¥ §9 Q¥ g W F19 FT 3 §
gd w1 & 9 92 fF fyq ® fRwl
FdmoaamoR Pm sr g 3w 7
gadfas gt & I T S
g? afzg, @wr g@ER O ad
dfed & fag ol ST fifel &
g # WY e gfew @ &
T § FE g fazr w7 famr
LI A

wew ®EAW : I ar §EA
g g |

Wt sy fag fagrat @ ot
w3 ¥, #fed #, fon=wgi &
Gar wEgd & g St € ag fagw
g & fear smar & 1 q3m WO
v &9 ¢ f& a1 o A
arag @ dar ¥aw fgg ad ¥ foaw
W @I §, S A Swfy o e
feqr sng 7

Shri A. K. Sen: It will be for the
respective mutts and the trus‘s and
the endowments to determine for
what narpose and for what religious
communities this particular fund has
to be utilised.

st ATmaAT . feanr & W
qE AIAN FER { qg Wq A
gt IWFIIATTF TA | SR
uifes F1at ¥ 1€ WY F@FIC TIX
W & geq Ag fran, FF w0
& A ag fFar ) W g oW
ST FEFIT F1 W1 AEAQFAT 9T
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™ 5 7 ofow oAy o
A &g wawr foad ?

Shri A. K. Sen: Most of the success-
ful legislations relating to Hindu
Religious Endowments were passed
during the British regime and those

measures have proved very success-
ful.

Shri Thirumala Rao: With respect
to part (b) of the reply, may I know
if there is any proposal to exclude
certain States like Andh-a  Pradesh
and Madras where the State Acts are
functioning very efficiently, and
where they have expressed an opinion
that their Acts are sufficient for this
purpose?

Shri A. K, Sen: That is so. The
contemplation is that this will be g
model legislztion and any State would
be free to adopt it for its own pur-
pose.

Haldia Port

+
Shri S. C., Samanta:
Shri M. L. Dwivedi:
) Shri Suboih Hansda:
LShri B. K. Das:.

Wil' the Minister of Transport be
pleased to state:

*619,

(a) the number of displaced persons
or families from Haldia Port site
who hava beeq settled on the lands
developed for the purpose;

(b) the conditions for settlement;

(¢) whether cost per acre ¢f deve-
loped land has been calculated; and

(d) if so, what it is?

The Minister of Transport (Shré
Raj Bahadur): A statement is laid orv
the Table o} the House.

Statement

(a) It is understodd from the West
Banzal Government that so far, 117
families have sought assistance for
rehabilitation on the land developed
Out of these, 80
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families have taken formal poss=ssion
of the land and four of them have
stastad coastruction.

(b) The conditions for settlement
adopted by the State Government are
broadly as follows:

(i) Each family will be allotted
4 Cottahs;

(ii) the allotted land will be given
on an initial Jease for 30 years
with cption for renewal;

(iii) the land shall be held by the
lessee for the purpose of con-
struction of residential ac-
commodation for himself and
the members of his family
anJ his heirs and f.r no other
purpase and the construction
of the house shall be com-
pleted within three years
from the date on which pos-
s2ssion of the holding has
be>n given to the lessee or
within such further time as
may be allowed by the Col-
lector of Midnapore;

(iv) the lessee sha'l pay rent for
the said holding.

(c) and (d). An amount of Rs. 500
only is being realised by the West
Bengil Government on an ad hoc
basis for a plot of .06 ¢f an acre of
homestead land from each family
seckiny rehabilitation pending settle-
ment of actual price,

Shri S. C. Samanta: May I know
whather the Department of Social
Security have recommended to this
Ministry that according to the Dhebar
Commission’s racommeandations, each
Scheduled Castz family which has
been displaced at Haldia will be paid
Rs. 500 for land and Rs. 2,500 for
building a house, and, if so, what is
the reaction of the Government to it?

Shri Raj Bahadur: So far as I am
aware, no sich communication has
be2n received from the Department
of Social Security by the Port Com-
missioners,
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Shri S. C. Samanta: May I know
whether the 117 families mentioned
in the statement have received com-
pensation for their homestead land
so that they may buy the plots?

Shri Raj Bahadur: The Govern-
ment of India or the Port Commis-
sioners have paid to the Government
of West Bengal the cost of acquisi-
tion as adjudged and declared to be
given by the Land Acquisition Officers
concerned of the West Bengal Gov-
ernment, and that has been done. The
rest of the exercise entirely lies within
the domain of the functions of the
West Bengal Government.

Shri Subodh Hansda: I find from
the statement that a sum of Rs. 500
is being realised by the West Bengal
Government from those families
which are seeking rehabilitation, for
a plot of 0.068 of an acre of homestead
land. I find that from the statement,
that is done on an ag hoc basis, wh'ch
means that the cost will go up. I
would like to know how it compares
with the compensation paid to them
for the lands which have been acquir-
ed from them.

Shri Raj Bahadur: So far as the
cost of land to be realised is concern-
ed, it has been fixed by the West
Bengal Government. 1 think they
have taken into account the fact of
displacement of the number of per-
sons of the families concerned. As
for the rate of acquisition, I am
sorry the information is not readily
available with me.

Shri Basumatari: Mav I know to
what extent the complaint made by
the people who have been displaced
there is correct, namely, there is dis-
crimination between one community
and another in resvect of the pay-
ment of compensation, allotment of
land, etc.?

Shri Raj Bahadur: I do not think
the West Bengal Gove-nment have
discriminated between one community
and another in this particular matter.
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oft firx ATevaw ; FqT ITT FAET FY
foe gsram Y W 2 f5 dEa %
fsf7riz ¥ faw oF dyve fafasy
BT FY 1Y FI 79T I FTH F7 F14707 7
Shri Raj Bahadur: This does not

come within the purview of the ques-
tion nor of this Ministry.

W w1 frRaiw

652. = ¥To Wo walfawt : #av
g aqr gfe S5 ag @ ;¥ FaT
o &5

(¥) 1964-65 & foer ZWi *Y
H Y #1 fhg g0 = W) feaen fraer
frafa gur; Wk

(=) fals & g9 = =ow N
frarw w7 awqa: ooy faoflt s At
wig gg !

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri

D. R. Chavan): (a) A statement is
laid on the Table of the House.

Statement

The quantity of sugar exported
during 1964 to various countries and
the estimated f.0.b. realisation there-
on were as under:

Quantity Estimated

Sl Country exported f.0.b.

No. (Tonnes) price
(Rs. per

tonne)
1. Malaya 14,509 895
2. South Vietnam 19,346 731
3. UK. 10,5258 969
4. USA. 99,431 727
<. Hong Kong . 10,469 674
6. Italy 19,153 730
7. Japan 60,866 988

(b) Rs. 19 crores estimated.
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Shri Bishwanath Roy: In view of
our exports to the different countries,
may I know whether the demand for
Indian sugar is increasing in the in-
ternational market and whether with
the present rates of the price of sugar
in the international market, we are
able to export more?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): We have
to subsidise, because our costs are
much more than the international
price. It is on that basis that we
have been exporting.

12.00 hrs.
SHorT NoTIiCE QUuESTION

fr@ & o o ax
+
oft Tt :
Mo TR AAET wifgan
it farr g
S.No.6 ﬁ“f“"&
ot aurae fag
idiqaﬂtfm:
L wye fe -
AT HAIT HelT Ig aqTA WY FA
w5 f&

(7) ragaa g i feedy A qar
faa qa #1 §1e, afaeETE qIel g,
&9 fadw ¥ 1 {5 wad & qar faa
w1, AT AT FT FO wead gk §;

(@) =1 & i & “‘F&wq”
(zogaTs & A are) S afewrg
ot & o AT 9T § 39F IgHT M
wTr qwAr g% R

() =T W@ Y wrEw w1 § w
fger & qar foady gal w1 dle ) weard
gt ff; WX
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(w) afz 3T W (F) AR
(&) FTITTET X3 AV IT qCATHICH
w1 wfafwar & 7

warT faamt & gowet (st e ) :
(%) zomgaT & fardt & o o Wt
T J T GFS) & FEwAT  F WA
FaEgy ¥ ‘T qA F FAWC Y
fast % uF fusrgg sT AT AAT & |

(=) e faE m3a &) qaman s g5
¢ fe o forsraa fae dYag ‘s & 1"
9@ & FA9T 7 &Y F7 faelt 7

() T feat & ax o fowre
I A §

(%) fawniva faast & gqare ao
™ 3T g fgdr § fow 9ar wy
A & fom fan sran anfge av, wfs
IR TH THET F7 IW TR F AT
STAT 97 FgT AR X feedy A awwy
STt @ | qETETAIE & FHWICAT I
qar gy faan man, g% fav s faeg
Sfsm wrErd 1 S | | | A
St o Y sman i afg faawor #59-
wifeat 71 3% wga § wfearf g€ v w7
g 2t g7 fo@ ot F1 FeAwan feaa
fedt frdawor ¥ ( trancription
entre) AT T FW FE, Ferwen
T Y & Y Ay forar v w7
faafaer & arafrua safea) £ foreda
SEITET @ |

ot AEY : FT TIHTT AZ JqATH
& ga1 wan b wEm, afeearg ar
#T fgry WY a3al & 92 I AT
& w2 ferdy awss ar wgaTs F74 arw
|G § a1 AEY | W § AV g9 qvay §
I *1 ¥ mnfa 3%

T qAY HE W A (o wew
wroaw fag) - g TR A § Wi 4%
g WY TNT Y| qET T 9T gATd
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WIGTHT FT T T AL § | TE AT
F gwa fear § 1 e faet 1 fger
AT FEY WTAT AV AT A@T TAHT GAwg
Y gumy mifea & &)Y | 4@l 9T AR
Tifrqetem FXamAT AT qFAT 4T |

st TUTEY  qEETO FAAET J A
4 foey w1 w9 gy & w7 3@ fe=dr
faQet wregterm #Y et & fomsr o
I g7ET7 & Afag) F S 39T 7
F waaifat o wgar & afz &, 70
T AT AY Y 9TBTE § I IR ®
fr e s s & )

it wey ATeraw fag : ag Difafes
ey & A A g A & A wg
AT | AfeT J FTH FAT § A A9
TUT & W W A A A q3ATR
F Q@ & 1| W W FgEE Arfad g
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ot feTm T - gEET & AT
7% & Oft £ o frard e & 1 I
gfa & @&t wgew &1 sy ATRiET
7 gT qg (O ArgaT § B Far wefy
AgRT wgga v § fr faeelt 7 g
F1 FquTad w7 fAw "rewe W &
HTHA § FAFAT W1 AETE & AR
MG ETTH D TATE |

W WERT ¢ I ¥ qa fea
@

ot ferw qzamow - & 3§ qet 9t fiw
4T HAT AT WEHH ¥ § fF dFy
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WCUW WEIAT : HEH FIA FT qAA
A QBT AT WHAT | g A WY §)

-

TRTAT FT & |

st Ay fod . wToT & wEE AT
#TFX 7 aga saret fawmer § rafan
FHIT T A94 WY 9T F1 78
sy A & fa & @ fw fow fodt
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WA WraT & qar 3% faan g I
& gare qal F iy F w7 fFw
I AR WRAT WINIAT FTOEIAT
&t oAy, |mg rfae & ar fE=r g

sitoeq Areaw fag: & §aqemar
fF T OF A 9T §F ATTOAT F ST
A AT HIJZ @I § | T W T AR
# sisar€ @), agr &% sqamm; I
s e fafe & fagar a5y §
ITFT gifea xma wTar o awar @)
agl fwar agr 9T o Av AT FER
qr |

o vy faRg ;@@ ATl & § 0
o weq Aeaw fag c Sogioo

§t gmmw f@g 0 ¥ @R
qaar gFar ¢ 5 aQ Tod sw gETw
¥ATIEAR ¥ IF g IT F] KJ W0
Y fagay fear saay feaar & g€

=Y am Arogw fag S qud
7% § 97 gAR I1q WF AH AT §
gl IF | IARER § T4 F 1T 39
T@ F DA BN JTIAL |

st gnaw fag : 9@ TA@ER
¥ g@T A T RT A4 @
fey fe7 @t A g d Wik v
§AEEIE ¥ TFGE ATAT A 997 TEY
faar ar

st w7 A fag c g ar &
¥ gaeamar f& F T IFEFT WY 91 )
TAQETE A, JI ¥ I WIAT T4 91,
winfat =1 wfed ar f5 A =g
fog QX avA WS @r @ wEr &
s wray ¥ fg & g qumy & ar
§ ggn g rasmen ¥ 51 | Afvw
TN TG THT | WG ¥ I
war gy ag W Ag fer mr
U TGI SEH! GGIAT 9T qg WY
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g faearar wan Fgz I T
gar

Mr. Speaker: Shri Yudhvir Singh.

Shri Thirumala R70: What about
letters addressed in Telugu and mis-
delivered? 3

Mr. Speaker: Order, o~der. I have
called Shri Yudhvir Singh.

*F. To fro w0 : Jar f5
freysfadi ¥R fearsm wrd fe
fa Y Fr aed i sifed # g es-
gl § 95l 927 T F9% R
fe=Y, "ast =T I§ wra fauw &Y
WINT FT qATE qA AT & =ifed,
at & a@R ¥ gaAr 5w fA o qar
frsxrgaamiaqy o fAlw d sk
sgrear s § o efaal o fefosar
BIX AT FAF! B A WIOH ]
TG, FW Y AFT X & & qF
wrifagl 1 g7 wwEl &7 w1\ @) )

st g A fag : o §9
qAS HAAT G A ¥ FIT TG
tear & 1+ a7 fox & m9d sy
F FF ATGR F qFAT g,

Shri Kapur Singh: As we are given
to understand here, this particular
grievance might relate to the newly
erupted hostility towards Hindi. In
this context, I ask whether the Gov-
e'nment are aware that this allergy
to Hindi is not hostility towards the
great language but is the fear of
political implications, of its being
imposed as an official language of the
Union; if so, what do Government
propose to do in the matter?

Shri Satya Narayan Sinha: The
hon. Member can draw his own in-
ference. I do not accept it, I cannot
vouch for it, that this was done with
that purpose. He is free to draw his
own inference,
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ot wwrEe R 0 d|r we
wgem 3 w81 § 5 fom st )
GHIAGTAT § T THIL FY FiEAT$ IO
g% & 97 = zfeq favar omam, afew
W1 TE F 99 9 §A9 3§ 39
frmdMiamr g F @ aa
i ard f52 51d fF wiess § 5w
qFX H) TEAF T g qOF |

oft e R fa% ;. ow
Wlar DN g A &1 g
aa] fraw A @ @

ot eI @TeR 0§ SEEy
IETAT A1EY |
&t weq arevaw fag 0 g, qEQ

vy § 1

Shri Warior: May I know whether
it is a fact that not only registered
packets but also ordinary letters and
money orders sent to non-Hindi areas
with addresses written in Hindi, and
to Hindi-speaking areas with English
addresses, are delivered to the wrong
addresses by the postmen and, if so,
are any arrangements being made to
rectify this.

Shri Satya Narayan Sinha: The
arrangements are there already at all
important places; of course, not in
all rural post offices but in all big
post offices. If a letter is going to a
place where the language of the
address is not commonly understood,
then the post office of origin is
expected to translate it into either
Hindi or English .or the language of
the place to which it is sent. The
duty is cast on post offices at both
the sending and receiving ends. These
arranzements already exist. Unfor-
tunately, it was not done in this case.
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Mormugao Port

*643. Maharajkumar V'java Ananda:
Will the Minister of Transport be
pleased to state:

(a) whether Government have re-
ceived the report of Rendel, Pa'mer
and Tritton for the development of
Mormugao Port;

(b) if so, the particulars thereof;
and

(c) when the scheme would be
taken up?

The Minister of Transport (Shri Ra}
Rahadur): (a) M/s Rendel, Palmer
and Tritton have nct vet submittect
their report on the development cl
the Port of Mormugao.

(b) and (c). Do not arise.

Dredging in Hooghly

Shrimati Renu
Chakravarttv:

Shri Hima‘sineka:

Shri Rameshwar Tantia:

Will the Minister of Transpo:t be
pleased to state:

*850.

(a) whether it is a fact that dreds-
ing of river Hooghly has badly dete-
riorated; and

(b) the efforts being made for
dredging and keeping the Calcutta
Port open for deep draughts?

The Minister of Transport (Shri Ral
Bahadur): (a) No, Sir. The C-mmis-
sioners have actually augmented their
dredging fleet considerably and the
dredging of the river is beine carried
out intensively so that the maximum
possible drafts are provided for ships.

(b) In the mnavigable channel of
the River Hooghly, there are fifteen
bars which have to be dredred in
order to maintain sufficient depths for
navigation. The drafts allotted to
shipping depend upon the deptn of
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water on these bars. For dredging
these bars, the Port maintains a fleet
of six large suction dredgers, parti-
culars of which are given below:

S. No. Name of dredgers

Year of

purchase
(1) Balari 1913
(2) Gunga 1921
(3) Jalengi 1950
(4) Bhagirathi . 1957
(5) Maitena . . 1960

(second-hand)

(6) Chur.ti . . 1961

It will be seen from the table above
that the Port has had to expand the
dredging fleet gradually. This expan-
sion was necessary to meet the pro-
gressive increase in the dredging
commitments brought about by the
deterioration of the river.

Sugar Expert

*651. Shri D. J. Naik: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any loss has been in-
curred by Government in the export
of sugar during 1964-65; and

(b) if so, the amount thereof?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and

(b). Yes, Sir. It is estimated at
Rs, 2.1 crores.
Model Farms

(Shri D, C. Sharma:

Shri Bishwanath Roy:

Shri Madhu Limaye:

Will the Minister of Food and Agri-
culture be pleased to state:

*653.

(a) whether the Soviet Union have
offered to set up a model farm in
every State of India to improve
agriculture; and

(b) if so, the reaction of the Gov-
ernment thereto?
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The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a)
Yes.

(b) The offer of the Soviet Govern-
ment is under consideration,

Agricultural Bank

r Shri P. Venkatasubbaiah:
o84 % Shri D. C. Sharma:
* ) Shri Yashpal Singh:
LShri Kapur Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government propose:
to set up a separate Agricult’al
Bank to extend credit to the farmers;
and

(b) if so, the salient featurcs of
the scheme?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a)
Certain ideas about setting up sepa-
rate Agricultural Banks to extend
credit to the farmers have been re-
cently mooted. These are being exa-
mined by the Government.

(b) The details of the proposal are
still to be worked out.-

Economic Development of Dacoit-
infested Areas in Chambal Valley

r Shri Yashpal Singh:
"'655.2\ Shri Bhagwat Jha Azad:
|_Shri Onkar Lal Berwa:

Will the Minister of Social Security
be pleased fo state:

(a) whether it is a fact that Khadi
and Village Industries Commission
has prepared a comprehensive scheme
for the economic development of the
dacoit-infested areas in the Chambal
Valley;

(b) if so, its main features; and

(c¢) when it will be taken up for
implementation?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
No; Sir,
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(b) and (c). Do not arise.

Bombay Port

Maharajkumar Vijaya
Ananda:
Shri D. C. Sharma:
Shri P. R, Chakraverti:
Shri Kapur Singh:
| Shri P. K. Deo:
Shri Narasimha Reddy:
LShrl Maheswar Naik:

*656.

Will the Minister of Transport be
pleased to state:

(&) the salient features of the pro-
posal” for the modernisation of the
Bombay Port; and

(b) the total outlay involved?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b). The Bombay
Port Trust has undertaken two
schemes viz, the Dock Expansion
Scheme and the Ballard Pier Exten-
sion Scheme for the renovation and
modernisation of Bombay Port. The
Dock Expansion Scheme provides for
the construction of four additional
berths in the Alexandra Dock, the
deepening of three berths at the
harbour wall to 28 feet below datum
and the provision of a jetty 575 feet
in length for ferry vessels and har-
bour launches, The scheme is esti-
mated to cost Rs. 13.25 crores.

The Ballard Pier is to be extended
by 750 feet southwards to form an-
other berth. The estimated cost of
the scheme is Rs. 4.69 crores.

A contract for the main Civil Engi-
neering Works relating to the two
schemes was sanctioned by Govern-

ment in January. 1965. The con-
tract value is Rs. 10.70 crores,
Modern Farming
*657. Shri P. R. Chakraverti: Will

the Minister of Food and Agriculture
be pleased to state:
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(a) whether Government have con-
sidered the question of encouraging:
modern farming in the context of the
present trends in agriculture;

(b) if so, whether it is proposed to
associate with it small element of
mechanisation;

(c) whether Government huvy given
highest priority to the wide-spread
manufacture of modern agricultural.
equipments in the country; and

(d) the progress achieved in manu--
facturing baby tractors?

The Minister of Food ang Agricul-
ture (Shri C. Subramaniam): (a) and
(b). The importance for scientific-
agriculture of improved tillage and
harvesting practices has been gene-
rally recognised in the agricultural
development plans.

(c) High priority has been given.

(d) One Unit Krishi Engines of’
Hyderabad has already gone into pro-
duction, while a number of proposals.
from private concerns are under con-
sideration. There is also a proposal to
establish a public sector undertaking..

Central Warehousing Corporation

( Shri Yashpal Singh:

Shri Bhagwat Jha Azad:
Shri Bibhuti Mishra:

Shri P Venkatasubbaiah:
*g58. { Shri Ram Sewak:

Shri P. G. Sen:

Shrimati Sharda Mukerjee:-
Shri Sidheshwar Prasad:

-~

Will the Minister of Food ang Agn-
culture be pleased to state:

(a) whether it is proposed to in-
creare the storage capacity of the
Central Warehousing [Corporation !0
meet the expected storage demands of
the Fooq Corporation of India;

(b) if so, the extent thereof and
the steps taken to achieve it;

(¢) the total estimated expenditu.:=
involved thereby; and

(d) the proposed Ilocation of the
new warehouses to be constructed?
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The Minister for Food and Agricul-
ture (Shri C. Subramaniam): (a) Yes,
Sir.

(b) It is proposed to construct ad-
ditional ctorage capacity to the exte.:t
of 2 lakh tsns in Madras State and
3.35 lakh tons in Andhra Pradesh,

The con:truction of godowns in
Madras State is a'ready in progress.
It is expected to be taken up shortly
in Andhra Pradesh.

(¢) Rs. 958.25 lakhs,

(d) The centres are as undcr:—

Madrag

Madras 50,000 tong
Tiruchirapalli 50,000 tons
Mannargudi 50,000 tons
Thanjavur 50,000 tons

Andhra Pradesh
Tadepalligudem 25,000 tons
Rajamundry 25,000 tons
Vijayawada 25,000 tons
Gudivada 25,000 tong
Nandyal 50,000 tons
Nizamabad 25,000 tons
Renigunta 25,000 tong
Nellore 20,000 tons
Masulipatnam 15,000 tons
Mahboobnagar 25,000 tong
Suryapet 10,000 tons
Bodhan 20,000 tons
Vadlamudi 20,000 tons
Medak 10,000 tons
Siddipet 10,000 tons
Karimnagar 10,000 tons

Old Age Pension Scheme in
Rajasthan

1699. Shri Karni Singhji: Will the
Minister of Social Security be plcased
to state:

(a) whether the Government of
Rajasthan have sought any financial
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aid from the Centre for implementing
the Old Age Pen.ion Scheme; and

(b) if so, the sum askeq for and
the assistance given?

The Deputy Minister in the Minisiry
of Law (Shri Jaganatha Rao): (a)
No.

(b) Does not arise.

Welfare of S.C. & S.T. in Orissa

1700. Shri Rama Chandra Mallick:
Will the Minister of Social Security
be pleased to state:

(a) the total amount given by the
Central Government to non-official
organisations in the State of Orissa
for the welfare of Scheduled Castes
and Scheduled Tribes since 1961 to
date; and

(b) the names of those organisa-
tions?

The Deputy Minister in the Depart.
ment of Social Security (Shrimati
Chandrasekhar): (a) and (b). Tue
following grants-in-aid have been
paid to the Thakkar Bapa Ashram,

P.O. Nimkhandi, district Ganjam,
Orissa. .
Rs.
19 61-62 . . Nil
1962-63 . . Nil
1963-64 12,000
1964-65 10,300
TotaL o we o 22,300

2. Grants have also been paid to
certain organisations of all India
character like the Servants of India
Society, Bharatiya Depressed Classes
League anqd All India Backward
Classes Federation for welfare schemes
in a number of States including
Orissa.
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Grant to Farm University, Pant
Nagar

1702. Shri Ram Harkh Yadav: Will
the Minister of Food and Agriculture
be pleased to gstate:

(a) whether the U.S. Government
have sanct.oned a special grant to the
Farm Univer.ity at Pant Nagar;

(b) if so, the details thereof; and

(c) whether the grant is assigncd
to any special purpose?

The Deputy Minister in the M'nis-
try of Food ang Agricu'ture (Shri-
Shahnawaz Khan): (a) to (c). Tie
U.S. Governinent have been providing
agsistance to the Uttar Pradesh Agri-
cultura] Univers'ty, Pant Nagar sin.e
1959 in the form of:

1. As'ignment of U.S, technicians
for advisory anq teaching
work;

2. Advanced training in U.S.A. of
Staff members of the Univer-
sity; and

3. Supply of Laboratory equip-
ment and Library books.

The extent of assistance so far pro-
vided is as follows:

(i) Assignment of Technicians:

17 technicians (including 5 chort®
term consultants) have been
assigneqj out of whom 11 (in-
cluding 5 consultants) have
returned on completion uf
their assignmests leaving 6
in position ag on date. Nomi-
nations against two approvec
positions are being awaited;

(ii) Training of Staff Members:

So far 18 staff members have
been deputed and out ct
them 9 have returned after
complztion of their trainingz.
8 staff members whos~ nomi-
nations have been approved
by the Government of India
sre awaiting thcir deper-
ture.
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(iii) Supply of Laboratory equip-
ment and books:

A tota] provision of $5,00,000 has
been made for the purpose.
Against this Indents of the
value of $4,75,000 have al-
ready been placed with the
U.S. Agency for procurement
of equipment and books and
the value of equipment and

books for which shipping
documents have been received
is $2,63,204.

In addition, a grant of Rs. 2,16,00,000
has been made by the U.S, Govern-
ment out of Rupee funds generated
under P.L. 480 to meet expenditure
incurred on construction and develop-
ment of facilities at the gite of the
University, Tarai State Farm and
University Experimentation Station.
Out of this a sum of Rs.1,60,30,405.81
has so far been actually reimbursed
by the U.S. Government on the basis
of the expenditure incurred.
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Malkani Committee
tions

Recommenda-

J Shrimati Savitri Nigam:
"\ Shri P, C. Borooah:

Will the Minister of Social Security
be pleased to lay on the Table a state-
ment showing action taken by Gov-
ernment on the main recommenda-
tions/suggestions made in the Report
ot the Malkani Committee on the
conditions of sweepers /scavengers?

1704

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): Copies of the Scav-
enging Conditions Enquiry Commii-
tee Report have been forwarded tc¢ ail
State Governments, Union Territory
Administrations anq Ministries of the
Government of India for their active
consideration and speedy implementa-
tion. Most of the recommendations
made by the Committee have Jo be
implemented by local bodies under the
supervision of their State Govern-
ments. There are about 223 recom-
mendations, action on most of which
could not be taken simultaneously.
The local bodies have to draw up
phased programmes andq implement
the recommendationg over a length of
time according to local conditions.
Whereas. many of the local bodies
in different States have already start-
ed implementing varios recommenda-
tions, this is expected to be taken up
at other places gradually. In many
States the practice of carrying hezd
loads hag been put an end to, On ac-
count of the prevalence of a system
of customary rights privatt scavengar
in the States of Punjab, Rajasthan,
U.P.. parts of M.P. and in the Union
Territory of Delhi are resisting the ac-
ceptance of the device of wheel bar-
rows for fear that this might lead to
municipalisation of scavenging s2r-
vices and private sanitation.
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Grant of financial assistance tg State
Governments for the scheme of intvn-
duction of wheelbarrows has been
liberalised following the recommenda-
tions of the Malkani Committee Ac-
tion is alsp being taken to implement
the recommendations in the areas un-
der the control of the Ministry of De-
fence and the Ministry of Railways.
An Advisory Committee with Prof.
Mzalkani as Chairman was also ap-
pointed in May 1962 for a period of
two ycars to mobilise efforts in per-
suading the local bodies and privste
scavengers to accept and implement
the recommendations of the Malkani
Committee.
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Swmuggling of Foodgrains from Delhi

1706, [ Shri Bhagwat Jha Azad:
\ Shri Yashpal Singh:
Will the Minister of Food and Agri-
culture he pleased to state:

(a) whether the Punjab Govern-
'ment have drawn the attention of
the Union Government towards the
smuggling out of such foodgrains
from Delhi by traders as are sent to
Delhi by the Punjab State; and

(b) it so, the steps being taken to
ntop this?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b) The Gov-
ernment of Punjab brought to the
notice of the Government of India
that wheat was being smuggled from
Delhi to the adjoining States. The
Delhi Administration hag taken ela-
orate anti-smuggling measures in-
cluding the strengthening of the
check-posts on the border to prevent
smuggling foodgrains from Delhi.

LA.C. Radio Officers

1707. Shri Heda: Will the Minister
of Civil Aviation be pleased to state:

(a) whether Indian Airlines Cor-
poration have decided- to raise the
pay scales of their Radio Officers;

(b) whether this incremse is in
consonance with the increase of pay
{o all other categories; and

(c) the net burden on the Corpora-
tion ag a result of this increase?

The Minister of Civil Aviation
(Shri Kanungo): (a) and (b). Yes,

ir.,

(c) The estimated expenditure
during 1963-64 is Rs. 80,000 and dur-
ing 1964-65 Rs. 2,60,000.
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Crack in Air India Boeing

riihrl P. C. Borooah:
Shri Subodh Hansda:
hri S, C. Samanta:
{ 3hri D. N. Tiwary:
(_ Shri Daljit Singh:

Will the Minister of Civil Aviation
be pleased to state:

1708.

(a) whether a Sydney-bound Air
[ndia Boeing 707 airliner turned back
to Perth ‘after an hour of take-off
on the i2th January, 1965, when a
crack was found in the aircraft;

(b) if so, the nature and extent of
the damage caused to the aircraft;
and

(c) whether cracks of this nature
have also been found in other Boeing

aircrafts of the Corporation and if
80, in how many?

The Minister of Civil Aviation
(Shri Kanungo): (a) A Sydney-

bound Air-India Boeing 707 aircraft
returned to Perth after gone hour and

55 minutes of its take-off on 11th
January, 1965 when a crack was
found in the co-pilot’s outer wind

shield panel.

(b) Only the outer panel of the co-
pilot’s No. 1 wind-shield panel was
cracked.

(c) There have been ten caseg of
wind shield panels cracking on Boe-
inz aircraft of the Corporation since
th~ heginning of Boeing gperations
by Air-India in 1960.

Rice and Wheat Prices in Blhar

1709, f Sari D, N. Tiwary:
’1 Shri Bibhuti Mishra:

Will the Minister of Fooqd and Agri-
culture he plea:ed to state:

(a) whethor  Government are
sware that Bihar Govermrment have
redu-ed the prices of rice and wheat;

(b) if so, the extent to which the
reduction has been made; and
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(c) whether concurrence of Centre
was taken before reduction in prices
was made?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) to (¢) The Bihar
Government has reduced the iscue
price of coarse rice by Rs. 2:56 per
quintal angq the issue price of wheat
by Rs. 3:50 per quintal. The Gov-
ernment of India has concurred in
these reductions.

Aerodrome at Nangal

1710. Shri Daljit Singh:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether any decision has been
taken for the construction of an aero-
drome at Nangal in Punjab; and

(b) if so, the details thereof?

The Minister of Civil Aviation
(Shri Kanungo): (a) and (b). There
is no proposal to construct an aero-
drome at Nangal.

Indian Airlines Corporaiion

J Shri Heda:
| Shri Prakash Vir Shastri:

Will the Minister of Civil Aviation
be pleased to state:

1711

(a) the routes operated by the

Indian A.irlines Corporation which
are still running at~a loss;
(b) the routes running on good

profits; and

(c) the further programme for the
expansion of the services?

The Minister of Civil Aviation
(Shri Kanungo): (a) The following
services were operated on loss dur-
ing the first half of 1964-65:—

(i) Services to Karachi, Lahore,

Dacca, Chittagong, Rangoon
and Kathmandu.
(ii) All the Dakota passengers

and freighter services ex~
cepting Calcutta/Agartala.



6649 Written Answers CHAITRA 9, 1887 (SAKA) Written Answers 6650

(iii)  Delhi-Madrag Caravelle
Service.

(iv) Delhi-Agra-Lucknow-Banaras
Calcutta and Madras-

Colombo Viscount services.
(v) Night-Airmail Services.
(vi) Friend:hip services;—
(a) Bcinbay-Goa,
(b) Madras-Trichy-Madurai-
Trivandrum.
(c) Bombay-Ahmedabad-Udai-
pur-Jaipur-Delhi.
(d) Cnlcutta-Bagdogra.
(e) Madras-Bangalore-Coimba-
tore.
(f) Delhi-Kanpur-Banaras-
Patna-Calcutta,
(g) Delhi-Lucknow-Allahabad.

(b)Y The routes which give surplus
results are given as under:—
1. Bombay-Cualcutta.

. Bcembay-Madras.
Bombay-Delhi,

. Calcutta-Delhi,

. Calcutta-Madras.

. Calcutta-Bagdogra.
Madras-Bangualore,
. Calcutta-Gauhati.
. Bombay-Banqalore,
. Bombay-Hyderabad.
. Hyderabad-Madras.
. Hyderalad-Bangalore,
. Delhi-Hyderabad,

. Delhi-Srinagar,

15. Delhi-Kabul,

(c) Further programme for expan-
sion of the services is given below:

© 0N ;LW

P
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Caravelle/Boeing

The 4th Caravelle is being phased
in on 1-4-1965. With this the Cara-
velle sorvices will be operated as
under:—

Calcutta-Delhi—two services daily.

Bombay-Delhi — three services
daily.

Delhi-Madras — one service daily.

Bombay-Bangalore-Madras —  che

service daily.

The Boeing gervices on the
Bombay-Delhi route will pe discon-
tinued and instead wi'l be operated
on the route Bombay-Calcutta,

Viscount

In addition to the above, the Cor-
poration shaall be operating a Vis-
count Service on the Cancutta/
Gauhati Chabua route, an wufternoon
duplicate shuttle between Calcutta
and Gauhati, a morning shttle on
the Calcutta|Bagdogra segment and a
Iate afternoon sarvice between
Bombay and Ahmedabad. In addi-
tion to the-e, a duplicate frequen-y

between De'hi and Srinacar (sea-
sonal) will also be operated.
Friendship

The Friendship pattern has been

re-planneqd so ag to erable the Cor-
poration to operate with this type of
equipment on the Calcutta/Agartala
Silchar, Calcutta/Tezpur/Jorhat and
Delhi| Kanpur| Banaras/Gorakhpur
Lucknow routes. The fir t two will
operate on a Daily frequency, while
the last one wil] operate on 4 days
in a week.

Dakota

The Hyderabad/Bezwada/Vizag
Duakota service will onerate 3 days in
a week instead of biweekly as at
present.

The Bombay/Aurangabad| Nagpur
flight which at present operates 4
days in the wesk. will operate on a
dajly ba-is from 1st April, 1965.

Panchayat Elections

1712, Shri P. R. Chak-averti: Will
the Minister of Commun’'ty Deve'op-
ment and Cooperation be pleased to
state:

(a) whether Government have con-
sidereq the possibility of making vet-
ing ccmpulsory in  Panchayat elec-
tions;

(b) the extent tn which the survey
of public opiniopn favours such inno-
vation in the existing practice; and:
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(c) the average percentage of vot-
ing in the latest Panchayat elections?

The Deputy Minisier in the Minis-
try of Community Development and
Cooperation (Shri B. S, Murthy): (a)
No, Sir.

(b) No survey of public opinion
.hag been conducted in this behalf.

(c) A statement showing average
percentage of voting in the Panchayat
election; held since 1963 is laid on
the Table of the House. [Placed in
Library, see No. LT-1092/65).

Loss of Foodgrains

1713. Shri Sidheshwar Prasad:
Will the Minister of Food and
Agriculture be pleased to state:

(a) the extent of transit and
~storage losses of foodgrains during
:1963-64;

(b) the reasons therefor; and

(c) the details of the action taken
against persons held responsible in
‘this behalf?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D,
R. Chavan) (a) The quantity and
‘the value of foodgrains lost in transit
and storage during the year 1963-64
are ag under:—

-(Quantity in 1000 tonnes and value
in lakhg of rupees)

*Quantity lost in transit Value
314 138-2
Quantity lost in storage
12-3 58-8

(b) Some small transit lo~g due to
spillage etc. when foodgranis are
transferred is unavoidable ang can-
not be helpad. There are however,
also some notional transit losse; due
to different modes of weighment
-employed at the despatch and desti-
‘nation ends. Again, there ure (ransit
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losses on account of driage during
transit ang pilferage.

The storage losses are due to dri-
age and also damage or loss caused
by insects, rodents and birds.

(c) In a number of cases of rcad
transit losses, responsibility has been
fixedq on the transport contractors
and recoveries effected from their
bills. In the case of Rail movements
also, claims are preferreq against the
Railways for the shortages in transit
by rail, wherever tenable. In a few
cases where departmental officials
are suspected to be involved, vigi-
lance cases have been started. Some
of the case; are, however, still under
investigation with a view to fixing
responsibility.

Rice Production of Kerala
¢ J Shri Bhagwat Jha Azad:
"\ bari Yashpal Singh:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether any F.A.O. team made
a study for raising the rice produc-
tion in Kerala;

171

(b) if so, the recommendations of
this team; ang

(c) whether the report has been
considered by Government?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes.

(b) The team has recommended
that certain low lying rice-growing

areas of Kerala should be selected
for a project under which aerial
photogruphy, deiailed and semi-
detaileq soil survey, research and

trials with new paddy varieties, con-
tour-mapping, study of ground-water
resources, designing of polders irriga-
tion and flood-control works and
fea:ibility studies of the effects of
reclamation work, should be arranged
over a perind of five years. The
tota] area recommended to be cover-
ed by the Project is about 190,000
acres.
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(c) Yes. Government of Kerala has
been requested to prepare a draft
scheme for submission to the United
Nations Special Fund. :

“Z-326. Trenner Master’, Czech Plane

( Shri Uikey:
Shri R. S. Pandey:
Shri Vidya Charan
1715. Shukla:
Shri Radhelal Vyas:
L Dr. Chandrabhan Singh:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether Government have con-
sidered the proposal of purchasing
Czech trenner plane ‘Z-326, Trenner
Master’; and

(b) if so, the details of the proposal
and Government’s decision thereon?

The Minister of Civil Aviation
(Shri Kanungo): (a) and (b). The
proposal is still under consideration.

Commodity Committee

( Maharajkumar Vijaya
| Anandy,

Shri Indrajit Gupta:

Shri P. G. Sen:

Shri Ram Sewak:

Shri Onkar Lal Berwa:
\\Shri Dinen Bhattacharya:

1716.

Shri S. M. Banerjee:
Shri"A, K. Gopalan:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to the Starred Question
No. 82 on the 17th November, 1964
and state:

(a) the progress made towards the
reorganisation of the various Commo-
dity Committees;

(b) the broad outlines of the
scheme of re-organisation; and

(¢) the net result thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) to (c). The
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future set up and functions of the
Central Commodity Committees are
still under consideration.

Tremor Caused by undergrotnd
Atomic Tests

1717. Shrimatl Savitri Nigam:
Will the Minister of Civil Aviation
be pleased to state whether the

Indian laboratories were able to
record the tremor caused by the
recent underground atomic bomb

tests?

The Minister of Civil Aviatiom
(Shri Kanungo): No such tremors
have been recorded by our Seismo-
graphs recently.

Employees’ State Insurance Scheme

( Shrl Indrjit Gupta:
Shri Daji:
1718. { Shri Dinen Bhattacharya:
( Dr. Ranen Sen:

Will the Minister of Social Security
be pleased to state:

(a) whether he is aware that
workers insured under the Em-
ployees’ State Insurance Scheme are
being refused prescribed medicines
by the registered chemists’ shops in
West Bengal on the ground that their
bills were lying unpaid by the Em-
ployees’ State Insurance Corporation;
and

(b) the reasons for such mal-
administration?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) No.

(b) Does not arise.

Co-operative Society

1719. Shri Bibhuti Mishra: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) whether Government are con-
templating to set up a single type of
co-operative society in place of the
existing several societies;
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(b) if so, when the scheme is
likely to be implemented; and

(c) the reactions of various State
Governments to this proposal?

The Deputy Minister in the Minis-
try of Community Development and

Ce-operation (Shri B. S. Murthy):
(a) No, Sir.
(b) and (c). Do not arise.

D.T.U.

( Shri Rameshwar Fantia:
1720. { Shrimati Laxmi Bal:
| Shri Lakbmu Bhawani:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that the
Delhi  Transport Undertaking s
considering a proposal to put _bus
trailers on the road as a way out to
meet the unmanageable rush on its
fleet;

(b) if so, when the proposal is
likely to be put into practice;

(c) how far this is likely to help
the D.T.U. to meet the requirements
of the travelling public in the Capi-
tal; and

(d) the total expenditure involved
in this scheme?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). Yes.
One trailer bus unit has already been
pressed into service as an experimen-
tal measure.

(¢) This type of vehicle would be
very useful for peak traffic owing to
its large carrying capacity.

(d) The type of trailer bus already
operating involves an additional ex-
penditure of about Rs. 5,000 in con-
verting each unit.

Co-operative Farming

1721, / Shri Ramachandra Ulaka:
. Shri Dhuleshwar Meena:

Will the Minister of Community
Development and Co-operation be
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pleased to refer to the reply given to
Starred Question No. 298 on the 1st
December, 1964 and state:

(a) whether the subject of intro-
ducing an intermediate stage in joint
co-operative farming has since been
considered by Government;

(b) if so, the details thereof;

(c) whether Government have
received the report of the Gadgil
Committee which was appointed to
make an assessment of the progress
of co-operative farming societies; and

(d) if so, the recommendations
thereof: anq the action taken by
Government thereon?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B. 8. Murthy):
(a) The matter is still under consi-
deration.

(b) Does not arise.

(¢) The report of the Committee is
still awaited. ®

(d) Does not arise.

Joint Shipping Service between India
and Germany

1722 f Shri P. C. Borooah:
"\ Shri P. R. Chakraverti:

Will the Minister of Transport be
pleased to state:

(a) whether talks on operating a
joint shipping service between India
and the German Democratic Republie
were recently held in New Delhi; and

(b) if so, the terms of the accord,
if any, reached in the matter?

The Minister of Transport (Shri
Ra) Bahadur): (a) Yes, Sir.
(b) No flnal agreement has been

reached in the matter.
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Navigation in Brahmaputra

1724. Shrimati Renuka Barkataki:
Will the Minister of Transport be
pleased to state:

(a) whether the Government of
Assam have sought the approval and
assistance of the Union Government
for construction of two inland river
ports in the Sate and increasing navi-
gational faciljties in the Brahma-
putra; and

(b) if so,
thereto?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). The
Government of Assam have submit-
ted proposals for improvement of

Government's reaction
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port facilities at' Gauhati and Sadil
pur Ghat on the Brahmaputra. The
mater is under examijnation in com-
sultation with the State Government.

Tube-wells in Orissa

f Shri Ramachandra Ulaka:
1725. _Shri Dhuleshwar Meena:

Will the Minister of Food and Agri-
culture be pleosed to state:

(a) the number of experimental
tube-wells drilled in Orissa during
1964-65 (District-wise); and

(b) the number out of them found
successful?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) In the course
of groundwater exploration j; Osissa,
3 exploratory bores were drilled in
Puri District during the year 1964-65.

(b) Nil

Rice Production in Orissa

Shri Ramachandra Ulaka:
1726. { Shri Dhuleshwar Meena:
 Shri Rama Chandra Mallick:

Will the Minister of Food and Agri-
culture be plcas~d to state:

(a) the production of rice in Orissa
during 1964-65;

(b) the quantity of rire exported to
other States during the same period;
and

(c) the cost thereof?

The Deputy Minister in the Minis-
try of Foed and Agriculture (Shri
D. R. Chavan): (a) Summer rice
crop has still to be harvested and
precise estimate of production of rice
in Orissa during 1964-65 cannot,
therefore, be given at this stage.

(b) and (c¢). From 1-12-64 ¢to
8-3-65, a total quantity of 60,370
tonnes of rice was exported from
Orissa to other States. The approxi-
mate cost of this rice is Rs. 365
crores.
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Aerodrome at Konarak

1721 J Shri Ramachandra Ulaka:
' Shri Dhuleshwar Meena:

Will the Minister of Civil Aviation
be pleased to state:

(a) the progress made so far in
regard to the construction ¢f an aero-
drome at Konarak in Orissa; and

(b) the total expenditure incurred
thereon so far?

The Minister of Civil Aviation (Shri
Kanungo): (a) and (b). Site for
the aerodrome at Konarak has been
inspected. Technical problems about
s0il conditions are under examination.
No expenditure has been incurred so
far.

Joint Farming Pilot Schemes in
Orissa

1728 f Shri Ramachandra Ulaka:
* 7\ Shri Dhuleshwar Meena:

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether the Joint Farming
Pilot Schemes are proposed to be
organised in Orissa during 1965-66;

(b) if so, the amount allocated for
the purpose during the same period;
and

(¢) the number of such pilet pro-
jects working at present in Orissa and
the amount sanctioned for these
during the Third Plan period so far?

The Deputy Minister in the Minls-
try of Community Development and
Co-operation (Shri B. 8. Murthy):
(a) Yes, Sir.

(b) An amount of Rs. 473 lakhs
has been allocated for co-operative
farming societies to be organised in
pilot project areas duing 1965-66.

(c) There are at present 5 pilot
projects in Orissa. 63 co-operative
farming societies have been organis-
‘ed in them. Upto the end of 1963-64,
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a sum of Rs. 5:78 lakhs
tioned to these societies.

was sanc-

Financial Assistance to Orissa

17129 J Shri Dhuleshwar Meena:
* | Shri Ramachandra Ulaka:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any short term loan
has been given to the Government of
Orissa for increasing farm output
during 1964-685; and

(b) if so, the details thereof?

The Deputy Minister in the Minis.
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b).
Yes. A short-term loan of Rs. 61.20
lakhs has been sanctioned to the
Government of Orissa for distribution
of fertilisers, pesticides and improved
seeds including hybrid maize seeds
on credit to cultivators as detailed
below:

Amount in
S1. No. Purpose Lakhs
1. Distribution of Fertilisers 30°00
2. Distribution of Pesticides 6-00
3. Distribution of improved
secds including hybrid
maize sceds . 25°20
ToTAL 6120

Rates of Sweets in Delhi

1730. Shri Yashpal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Halwais
in Delhi are selling sweets at exorbi-
tant rates;

(b) the reason therefor, specially
when Government are giving them the
sugar quota at controlled rates; and

(c) the action Government propose
to take in the matter?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl D. R.
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Chavan): (a) and (b). It is true that
the prices of sweets are fairly high in
Delhi. The prices of sweets, however,
depend not only upon the price of
sugar, but also on other items, such
as wages of skilled labour, rental of
accommodation, prices qf other com-
modities used such as milk, khoya,
ghee, vanaspati, maida and fuel etc.

(¢) It is difficult to take any action
in the absence of control over prices
of other items of cost,

Written Answers

Avro 748

Shri Subodh Hansda:
1731.{ Shri S. C. Samanta:
LShrl M. S. Murthi:

Will the Minister of Civil Aviation
be pleased to state:

(a) the internal routes on which
Avro 748 shall operate; and

(b) whether there is likely to be
any change in the tariff as a result
thereof and if so, to what extent?

The Minister of Civil Aviation (Shri
Kanungo): (a) and (b). An Avro Air-
craft has just been made available to
the Indian Airlines for route proving
and to try its suitability for their

requirements. It is intended to
operate them on Dakota-routes. It is
too early to say what the cost of

operations will be and what impact it
would have on the fares.

Central Food Storage Godown,
Gwalior

1732. Shri J. P. Jyotishl: Will tMe
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a proposal to
remove the Central Food Storage from
Gwalior in Madhya Pradesh; and

(b) it so, the reasons therefor and
the place to which it is being shifted?

The Deputy Minister in the Minis-
«ry of Food and Agriculture (Shri
D, R. Chavan): (a) and (b). There
was a proposal to close down the
Central Storage Depot at Gwalior. It
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has, however, been decided to continue
the depot for the time being in order
to accommodate the request of the
State Government.

wrat-qmt At waf arfew @ e

1733 ot waav: wv afgy
WY Tg Ty A FAT w4 £

(%) =1 ad-gqar quqr TEE-
arfas T+l F P &A@ &1 QT
T ¥ faumndts & ;

(=) = fava a5 & wfafafuat
Iwagwg i a gaa A §

() =7 awi & faqi & 77 @93
T g AT §; AR

(w) afz gi, ¥ I &= g
¥ AT @A & faq g @ sary
W E?

qfcage woft (st aw wgr) :
(%) wdtw =a it & g9 Jwwwl &
T & dga Afedt A (20 %)
T AN § 1 T AR AR T AT
s < fa=r frar o @ &

(w) favxr 3% & wfafafuay &
arra-am favermor afga fawga sd@o
& w1 gae faar

() oft &

(¥) ZzHe * J|WwWIT @A F
I F gewia 3w fRar omar &
qf@aT SR g FTEw & FRfews
w14 ¥ &7 ¥ faeqa e avww faarady
g

Forest Department of Andaman and
Nicobar Islands
1734 J Shri Mohammad Elias:
\ Shri S. M. Banerjee:

Will the Minister of Food and Agri-
culture be pleased to state:
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(a) the total number of workers
employed at present in the Forest
Department of the Andaman and
Nicobar Administration;

(b) the. number of workers employ-
ed under contractors;

(¢) whether any retrenchment was
made in the Forest Department by
the Andaman Administration; and

(d) the total number of employees
retrenched and the reason therefor?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) 3,934.

(b) 982.

(c) and (b). No, the services of 9
contract labourers were, however,
treated as terminated after the expiry
of their contracted period of two
years and that too mainly on account
of their refusal to renew the contract
under the terms of agreement for a
further period.

LA.C. Engineering Base at
Begumpeta,

1735. Shri M. S. Murthi: Will the
Minister of Civil Aviation be pleased
to state:

(a) whether there is any proposal
to close down the Engineering base
of TAC at Begumpeta (Hyderabad);
and

(b) it so, the manner in which the
staff working at Begumpeta Engineer-
ing base will be utilised?

The Minister of Civil Aviation
(Shri Kanungo): (a) No, Sir.

(b) Does not arise.

National Shipping Board

1736. Shri P. C. Borooah: Will the
Minister of Transport be pleased to
state:

(a) whether the 17th Meeting of
the National Shipping Board was
recently held in Panjim; and
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(b) if so, theé specific subjects

which were discussed therein and the

decisions taken by the Board?

The Minister of Transport (Shri

Raj Bahadur): (a) Yes, Sir.
[ J

(b) The official minutes of the
meeting are not yet available. How-
ever, a brief summary of the discus-
sions that took place dt the meéting
as well as the recommendations
made by the Board is laid on the
Table of the House. [Placed in Lib-
rary, see No. LT-4093/65].

Dredging in Beypore

1737. J Shri A. V. Raghavan:
"\ Shri Pottekkatt:

Will the Minister of Transport be
pleased to state:

(a) the progress made in the
matter of dredging the Beypore river
in Kerala as recommended by the
Minor Port Development Committee;

(b) the amount set apart for
for 1965-66; and

this

(c) when the work will be comp-
leted?

The Minister of Transport (Shri
Raj Bahadur): (a) to (c). The Gov-
ernment of Kerala has placed orders
for the manufacture of a Dredging
Unit consisting of one cutter suction
dredger, one two-ton grab dredger,
three dump hopper barges and one
tug costing Rs. 27.10 lakhs for dredg-
ing the Beypore river and the boat
channel at Beypore and for internal
dredging at all other minor ports in
Kerala. The Dredging Unit is ex-
pected to be delivered by the end of
the year 1985-66. The dredging
work will be taken up by the State
Government after the dredging unit
is ready. It is not possible to indi-
cate when the work will be comp-
leted.
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ILCAR,

1739. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a serious controversy
has of late arisen due to the fact that
the Indian Council of Agricultural
Resedarch have questioned the very
basis of planning major and medium
irrigation projects without assuring
adequate supply of inputs like ferti-
lisers and plant protection Chemi-
cals;

(b) if so, the precise nature of the
controversy between the Council and
Government; and

(c) how it is being resolved?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawag Khan): (a) The Indian
Council of Agricultural Research has
only suggested that, side by side
with development of irrigation, ade-
quate provision for other input
factors, like fertilizers and plant
protection appliances, should also be
made to derive the maximum benefit
from the creation of new irrigation
potential. There is no controversy in
this regard.

(b) and (¢). Do not arise.

Central Road Cess Fund

1740. Shri R. N. Reddi: Will the
Minister of Transport be pleased to
state:

(a) the amount allocated from the
Central Road Cess Fund for Andhra
Pradesh during 1964-65; and

(b) the works for which this amount
has been utilised?

The Minister of Transport (Shri
Raj Bahadur): (a) Rs. 15.00 lakhs.
It is presumed that the hon'ble mem-
ber referg to the Central Road Fund.

(b) The information is being col-
lected and will be laid on the table
of the Sabha.

CHAITRA 9, 1887 (SAKA)
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Coimbatore-Bangalore-Madras Flights

1741, Shri Madhu Limaye: Will the
Minister of Civil Aviation be pleased
to state:

(a) whether the
Corporation have proposed any
changes in the flights from Coim-
batore to Bangalore and Madras in
their summer schedules; and

Indian Airlines

(b) if so, the reasons therefor?

The Minister of Civil Aviation
(Shri Kanungo): (a) Yes, Sir. In the
present schedule there are two
Friendship flights between Coim-
batore, Bangalore and Madras operat-
ing in the morning and evening. In
the scheduled effective 1st April, 1965
one flight is being withdrawn i.e.
there will be only one Friendship
flight béetween Coimbatore, Banga-
lore and Madras operating during the
afternoon. The Corporation is how-
ever considering the possibility of a
service between Bangalore and
Coimbatore to provide a connection
with Caravelle service Madras-
Bangalore-Bombay.

(b) The change has been
siated due to:

neces-

(i) Shortage of aircraft in view
of one F-27 aircraft having
been grounded following an
accident at Madras.

(ii) Shortage of crew due to
flight and duty time limita-
tions coming into force from
the 1st April, 1965.

Denotified Tribes
Shri M, P. Swamy:
1742.! Shri Kasinatha Dorai:
Shri M. Malaichami:

Will the Minister of Social Secu-
rity be pleased to state:

(a) whether the Central Govern-
ment have formulated a scheme to
improve the educational, employment
and economic backwardness
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Denotified Tribes in the
and

(b) if so, the broad outlines of the

country;

scheme and the results achieved
$hereunder?
The Deputy Minister in the

Department of Social Security (Shri-
mati Chandrasekhar): (a) Yes. The
educational betterment and economic
upliftment of Denotified Tribes is
sought to be achieved through a num-
ber of schemes instead of one single
all comprehensive scheme for the
country as a whole. An illustrative
list of such schemes is laid on the
Table of the House. [Placed in Lib-
rary, see No. LT-4094/65].

(b) These schemes have been
included in the Central Sector of the
programme of the welfare of Back-
ward Classes during the Third Plan.
Against a plan outlay of Rs. 419 lakhs,
an amount of Rs. 276.50 lakhs is likely

to be spent during the first four
years of the Third Plan.
Wool Research Centre
1743. Shri Hem Raj: Will the

Minister of Food and Agriculture be
pleased to state:

(a) the progress made in the set-
ting up of the Wool Research Centre
in the Kulu valley; and

(b) when it will begin to function?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b), A
Sub-station of the Central Sheep &
Wool Research Institute set up at
Ghersa in Kulu Valley has started
functioning. 30 acres of land made
available so far by the Government
of Punjab for this Sub-station has
been taken over, cleared and deve-
loped. Requisite nucleus staff has
been appointed. Construction of
buildings both residential, office and
laboratory has recently been sanc-
tioned and work is expected to start
soon. Experimental sowing of fod-
der and flock of Romney Marsh and
South Down breeds of sheep receiv-
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ed from. Newzealand last year s
being maintained for acclimatisation
and multiplication.

12.10 hrs

CALLING ATTENTION TO
MATTERS OF URGENT PUBLIC
IMPORTANCE

(i) REPORTED FLIGHT OF PLANE CARRY-
ING CHINESE PREMIER OVER CALCUTTA

W gEN AT AW (J[JW) :
¥ gfgerag O v 3 fAafafa
fawg %t Wik Rfes-w19 Felt F7 =wH
s s i T w w™
M F oF IRA L

23 9T, 1965 FI I & T &aT,
off AF-qA-ATE, FT X I ATH
famma FY FowaT F FAT F ITA
T HT GATITC

The Minister of External Affairs

(Shri Swaran Singh): Chinese Pre-
mier Chou-En-lai and party flew from
Dacca to Karachi on their way to
Rumania in a Boeing 720 belonging to
the Pakistan International Airlines on
March 23, 1985. The flight was an
extra-section flight of the regular
PIA schedule. Under the Internatio-
nal ‘Air Services Transit Agreement
to which Pakistan and India are sig-
natories, o.:'y prior intimation is need-
ed to overfly Indian territory in the
case of such flights. The same facility
is available to aircraft belonging to.
Indian airlines overflying Pakistan
territory.

2. P.I.A,, Karachi, advised D.G.C,A,,
India, on the 22nd morning that they
would be operating an extra-section
on the 23rd morning from Dacca to
Karachi. On the evening of 22nd
March, 1985, the First Secretary of the
Chinese Embassy informed the Minis-
try of External Affairs that the Chi-
nese Premier and party were due tc
leave Dacca for Karachi at 0430
GMT (i.e. 10 AM IST).

3. Ever since the operation of the
Sino-Pakistan Air Agreement which
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provides a direct link between China
and East Pakistan, there has been an
increase in Chinese passengers over-
flying Indian territory in aircraft be-
longing to the PJI.A. For the section
between Dacca and Karachi, Chinese
passengers have been invariably using
aircraft belonging to the P.I.A. These
aircraft operate under the Indo-Pakis-
tan bilateral] Air Agreement and the
International Air Services Transit
Agreement to which both India and
Pakistan are signatories. These flights
can operate after prior intimation and
no prior permission is necessary.

4. It has been made clear to the
Chinese Government, however, that in
case of Chinese parties overflying
Indian territory in non-scheduled
chartered aircraft prior permission of
the Government of India would be
necessary.

Flight of CHAITRA 9,

=Y gew wy woAra: § ag At
wigat g fv ag o fawma 997 ag w0
wqTTF fawT 97 | | IR 9N @R
qT ¥ JET &Y Y wwiT W a7
dY Iu! e swwar w1 gfee ¥ Ad aar
afer SEwr gaATdr & @ A fAmre
wAEaT g, WX &1 @A qe &
fog . .

weaw AKAN . AEET AT IE™
AT FATH G FI A |

oY gFF W F@TT . WT T
T gawar qE " S fe SR
TR T ITW WA AT AR
ITE 7 W w71 59 fAu g e
q& AT w7 9T @Y g7

=Y Txof {67 : ATAT 99 WA
W @ FT AXOIRTA FI A AT IR
Y, AT T qE T I Forw gy
waTaT f ag aifssm #t freEmae
QAT ATGE ¥ qF AT AR ¥
AN T AT R &, WR ¥F @
ara F1 gz favar } fF gamra feam
& ¥y a1 frvAw wide § fw
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T 9T AR T wN fawr 4qr

Shri Hem Barua (Gauhati): On pre-
vious two occasions, when Mr. Chou
En-lai overflew our country, he
obtained the permission from the
Indian Government. This time, not
to speak of obtaining permission, he
did not care to inform that he was
overflying this country. In the con-
text of that, may I know (a) if it is.
a fact that Mr. Chou-En-lai radioed
a message to our Prime Minister from
the plane in the sky over Calcutta;
(b) is it not a fact that international
aviation rules stipulate that in the
case of ynannounced flight, the plane
must stop at the port of call and,
if so, did this plane do that; and
(c). . .

Mr. Speaker: Not so many ques-
tions.

Shri Hem Barua: I will not go to.
(d). and (¢) whether this incident
of violation of international ethics and
rules has been brought to the notice
of both Pakistan and China and, it
so, with what effect.

Shri Swaran Singh: I have ventur-
ed to point out that there is no viola-
tion of any international air agree-
ment or any of the other code of
behaviour or conduct that is followed:
in this respect. Therefore, there is
no question of protesting either to
China or to Pakistan. The other
question that was put was that prior
permission had been taken on an
earlier occasion. Sir, I have clarified:
the position towards the end of my
statement. On an earlier occasion—
I am speaking from memory and this
concerns the Aviation Department--it
was a case of K.LM. plane and that
was clearly a non-scheduled char-
tered aircraft whereas this was the
normal P.I.A. service which flies over
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over Calcutta (C.A.)

[Shri Swaran Singh]
this area and they adopted the same
international practice,

Shri Hem Barua: What about the
other one? He has not replied whe-
ther he radioed a message to our
Prime Minister.

Shri Swaran Singh: The hon. Mem-
ber said that no prior information had
been given. 1 have already said in
the statement that we were informed
that he will be one of the passengers
in the P.I.A. aircraft and it is a fact
that he did send a message of gree-
tings when he was overflying the
country.

wt fem qzamaw  (FFEEgY) o
# ag s =g § 5 o fgs o
@I TiHE & w0 H1E TE FeAr
wae ¢ v g afeam 3 fawm &
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FFY ¥, WX a7 G § 4@ Ty
g T gFa 4 5 ;e 9 § g
gt @1 fomn g wafan gawr soa
famm § A AW § 99 Sy 7

st w0 faf ;. Qa1 1% gEAwA
mfe Y & ® T oAy sfeew &
zgfay g 0@ Ama § fewEw
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on West Bengal
Border (C.A.)
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(i1) PAKISTAN RIFLES FIRING ON WEST
BENGAL BORDER—coONt1.

Mr. Speaker: The hon. Minister of
External Affairs may make his state-
ment in reply to yesterday's calling-
attention-notice in regard to the firing
on the Cooch-Behar border.

The Minister of External Affairs
(Shri Swaran Singh): On 22nd March
I made a statement before this House
in which I announceq the acceptance
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by Pakistan of the 4-point proposal
that had been made by the Govenment
of India on 20th March, to deal with
the situation arising from firing by
the East Pakistan Rifles on the Cooch-
Behar border. The acceptance of the
Government of Pakistan of our 4-
point proposal, was conveyed to the
Foreign Secretary by the Pakistan
High Commissioner on the afternoon
of 22nd March. Owur first proposal to
which effect was to be given imme-
diately, was that there should be
stoppage of firing on the border with-
out any loss of time. It was made
clear that once firing had stopped and
the ccase-fire had become effective,
an announcement would be made for
a conference between the Chief Sec-
retaires of West Bengal and East
Pakistan, at which details for main-
taining tranquility on the border and
for ensuring the return of such resi-
dents of Dahagram as had left the
enclave, would be worked out. It had
been agreed that the Commandant of
the East Pakistan Rifles would ap-
proach the Commandant of the West
Bengal Border Police immediately, to
effect a cease-fire, on which action
would be taken by our Deputy High
Commission at Dacca to issué visas
etc. to a party of Pakistan officials
who intended to transit through
Indian territory to proceed to Daha-
gram.

2. From our side there was no am-
biguity about this understanding.
Unfortunately, the Government of
Pakistan delayed giving instructions
to the Commandant of the East Pakis-
tan Rifles to make contact with the
Commandant of the West Bengal Bor-
der Police, to effect a case-fire, AS
the House is aware, firing has con-
tinued on the Cooch-Behar border
since 17th March and thé agreement
of 22nd March did not put an end to
the firing as it should have done. In-
deed. later day reports from the West
Bengal Government indicated that
not only had the firing not stopped
but that its intensity and extent had
increased. Intermittent firing by Pak
forces cotinued on the 22nd and 23rd
March in Jikabari, Tinbigha, Bag-
dokra, Kharkharia and Permekliganj.
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The East Pakistan Rifles made usé of
light machine guns, mortarg and gre-
nades. For gome time thereafter, fir-
ing was subdued but from the night
of 24th March, it again became more
intense in the Tinbigha area. There
was again some relief on the 2bth
March but on the 26th Tinbigha, Bag-
dokra and Kharkharia sectors were
again scenes of firing by the East
Pakistan Rifles, who later extended
their activities to satirpul and Fulka-
dabri. On the 27th March, the Pakis-
tan forces continued to fire and upto
the 28th March firing was intense and
continuous at Kharkharia, Bagdokra,
Jikabari and Tinbigha.

The West Bengal Border Police
naturally returned the firing in self
defence and thus foiled all attempts
by the East Pakistan Rifles to dis-
lodge our order posts. Encroachment
on Indian territory by personnel of
the East Pakistan Rifles was effec-
tively prevented through the action
of the West Bengal Border Police who
gave a good account of themselves in
a trying situation.

3. The intensification of firing sur-
prised the Government of India as
much as the Government of West
Bengal. We had been led to believe
that the delay in the non-implemen-
tation of the agreement of 22nd March,
was not due to any substantive deci-
sion by the Government of Pakistan
not to honour this agreement, but to
the temporary absence from Dacca of
high official of the East Pakistan Gov-
ernment who, we were told, were
away to Rawalpindi to attend the in-
auguration ceremonies of the Pakistan
President. The impression was con-
veyed to ug that as soon as senfor
officials of the East Pakistan Govern-
ment returned to Dacca, there would
be no difficulty in implementing the
ageement of 22nd March and an im-
mediate cease-fire would be ordered.
As an earnest of their intention to
abide by the agreement of 22nd March,
a group of East Pakistan officials put
in visa applications with our Deputy
High Commission at Dacca on 24th
March. Our Deputy High Commis-
sioner stresseq that before facilitating
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the transit of a party of East Pakistan
officials through Indian territory by
granting them visas etc., an announce-
ment about the cease-fire should be
made and indication given of the date
of a conference between the Chief
Sccretaries of West Bengal ang East
Pakistan. The question of granting
visas and of working out arrange-
ments for the return of such inhahi-
tants of Dahagram as had left the en-
clave, could only be taken up after
the cease-fire had become effective
and an announcement of an agreed
date for the conference between the
Chief Secretaries of West Bengal and
East Pakistan had been made.

4 By 25th March it had become
clear that difficulties were being creat-
ed in Dacca due {0 which implementa-
fion of the agreement of 22nd March
was being impeded. From what we
could make out here of the local diffi-
culties in Dacca, we came to the con-
clusion that an argument had deve-
loped in Dacca as to whether visas
could be given to Pakistani officials
desirous of proceeding to Dahagram,
even before a cease-fire had been fix-
ed or announced.

5. To break the deadlock and to put
an end to the wanton firing which is
causing unnecessary tension and
harassment to the civilian population,
discussionsg have taken place with the
Pakistan High Commissioner here. It
has been agreed that the important
thing is for the cease-fire to come into
operation at the earliest possible time.
Steps would accordingly immediately
be taken to fix a time by mutual
agreement. Transit visas would be
issued by that time, and they would
ot course become effective fom a prac-
tical point of view, only when the
firing stopped. It was also agreed
that negotiations should take place
without delay to fix an early date and
time for the Chief Secretaries’ Con-
ference. That conference woulq con-
sider the question of future transit
facilities to enclave residents on both
sides of the border ag well ag other
matters connected with reducing ten-
sion.
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6. It is essential, in order to put an
end to the unfortunate situation which
has been thrust upon us, and to pave
the way for the restoration of normal
conditions in the area, for an early
announcement to be made of the com-
ing into force of the cease-fire and
of the Chief Secretaries’ Conference.
It was mutually agreed that this could
be facilitated by the two High Com-
missioners themselves proceeding to
Dacca to work out the arrangements
after necessary consultation,

7. The Pakistan High Commissioner
has already left for Dacca and our
High Commissioner is on his way to
the East Pakistan capital. It is ex-
pected that the presence of the two
High Commissioners at Dacca would
greatly help in the implementation
of the decisions taken on the 22nd
and 28th March, to enq firing and
tension on the Cooch-Behar border
and to prepare the ground for the
Chiet Secretaries’ Conference. While
in Dacca, the two High Commissioners
could also usefully discussed the re-
cent firing on the borders of Assam
and Tripura, with a view to effecting
a cease-fire there as well. We hope
that with thesc arrangements, an end
will be in sight to the extremely re-
grettable and wholly unnecessary con-
flict which has been created along
these sectors of our border with Easb
Pakistan. I would like to say, in
conclusion, that there is no reason at
all for such situation to arise, given
the minimum of goodwill and good
faith and the modicum of restraint.
These are matters which can and
should be settled around the con-
ference table and not by resort to
force, as that only exacerbates the
situation and creates tension and ex-
citement, and causes much harm and
suffering to the inhabitants of the
area.

Mr. Speaker: We have been able
to prevent any encroachment upon
our land?

Shri Swaran Singh: That is corect.
I have clarified that in my statement



6677 Pakistan Rifles

Mr. Speaker: There is no cause for
an adjournment motion. I allow the
call attention notice.

Wt g T woETy | qIfERT WY
BT gy #AT O S s @ g
2 9® ) A% & fou, frw R &
gfma 3w & dfaw s = @ 8,
T IE T F AT FT IIRNT FA
FAER w7 faav 7

ot exot fag : & X o o g F
a1 faat & fF dee ame &Y ard gfew
q TR W A A aga w0 AT A
fewraa Y § o)< fog fvemr & gfaamd
FY IT FY I&T ghNY, ¥ FECAY AT T
9 ® fagd

S g WiT FGATT : WAL WG ST,
IR T 7 I Y fear A @

werw gy o fafaeer g A
+g1 & f Iy gfaare ofsema & éfaw
TR FX W@ & TR WA N A
ghaare s@we F461

s exvq feg . agr €, afew 7w
I ¥ W 9=8 gfaa R w1,
o ¥ g g fgwraa g1

! g¥W T €AY | FA KA !
AWM EH QT FAATFC R E |

weaer agiga o s gwae fag o

Y g fag (F3T): 78 T
¥ gg q9 AE we fF s oW @
FIEEY 1 HAT FGAT § | iR
TN FIRA qT AT AT ¢ W §H HIHA
e A8 FT gH | A 5 & g
¥t @ o ? &9 @ e wrnm
N ga FA FT 7

Shri Kapur Singh (Ludhiana): What
is this business of ZT ¥ 47/
being mentioned in the House. We
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6678

oY oo fag ;X qF gW A
F W@ A9 W FETEC F 7

W wgaw ;o f g agw ¥
FgfF R IQ A guN SR Ay ¥
& A9 § dEAr wH |

Shri Nath Pail (Rajapur): This in-
tensification of firing on the eastern
border by the Pakistani forces in
flagrant violation of the earlier agree-
ment, to which the hon. MMister has
just made a reference, assumes a new
dimension when we take cognizance
of the fact that right now the Chinese
Foreign Minister, Marshal Chen Yi, is
in Pakistan and is every day parrott-
ing the same anti-Indian slogans at
every press conference and at every
public rally. Coupled with this it he
takes note of the fact that the Pakis-
tani newspapers have been talking of
teaching a lesson to India, is he quite
sure that these are localised affairs,
and something—once again we want
to express our anxiety—bigger is not
in the offing?

Shri Swaran Singh: Whereas we
should take note of all these deve-
lopments, including the collusion bet-
ween China and Pakistan on this oc-
casion,—in fact, that is something
which has been there for quite some
time—at the same time we have to
take all possible steps to safeguard
our jntegrity and to defend our coun-
try. and that is our most important
task these days,

Shri Hem Barua: Apart from the
massive military build up by Pakis-
tan, as also the clearing of jungles for
a Pakistani air field, as also the dig-
ging of new trenches on the Pakistan-
West Bengal border, may I know
whether the attention of Government
has been drawn to a Pakistani radio
broadcast on the 26th March, 1965,
accusing India of continuing firing on
Pakistani positions, and accusing
India of failure to implement the
undertaking to maintain peacefully
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the status quo in Dahagram—these
are the exact words of the broadcast—
and if so....

Mr. Speaker: That is enough.

Shrj Hem Barua: I have not finish-
ed.

That

‘Mr. Speaker: conveys the

whole thing.

Shri Swaran Singh: He has men-
{ioned that there was a radio broad-
cast from Pakistan in which they
have accused the Government of
India of not implementing the terms
of the agreement and of continuing
the firing. I have made it clear that
so long as Pakistani firing continues,
we have to defend ourselves and we
will continue the firing. So, there is
no apology needed on that score, so
long as Pakistan does not desist from
aggressive designs there. On the
other issue, we have not done any-
thing which might be construed as
our failure to implement the agree-
ment. We are quite clear that the
failure on this issue has been clearly
on the side of Pakistan,

Shri P. R. Chakraverti (Dhanbad):
May I know whether the Government
has examined the question whether
the presence of Mr. Chou En-lai in
Dazca added to these aggressive de-
signs of Pakistan on the eastern front?

Shri Swaran Singh: Let the hon.
Member form his own opinion. I
think it will not be quite correct.

Shri S. M. Banerjee (Kanpur): He
was present in Dacca

Shri Swaran Singh: I do not think
that there is any information in our
possession to connect the two.

Shri Brij Raj Singh—Kotah (Jhala-
war): On a point of order, Sir. Is it
in order that the seat of the Prime
Minister be occupied by any other
Member of the House?
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Shri _S. M. Banerjee: From the
statement of the hon, Minister and
the statement of the Chief Minister
of West Bengal, it is quite clear that
the Pakistani troops are using 2” and
3” mortars. Generally, mortars are
used for occupying a particular terri-
tory for advancing, and not for terro-
rising only., I would like to know
whether instructions have been issued
to the Chief Minister of West Bengal,
who is eager to meet this threat and
repluse this aggression, to use what-
ever arms and ammunitions are used
by Pakistan?

Shri Swaran Singh: I have already
answered that, and T would request
the hon. Members not to ask questions
about the type of ammunition that
might be used by our forces, That is
something which is not done. I have
already clarified the position that we
will use whatever has to by used in
order to defenq our territory. Ques-
tions as to the particular ammunition
or the type of weapon. I think, should
be left to the experts,

Shri 8. M. Banerjee: I am not ask-
ing that.

Shri Swaran Singh: He need not
discuss that here.

WY QEFE ®VANT © FI qF IT
gham<i &1 oA W af foar
g 7

Mr. Speaker: Why should he insist
on asking whether instructions have
been issued?

Shri S. M. Banerjee: No, I do not.
I am only insisting on one thing—
whether he ig aware that mortars are
useq only for advance purposes.

Mr. Speaker: He has said that no
encroachment has been made.

Shrl 8. M. Banerjee: Kindly hear
me. [ want a clarification. I would
only say that there is a rumour in
Pakistan, which hag been spread by
Pakistani agency, that our people
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have occupied Dahagram, and have
started communal riots on the mino-
rities, It should be made clear that
we have not commitied that.

Shri Dajil (Indore): Has the Gov-
ernment any knowledge, or means to
get the knowledge, whether the bor-
der forces on the Pakistani side are
only police personnel or heavy mili-
tary personnel?

Shri Swaran Singh: In this enga-
gement which is going on, there is no
information that up till now any re-

gular army of Pakistan has been
used.
Shri Tridib Kumar Chaudhuri

(Berhampur): I understood the hon.
Minister to say that this non-imple-
mentation of the cease-fire agreement
was not a result of any substantive
decision by the Pakistan Government.
On the other hang we 1ind that
Pakistan radio broadcasts, and also
presg statements made by the Pakis-
tan Foreign Office, state that India’s
insistence on the four-point plan for
the settlement of this dispute has been
advanceq only to confuse issues. The
whole tactics of Pakistan is to get the
visas passed first anq then order
cease-fire. Have we not unwittingly
entered into that sort of arrange-
ment and suffered humiliation?

Shri Swaran Singh: It will be ab-
solutely wrong to suggest that we
have suffered any humiliation, and
1 will beg of Members to view it in
the proper perspective. In this parti-
cular case, it is true, as was mention-
ed by Shri Hem Barua, that the
Pakistan radio broadcast, which he
has mentioned, said that India had
not implemented certain terms.

That was a wrong allegation and
the hon. Member is correct when he
says that this might have been used
as a means to confuse the people. The
best answer is not to get confused
and be clear in our minds. We should
know what we are doing.
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Shri H. N, Mukerjee (Culcutta
Central): There had been repeated
reports in the Press that our officials
have picked up a number of mortars
which were known to be standardised
SEATO weapons and SEATO is an
organisation with which Britain and
the United States are very closely
related. May I know if the Govern-
ment has verified this report and is
contemplating some steps in this
regard?

Shri Swaran Singh: I would like
to check this information because at
the moment I am not in a position to
say ves or no to this question; I have
not got the requisite information.

Shri Prabhat Kar (Hooghly): This
firing is continuing for a considerable
period of time naw and from the
statement of the hon. Minister of
External Affairs it appears that the
cease-fire agreement could not be
implemented because the Pakistan
Government could not contact the
police forces in the front. It is being
explained by the Government that
there is no intention on the part of
the Pakistan Government to continue
this firing. How far is it correct? I
want to know this.

Shri Swaran Singh: I think the
hon. Member may have got an incor-
rect impression . I did say that they
were unable to get into touch with
them. I have made it clear and our
charge is that they have not imple-
mented these agreements. That is
why we are trying to clinch the issue.
The two High Commissioners are
there now to see that the agreement
is implemented.

st g fag (aTooiEy) o ovinr
Tgw # fegearht oreE fegem
FY 3 qifeeara ¥ §, 39 0T o) fggem
sTafc g ar A # ? a@i ¥ WA
aret & fog war Afafadt aror ey
>’

Shri Swaran Singh: One of the
points that is going to be discussed
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at the Chief Secretaries’ Conference
is the reciprocal arrangements on the
basis of mutuality for the use of
enclaves in the territories of the two
countries. In reply to an earlier
question some days ago I said that
those were Indian territories; those
Indian enclaves within Pakistan ter-
ritory are Indian territory and they
are in our domain,

Shrimati Jyotsna Chanda (Cachar):
I want to know one thing. He has
not made any statement regarding the
Cachar border, Latitila Dhunabari
sector. Will he kindly make a state-
ment about Pakistani firing on that
border?

Shri Swaran Singh: The calling
attention notice did not specifically
cover this. But I have said that the
two High Commissioners will discuss
this also in their talks.

Shri Kapur Singh: Sir, may I make
a short submission with your permis-
gion? About four or five days back..

Mr. Speaker: He has not told me
what he wants to say. If this proce-
dure is adopted, it will create diffi-
-culties. He may convgy to me what
he wants to say. Papers to be laid.

1242 hra,

PAPERS LAID ON THE TABLE

NOTIFICATION UNDER MOTOR VEHICLES
Acrt

The Minister of Transport (Shri
‘Raj Bahadur): Sir, I beg to lay on
the Table u copy of Notification No.
F. 21 (11) |64 -PR(T) published in
Delhi Gazette dated the Tth January,
1965 making certain amendments to
the Delhi Motor Vehicles Rules, 1940,
under sub-section 3 of section 133 of
the Motor Vehicles Act, 1939.
[Placed in Library. See No. LT-
4088/65].
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AuprT REPORT OF ANIMAL WELFARR
BoARD, MADRAS

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawaz Khan): Sir, I beg to lay
on the Table a copy of the Audit Re-
port on the Annual Accountg of the
Animal Welfare Board, Madras, for
the year 1963-64. [Placed in Library,
see No. LT-4089/65].

Mr. Speaker: Secretary to report

three messages.... (Interruptions.)
Order, order. Let him report the
messages.
12.43 hrs.

MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report
the following messages received from
the Secretary of Rajya Sabha:—

“(1) In accordance with the pro-
visions of sub-rule (6) of rule
186 of the Rules of Procedure
and Conduct of Business im

the Rajya Sabha, I am
directed to return herewith
the Appropriation (Vote om

Account) Bill, 1965, which
was passed by the Lok Sabha
at its sitting held on the 25th
March, 1965, and transmitted
to the Rajya Sabha for its
recommendations and to state
that this House has no recom-
mendations to make to the
Lok Sabha in regard to the
said Bill.

In accordance with the pro-
visions of sub-rule (8) of
rule 188 of the Rules of Pro-
cedure and Conduct of Busi-
ness in the Rajya Sabha, 1
am directed to return here-
with the Kerala Appropria-
tion (Vote on Account) Bill,
1985, which was passed by

(2)
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the Lok Sabha at its sitting
held on the 26th March, 1965,
and transmitted to the RaJya
Sabha for its recommenda-
tions and to state that this
House has no recommenda-
tions to make to the Lok
Sabha in regard to the said
Bill

(3) In accordance with the pro-
visions of sub-rule (6) of
Rule 186 of he Rules of Proce-
dure and Conduct of Business
in the Rajya Sabha, I am
directed to return herewith
the Kerala Appropriation
Bill, 1965, which was passed
by the Lok Sabha at its sit-
ting held on the 26th March,
1965, and transmitted to the
Rajya Sabha for its recom-
mendations and to state that
this House has no recom-
mendations to make to the
Lok Sabha in regard to the
said BIilIl.”

ot Ay feod  (FT) : FE
ofgwr & fawg d&ar 5 9T AU WY
[T TH | WO STAT BT A A ;Y
T FFaAr g 7

A% wawA gfawr & faega g1
fear arem wfed wifs |@fqurs & ot
204 UTT &, TOHT ¥0 § Zeav a1 & |
T AT TE HATA J2aT §, W AT A
T faea & g I/ W @ w1 A©
Mwr Hfay | § awwar § 5 fegw
w0 7 AR dfama ¥ fawme
AFLFAHAIRFHTRE . .

W R § AT § A
&M fr g #1€ A 7 B fa o as
TIT ¥ FIEEICGNA FT ATIE, S{AEUT
FT @TEe JoT & | ARl A Sy feHr
v, S {99 WET, qE AT IART T
WAT &Y 8, &9 SATRM §G ALY 1 S;AEAT
T TATA 59 IFT AF1 22 AFAT g AN
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zafae § sadt wa 7Y ¥ fog & 48
g1 39 as
st we fowu @ ud aw wae

T 1T AT AT GA aq A 971 Ja
f =aaear #1 w9 33 gFAT & ar 7
AT F S AN A A
g AftrTe & A A, ITFT AT
§ ANHAT § WA Y T A0 TR
Tafaq sgaear F7 9w . . .

o wERE : IEF fam g g8
gage Aifeg ffSy | mF w7 I
T H R & ..

wtay fowd : 9@ AmerT Iz aar
g dfqum & sma 97 . .

oW WEY : faS @& A g7 gy
2 ogwar g

oft sy for : 3y wAY § fF gAY
T 7@ T | R A A Qfo ) F A
Freart § arr T Y gfee ¥ ag A
I A wam @
g | 78 a1 g fod | g8 Qo favaw
& fo oo 38 am ¥ wgEa &t

woow W - q@ g favaw @
ag 99 T9 A9 G IS A%AT |
foad o 3% gy & W) S 97
T § ) gg Afar & 1§59 9T a9
il 9T Fwar & |

oft w formd : T X AT 3

W WRT : A1 A HEgar
Afzw o

st TwaEw g (TOEET)
THEY TG AT IH( § | IW O A @O
g A w9 gA § AR IqF qE WY
AT ) sy geqr ALY AY WY ATIAY 4
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Crn o T WG ¢ A T qATT 3
TE YA AT Joar @ ar § 9%

ot Ay famd : U9 Ad Fwm
mfad fev & | S8er 5@ 9T " P
&fsdr | og & gq 7 daAr §
Shri Vidya Charan Shukla (Maha-
samund): Sir, there is one point.
You have already given- a ruling that

the point of order cannot be raised
on this question.

Mr. Speaker: Let me hear; if I am
wrong I will revise it. I will request
him to sit down. He wants this to
be decided once for all.

Iftwqﬁw'ﬁ : 47 gafaw grew
Iz & fF 37 @7 qg &1 a9 § 39
I F 7 gu ¢ fr ag §ug wrar
gl F7 AFA g wAfE IR F AT
97 617 I faga® o7 faa &@ 1
afaFe Fw@ A A1 g fagm @
T Ty T oW ek e
@ AfywTT F1 g0 G AW FHA § |
Ig HY ¢, 98 & 98T ¥ "9 A @
agar § |

24 ar@ &1 ifFe g4 A 7
Tegufa & Wit wfgs &, 37 wiawrd
¥ Araga uE amen # 5w F wa
F F fagra G Fr avana e
T, ag A 9 g § 1 A faae
t & 3w &Y fag= @wr 1 @
FT 71 iy #1718 wa wiywe
@ &1 S wfaw A faer ] Ay
g7 356 & s fAET

TTAAPAG : 356 & FL Th
A

it wy fowd : g @@ A wER
afody | aF 7F FAE §

wSw WA WY FOFE AR
THTRA ALY & GHAT E | I ¥ & qNT

T GG ATAT qC g9 1 99 97 AT
F &1 wfuw qr a1 6 a1, 39 S
T 919 FT A 4 AT EY FT q97 9,
T AT §ET AT FT a%9 ¥ a7
T FT TFY §, ¥ 7 TAA W I
R DT E 1 A gR F F femr
A AT 9T A IqF FAC KL A
TR &, N §% § A0 7@ & | A 55
Y T I9F AT T ZH A FE (% g% A%
T @ JEFr ¥ ¥ N e A9 2
FHAT § | TF AT FT AATH TW AR Qv

R U
sftay fewa : qd a9 Qfer

& wrowr wfuw awg 57 =0 AG £y

weaw wgvea : wfus g oar #w,
fRamaTasm @ g . . .

ot vy fom@ :  3g saRdT @Y
SR

s wgEw : #% g9 faar
it wy forrd : 7€ o7 § oW oA
...

weaw wgEa w5 A AE qA
qEAr g |

ot wy fowd : & aiw fame & AW
FLZT |

weaw wgEa ;i faaE oft ad 2
qFAT §

oft wu fowm@ : s 7 41 F7 9T
HHET FT I § I5T §FATE |

WS WEYAT : AT BT AW ]
g7 fomn 31

ot vy fowd g A g R AT
argegT FT 9% | W19 ¥ a1 §F & qAv
wT famr & 0
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CHAITRA 9, 1887 (SAKA) P.U. Comm. Report 6690

st ny foemd ;w0 ¥ T o
g )

weow W@ : WY ¥ A A
mﬁnﬁ%mmm
g @ | A ¥ R A arsE Ag
FAEET |

ot vy femd : & o9 fae &
T FGM AR AW ot qaE A
7Y 1 T I |

S Ag T, A W
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st vy fomd : 7wt o€ dET A
AR

st TwEww W ¢ wEAE 85T
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Fgd & fr @@ ¥ F10 ¥ wwTEe O &,
a ag O a9 fafaw a@ g )

WU WERY A wE T
g

12.51 hrs.
ESTIMATES COMMITTEE

SEVENTY-FOURTH REPORT

Shri A. C. Guha (Barasat): I beg
to present the Seventy-fourth Report
of the Estimates Committee on the
Ministry of Home Affairs—Directo-
rate of Manpower, andq Institute of
Applied Manpower Research, New
Delhi.

12.514 hrs.

‘COMMITTEE ON PUBLIC
UNDERTAKINGS
FIRsT REPORT

Shri P. G. Menon (Mukundapuram):
T beg to present the First Report of
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the Committee on Public Under-
takings on the National Buildings
Construction Corporation Limited,
New Delhi.

12:52 hrs.
DEMANDS FOR GRANTS—Contd.

MINISTRY or DEFENCE—contd.

Mr. Speaker: The House will now
take up Demands for Grants under
the Ministry of Defence. Shri Jaochim
Alva to continue his speech.

Shri Joachim Alva (Kanara): Mr.
Speaker, Sir, our defence problems
have increase a hundred-fold by the
partition of our land. Only yesterday,
or two days ago in Karachi Marshal
Chen-yi had the audacity to outrage
the sense of protocol and o invite
Sheikh Abdullah over our heads ana
convey that invitation through the
Foreign Minister of Pakistan. He
also declared that Pakistan under the
leadership of President Ayub woula
foil any attack from any quarter.
Which quarter did he mean? Did he
mean Russia? Was Russia going to in-
vade Pakistan? Was poor Afghuris-
tan ready to invade Pakistan? Was
China going to invade Pakistan? He
only meant India’ Today, we are in
a horrible, terrible position on ac-
count of the partition of our land. I
repeat once again the point which 1
have made several times in this House
and being the first and only one to
make it that we should never have
agreed to the partition of the land
without a sovereign clause. The parti-
tion of the land was made without
that essential, a single sovereign
clause. I may refer to the sovereign
clause in respect of a Russia and Iran
treaty in the twenties which was to
the effect that the treaty between
them would have somewhat the pro-
portion of seven points for Russia and
two points for Iran and that the day
when that proportion was disturbed,
the treaty would be annulled and
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Russia would be entitled to cnter
Iran.

In this country, while we were

most anxious to capture the seats of
power, no such sense of treaty seem-
ed to have entered upon the minds
of our leaders at the time of the
partition of our country. If we had
said that if Pakistan had a proportion
of two points and we had five points,
of the Defence ratio and that if that
propogtion of the ratio was disturbed,
we would enter Pakistan stating the
treaty was annulled. Today, when that
proportion has been gravely disiurb-
ed, when the ratio of defence is dis-
turbed, the partition of the land
should have been annulled. And we
could have entered Pakistan. But
then we haqd forgotten that sovereign
nation-saving clause. We entered
upon the partition agreement with
Pakistan without that sovereign clause,
namely, this would be the proportion
of defence, five to three, or ten to
two or ten to eight, and that the mo-
ment we found that the defence pro-
portion or ratio was disturbed, the
partition of the land would be dec-
lared annulled anq we would be free
to enter and occupy Pakistan. There
was no such sovereign clause. $So,
today, we are hammered on this sgide
and that side, to the east and to the
west. We did not agree to the parti-
tion of the sub-continent so that one
part may be a permanent danger to
the other.

We must have at strong army. I am
glad that the Defence Minister has
planned that our army would have u
strength of 8,25,000 men. But that is
not enough. We must have a stand-
ing army of two million people. We
must reach that target soon. otherwise,
we ghall not be able to bear the m-
cursion from the Pakistan side, from
the Gulf of Ram side, from the end
of Bengal. All these insults and thru-
sts will be repeated and we shal] not
be able to prevent them. If we had a
standing army of two million men, At
least we should be able to check the
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thrusts on the Pakistan side if not
altogether of China.

The United Kingdom last year haa
a standing army of 383,000 men for a
population of just our fifty millions.
The Russians had a formidable army
of 3, 623,000 men with which they
could reach the Atlantic shores 1n
three to seven days. I need not say
about China. Perhaps they may
reach us in less than seven days or
even seven hours. And that is a very,
very formidable danger facing us.
Though we have declared againt the
building of nuclear arms and nuclear
weapons, we must make our conven-
tional weapons at least so strong that
no one shall be able to raise their
hands against us, As I said yesterday,
unless we have a  self-reliant
attitude and a standing army, no power
on earth can help us. Nobody can help
us, whatever be the magnitude of PL
480 aid and other aids. Nobody can
help us. We should therefore, have a
standing army of two million men.

Russia has a potentia] of seven mil-
lion men who can be mobilised in
times of war; they could call up the
army of that size in times of danger.
But what is our potential? It is true
that our hon. Defence Minister has
valiantly triedq to build up a target of
B,25,000 men. We must have a stand-
ing army,— money or no money—of

two million men. Then alone we
will have security.
What about our Navy? The power

of the Indian Navy must exceed that
of any country in the area of the Red
Sea or the Persian Gulf or the Ara-
bian Sea to the Bay of Bengal. Un-
less we are the masters of the Ara
bian Sea and the Bay of Bengal, our
lines of security will be throttled and
freedom imperilled.

Take the question of submarines.
For instance, the Seventh Fleet was
in the Indian Ocean. We must build
submarines for the Navy. The Ger-
mans had more than 800 submarines
in the last war and 39,000 officers and
men perishad. What does a sub-
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marine cost? And again, it takes
four years to produce a submarine. We
have to go around, asking for sub-
marines. I say that the times have
changed. The idea of defence has
changed. The times are such that we
must produce our submarines. We
have got first-class technicians
amongst us. We have also great har-
bours. We must be able to convert
our factories overnight to produce
conventional weapons. We have four
to five automobile factories in the
private sector. What have they done?
What goods have they delivered”? In
times of war, these factories should
be converted overnight into aircraft
factories. Has it been done? No. The
Hindustan Aircraft Factory is there,
and it has got 500 per cent perfor-
mance. But there are, four to five
automobile factories run by super
rich men in the private sector who
are capitalists and they are not able
to produce aeroplanes overnight, or
convert the factories into aircraft
manufacturing units overnight. The
Americans were also be convert their
automobile manufacture overnight
into gigantic machines for the manu-
facture of aeroplanes and thus they
manufactured a fantastic number of
aeroplanes. What about our private
sector? Nothing. They want more
time; they want more mcney and
they want more import licences, and
even with Rs. 20 crores or so of
foreign exchange, Mahindras are not
able to make one complete, self re-
liant jeep, made out of cent per cent
Indian parts.

I beg to submit that the Defence
Ministry has done a good job in res-
pect of certain vehicles. They have
recently been able to produce 35,104
Shaktiman trucks, 7,812 Nissan trucks
and 3,065 petrol jeeps. Good or oad,
they made an attempt and we shall
help them. If the Deputy General
Manager of the Hindustan Aircraft
Factory has been able to produce a
car—it is a challenge—costing about
Rs. 5,000 bettey in performance, better
in quality and almost cent per cent
indigenous it means that our Defence
Ministry is able to take care of itself
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and produce these instruments of war
if necessary. So, the private sector
too should be able to produce these
things. It is time they discharged
their responsibilities.

Then, what about intelligence? 1
really do not know! But I am sure
the Defence Minister has done his
best to put it first-class basis. We
have now got the electric intelli-
gence methods; aerial reconnaissance
and other modern methods or techmi-
ques. Formally, the intelligence me-
thods were those of tapping that tele-
phone, eaves-dropping, so to say, and
by word of mouth. But those days
are over. We have to be ready at
any moment and for any type of war-
fare and when our intelligence fails,
our country may fail; our men and
women will perish pon all the fronts
if our intelligence fails.

Churchil] warned Stalin when Hitler
moved his Panzer divisions from
Greece to Poland. He said, “Hitler
is attacking you.” But Stalin dismis-
sed it by saying that it was a pure
English story. Churchill had then no
intelligence at his command but purely
private sources of information only at
his disposal. He was the triumphant
individual who became Prime Minis-
ter in the time of war. He warned
Stalin about the invasion; but Stalin
just dismissed it by saying that it was
a pure English invention.

Our intelligence sources, Or the
intelligence units of any country for
the matter of that, cannot give any
political opinion like the Central In-
telligence Agency of the USA. 1 read
a horrible story yesterday. The late
President Kennedy interfered very
violently. when a shipload of sugar
was going to be sent from.Cuba to
Russia, when the Américans put in
chemical matter in it. This story was
published in the New York Times. I
am afraid I have not seen it in the
Indian papers. It was the great and
noble President Kennedy, who even
in times of war, protested aguinst the
interference of the Central Intelli-
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gence Agency putting harmful chemi-
cal solution in a shipload of sugar-
supplied by Cuba to Russia so that
Russia and Cuba may fly at each
other’ throat. These are cases of the
Central Intelligence Agency’s activi-
ties which were published in the New
York Times recently, and which 1
read in the Dawn yesterday.

It is time that our intelligence
agency became more proficient. In
the time of war, the frontiers of
Burma were guarded by flve or six
men across our border; it was within
the grip of their hahds, the British.
What has happened to our intelli-
gence? We shall not be able to de-
fend our country if our intelligence
system or agency is not improved.
The intelligence services or even the
police services should not be in just
a position to say, “it is not your busi-
ness or it is not my business.” When
the security of the country is involv-
ved, it is not just like the cook saying
it is the maid’s work, or the maid
passing on the blame to the havildar,
and thus allow the dacoit or thief to
walk away. These things are past.
The Walcott escape is at once a
wounderful instance, revealing, X-
raying and exposing of our line of
security. Our land cannot be ex-
posed to this kind of danger. When
we have 8,600 miles of land frontier
and 3,000 miles of caastline, it is time
we took matters in our hang

13 hrs.

There are first class men in the
defence forces. 1 was the only MP
who attended the World Medicinal
Aviation Week when the World Medi-
cal Congress was held here recently.
I was astonished to find that the
doctors who presented the papers from
India were as good or even better
than those who came from Italy,
France or USA. They discussed what
would be fhe conditions of the heart
up in the air above 30,000 feet. I was
amazed to see these two or three
Indian Defence Forces doctors—I am
ashameq I have forgetwew their
names—from the Defence Furces, who
were not only equals to the best men
from the West, but even better. That
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gave me the idea that our Defence
Forces have got first class men and
we shall neglect them only at our
peril. I must frarikly confess and 1
must even warn that the scenes of
disor@®* and disobedience to the
Chair repeatedly witnessed in our Par-
liament produce deterioration in our
democratic life angd it is time that we
put our house in order. These are
capable people who have thrown
away their whole lives for the Defence
Forces and they will not sit idle when
others atta¢k them or sell away therr
country for a mass of pottage.

Our production needs must Dbe
geared up to the task. Our defence
production dgepartment is doing a

good job. - During the first World War,
the ammunition used by the USSR
was only once million tones. In the
second World War, it jumped up to
elght million tonnes. So, we can Im-
agine how much we peedeg in the
last war and how much we would
need in the next. Our 24 Ordnance
factories will have to be kept going.
The Bharat Electronics will have to
render a good class account of itself.
It is yet to come to the standard of
HMT or HAL. The Bharat Electronics
is producing about Rs. 5 crores worth

of electronic equipment. They will
have to supply all the equipment
needeq for our radar and the elec-

tronic devices for our fast moving jet
aeroplanes. They have got the scien-
tists and engineers and other men who
can produce these things.

The Atomic Energy department has
produced more than 1730 electronic
instruments and 110 accessories. The
total sales in the atomic energy elec-
tronic department has been Rs. 30
lakhs. After the last war, the Japa-
nese manufacturers starteg from
scratch and thoy have been able to
produce Rs. 700 crores worth of elec-
tronic equipment. But we have not
reached the Rs. § crore target, because
there are private importers who want
to compete. Licences are issued by
the Ministry of Commerce {o private
people when we have had the Bharat
Electronics. All that must be stopped.
We must make Bharat Electronics an
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outstanding factory, the pride of our
land, which will supply the electronic
equipment needed for our aeroplanes
an dother requisite machines.

We must make our navy guard our
shores. It does not get the funds that
it can. There gre courageous men
coming up and our naval men have
rendered an excellent account ot
themselves in the Commonwealth
exercises far beyond the shores of
India. Our men in the Indian air
force are as good as the best in the
world. Our pilots and others in the
Indian Airlines are able to fly pianes
with sufety. They are the pride of
our nation and the talk of other
nations. Most of them do not drink
and thus live dangerous but safe
life for others.

Our men in the army are excellent
material. 1 mentioned how the doc-
tors have rendered an excellent ac-
count of themselves. We have to
give them the tools to put them right;
we have to make our army dynamic
and progressive and strong, to be
ready for an attack. We have to be
self-reliant from beginning to end. As
1 mentioned, the ex-Defence Sec-
retary, Shri H. M. Patel, said that we
should buy the planes from other
countries anq we need not produce
anything; and hinted, all this was the
work of the private sector. However,
we must be self-reliant.

1 will end by paying a tribute of
praise to the Defence Minister, his
colleague the Minister for Defence
Production and the Deputy Defence
Minister, who as I said, bclonged to
the INA, and to all the men and wo-
men, the jawans, who man our
defence forces far away in the snow-
clag mountains. We are sitting here
is cosy seats and we do not know
what war is like. I would like the
Defence Minister to take all the 750
members of Parliament by batches to
the heights of NEFA and Ladakh, to
show how our men are fighting a
lonely battle in drak, wintry nights,
guarding the safety of our land. I do
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hope that we shall always remember
them, and we shall extend to them
every kind of help they need, Above
all, we shall never forget their wives
and children, when they are turned
into widows and helpless children.

D.G.—

Shri N. Dandeker (Gonda): Mr.
Speaker, Sir, before 1 make my
observations about the defence esti-
mates and some of the matters which
I have referred to in the token cut
motions, I would like to make two or
three preliminary comments, specifi-
cally addressed to my hon. friend, the
Defence Minister, whom I have had
the honour of knowing for quite
sometime,

I am aware that much of what I am
going to say is concerned with the le-
gacy left to our present Defence Mins-
ter by his predecessor. His predecessor,
who had been in office for over five
years as Defence Minister, is really the
person responsible for the deficiencies.
I am going to point out. I do not
therefore intend my criticisms to
mean gny king of criticism of the
present Defence Minister’s capacity

and the way he is tackling the job. °

Indeed, I am aware that during-the
two years that he has been in
office, he has done a good deal. I am
also aware that the defence forces in
almost all the knowledgeable rahks
and officers’ cadres are aware of the
consistent personal effort he has been
making towards the ends that we all
desire. Nevertheless, if I exceed per-
haps in the strength and vigour of my
criticism, I will ask him to take it as
criticism made entirely on a non-
party basis. I know that his colleague,
Mr. Thomas, resented the vigour of
my criticism in connection with the
question of ordnance factories and he
took it upon himself to believe that I
was motivated by partisan considera-
tions. Sir, defence is involved, I am
not concerned with ‘isms’ or with
parties; 1 am only concerned with
defence.
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The first point to whiecn I wish to
draw the attention of the House is
the present strength and organisa-
tional set-up of the army. As far as
I can make out, the present target is
that of 825,000 men to comprise of 21
operational divisions, of which 10 are
intended to be mountain divisions.
Doing a bit of arithmetic with re-
ference to what I know to be the
operational division’s strength, I find
that for 21 operational divisions, the
man-power required would be 420,000
(at 20,000 per division), whereas the
total man-power is 825,000. I asked
myself, what are those remaining
405,000 men, i.e, half our total strength,
supposed to be doing? And I found
they were apparently considereq by
the Indian army as necessary for
backing up activities. So, w2 have, it I
may coin an expression, a ratio per
division of something like 20,0000pera-
tional strength and between 19,000 and
20,000 non-operationa] backing up
strength in administration and all
kinds of other groups that are engaged
behind the operational army. Sir, I
consider this is terribly, terribly ex-
cessive. I am firmly of the opinion
that an army of 825,000 men, if that
is all we can afford,—I do believe
that is all that we can reasonably
afford,—half of which to be non-ope-
rational people appears to me a ratio
per division which is fantastic. And
so I ask, how does this happen to be
so?

Dr. M. S. Aney (Nagpur): Is it the
same thing as non-effective?

Shri N. Dandeker: No, Sir. Non-
effectives are pensioners and the like.

On reading some of the most
excellent Governments publications
connected with the Second World
War and the part which the Indian
army played in it, and the purposes
for which the Indian army was then
designed, I find we are still geared
to the British Imperial Army con-
cepts of the Indian Army's size and
organisation.
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Sir, the British concept of the
Indian Army was that organisation-
ally, the Indian army was intended
to be a part of the British Imperial
Army. And at that time the func-
tions of the Indian Army were: (a)
internal security, (b) to resist aggres-
sion by second-class power; (c) only
to hold aggression by first-class
power until aid came from overseas,
(d) to provide operational and non-
operational reserves for overseas
operations from Suez to Hongkong
and, (e) most important of all, to
provide standing organisation for
extensive recruitment and training
of operational officers and man-
power, and also as a supply base and
transit base for major overseas
operations.

Now, Sir, the whole of this orga-
nisational set up, geared to the
requirements of the old British
Imperial Army, nevertheless continues
even now to exist on the size and
scale at which it was then intended
in terms of the proportion of back-
ing-up strength to divisional opera-
tional strength. 1 suggest that the
British Imperial Army concept in
relation to the functions of the
Indian army is admittedly out of
date; and we ought, therefore, to re-
think this whole question of the
over-all army strength. For, the pre-
sent ratio of non-operational man-
power per division, it results in
enormous waste of man-power and
money. And, more particularly in
view of the limitations on the over-
all total strength that we can afford
Bnancially, it results in a defensive
posture and not in a posture opera-
tiona] strength such as the enemy
might regard with some respect.

It will be of interest for the House
to know that the Chinese army is
organised on an entirely different
ratio of operational and non-opera-
tional strength such as the enemy
operating on our border consists of
15,000 men operational and the back-
ing-up strength is only about 5000
making a total of 20,000 as against
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our present 40,000 per division. It is
possible, on account of the kind of
slave system that exists in China,
that this would be too thin a ratio
for the Indian army. But I am per-
suaded that our present ratio is far
too excessive, and I would urge that
a complete re-study of the whole
question be made with the object of
ascertaining whether it is not pos-
sible to have a man-power reorga-
nisation in such a fashion that while
we continue an operational division
strength of 20,000 we should have a
backing up strength of not more
than 8000 or 10,000, If the Indian
land forces were reorganised on this
basis within the same overall man-
power strength, I suggest it would
be possible, even with an overall
8,25,000 limit, to have seven or eight
more mountain divisions without any
increase in the over-all numerical
strength and with, perhaps, only a
slight increase in the financial ex-
penditure. = Moreover—and this is
important,—if we did have an opera-
tional divisional strength of not of
21 divisions but of the order of 30
divisions, inclusive of not just 10
mountain divisions, but of the order
of 20 mountain divisions, we would
not be assuming a posture merely of
defense but of aggressive strength
which the enemy would respect. It
would of course still not be a pcsture
of offensive strength.

In the same way as in the case of
the general army personnel organi-
sation in terms of over-all strength
and in terms of extravagance of man-
power utilisation, the situation so far
as I can make out, is precisely the
same in regard to transport. I under-
stand that a Chinese Division on our
Northern frontiers has something
like 400 vehicles. But our mountain
division has something like 1200
vehicles. It does seem to mé that
while, again, the Chinese ratio may
be rather thin, our ratio of 1200
vehicles, when a competent enemy
army can manage with 400 and when
our army has to be organised on
quite a different basis as compared to
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the old imperial system, is rather
high. Sir, I believe there is a consi-

derable over-provision by way of
vehicles in our mountain divisions.
So much, Sir, as regards man-
power in general and as regards
over-provision of transport.
Among the various other matters

I would like to mention is, in parti-
cular, the position as regards the
armoured  corps. The armoured
corps is, of course, operationally not
particularly useful as against the
Chinese. It is essentially an arm to
pe used in plains warfare. But even
so, today in our armoured corps the
varieties and the types of vehicles
are so many that there is no easy
inter-changeability of man-power
from one unit to another, or from
personnel trained on one particular
type of tank to another type of
tank, with the result that while we
have numerically, perhaps, an ade-
quate number of tanks, from the
operational point of view the effec-
tiveness of the armoured corps is
much less than it could be if this
variety of types were weeded out.

As regards the other specialised
Corps, such as the signal Corps,
Engineering Corps, the Medical

Corps, the Supply Corps and so on,
I have nothing particularly to say
except this, that I think these are
mainly the expenditure wings of the
army. The Signal Corps, the
Engineering Corps particularly, the
Medical Corps, and the Supply Corps
particularly, the Ordnance Corps
and so on form the expenditure wing
of the army. My attitude as regards
expenditure in so far as defence
forces is concerned can be summed
up in one simple sentence: “Ask, and
it shall be given to you”. I do not
propose, nor do I think anybody in
this House ever proposes, that in so
far as the effective utilisation of
money is concerned there need almost
be any limit to what this House
would be prepared to vote. But by
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the same token I would say, through
the Defence Minister, to our defence
forces: please, for heaven’s sake,
avoid extravagance. We are a poor
country. Still we are doing our best.
But we want also, at the same time,
to do our best financially and other-
wise on our developmental front too.
Therefore, we would ask them to avoid
extravagance and to minimise waste.
Let ‘Economy’ be the watchword of
everybody in the army. Economy
should be everybody's business. It
should be everybody’s business here
in this House to vote all the money
that is required for defence and it
should be everybody’s business in the
defence forces to make the maximum
effective utilisation of that money.

That is why I was not impressed
with the Audit criticism which said
that the actual expenditure was
considerably below the appropria-
tions granted by this House. I would
give full marks to the defence forces
for not having extravagantly spent
all the money that we voted saying
that they will spend only what they
can effectively spend. It is not a
proper criticism either by the Audit
or by this House to say that they
have spent less than what we pro-
vided. I suggest it is a matter
deserving of some congratulations to
the defence forces to find that, not-
withstanding that they asked for
considerable appropriations, notwith-
standing the fact that they had plans,
nevertheless, they did what they
could and saved the rest instead ot
being extravagant and throwing the
money out of the window, Similar-
ly, I know I can go on to comment
on some other aspects of this audit
business. Some of the Audit criti-
cisms are valid, some of them are
utterly invalid. I would say this to
the defence forces, through the De-
fence Minister, that if ever I have
occasion to participate in comment-
ing on these Audit eriticisms, believe
me, Sir, my criticisms would be
intelligent and not this kind of thing
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I would like to say something
about the finances and audit. .....

Mr. Speaker: But if physical tar-
gets set before the Defence Ministry
have not been achieved?

Shri N. Dandeker: Sir, it is a mat-
ter of timing. The point is really
this, that for the achievement of any
particular target in terms of a date
and in terms of a physical perfor-
mance, they have to converge various
activities towards that particular
date. Technically, it is called net-
work planning. One does one’s best.
One attempts the intricate net-work
of planning in such a way that all
the various desparate activities will
finally come to fruition on a certain
date and at that point converge to-
wards ecach other. But frequently
they do not, One does one's best.
If they do not, T do not think it ought
to be a ground for criticism that some-
body has not spent all the money that
he was provided with. To insist on
that would be to encourage waste and
even extravagance.

Now, Sir, in regard to the general
organisation of defence finance,
audit, accounts and general adminis-
tration, 1 have a strong conviction
that we, with the enormous army
that we now have and a very large
defence force in the aggregate, are

working on an utterly antediluvian
organisational system, antediluvian
rules and regulations, antediluvian

control measures and so on. We are
working to pre-war books of rules
and regulations, with copious amend-
ment slips which make the wretched
thing, pretty fat—every book that
one can hardly hold—and you just
do not know what the rule on any
given subject is. Sir, the time has
come, I suggest, to think in terms of
modern management ideas, to think
in terms of the magnitude of expendi-
ture, to think in terms of the magni-
tude of man-power and everything
else involved. The whole thing has
to be streamlined. There is need for
a good deal of devolution of power,
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responsibility and authority, There
ought to be a good deal of scrapping
of old rules and the re-formulation
of new rules and procedure, because
what exists at presént is in my
judgment utterly unsuited to modern
times or modern needs.

At this point I would like to say a
word on the subject of discipline,
morale and motivation in the army.
This is a delicate subject. I know
that there is ne question about the
courage of the officers and men in
the Indian army, that there is no
question of the loyalty of the Indian
army or the loyalty of the leader-
ship of the officers and men, But,
believe me Sir, among the things
that I feel a little concerned about

this is one. Whereas during the
British days, without a natural
motivation of the kind that now

exists—it was not there then for they
were not defending anything—yet—
they were first-class professional
soldiers, doing a first-class profes-
sional job, today even though they
have a larger national motivation, at
the same time I feel—and this is a
qualitative assessment that I am
making—there is something that 1is
required for the upliftment of the
discipline and morale of the army.
For instance, take what is known as
the “toughening process” of the
officers and Jawans and their “battle
innoculation”. Today it continues
very much like that of the British
other ranks in the old days. This {s
specially true in regard to such mat-
ters as gafety distances and heights
for firing live ammunition during
battle innoculation. What we need
is hard, tough and strong commanders
leading bold and ruthless men. un-
less we have thoughts along these
lines of the concept of discipline and
hardening up, we are not going to
face up to what is ahead of us in the
event of the Chinese embarking
upon a major aggression once again.
It is not merely a matter of courage.
We have to learn lessons from the
kind of tough war, from the kind of
tough and ruthless men that the
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Japanese produced in jungle ware-
fare and the kind of tough ana
ruthless men that the Chinese pro-
duced in mountain warfare.

The second point is this, and I am
sorry to say this is partly, again, a
Krishna Menon legacy. I believe
there is some amount of uneasiness
still prevailing in the minds of
officers in the matter of pro-
motion, as to whether promotions
are made on likes and dislikes by
direct decisions between the Chief of
Staff and the Defence Minister; or
whether there is an orderly establish-
ed procedure of selection by reference
to the back history and record of the
officer, in particular his record over
a period of years, including his back-
ground, especially his operationa] and
active service record. Today the
morale of the officers in this respect
is not quite as high as it ought to be
for want of confidence in the promo-
tion system.

I will not dwell upon the question
of equipment and arms and ammuni-
tion production, though I would like
to say that I find the small-armg job
has been done very well indeed. But
I would likc to say a word about
signal equipment. Here I think we
are in a bad position by any modern
standard. Moreover, our communica-
tion system is far too elaborated, usu-
ally duplicated (which is just all
right) but not infrequently it is tripli-
cated and even quadruplicated. Also
the signal operations are much too
centralised.

I would have liked to say a little
more about the ordnance factories,
concerning which my hon. friend, Shri
Thomas, made a long explanatory
statement last time during a special
debate. But 1 shall be content by
saying just two things. I have re-read
the whole of his speech yesterday and
1 was amazed to find that the only
new material that he produced in
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reply to that debate was: we came to
the conclusion in the circumstances
that the two ordnance factories intend-
ed for manufacturing propellants and
explosives were no longer required. It
seemed to me an odd statement. The
present Defence Minister in early 1963.
said that we needed six ordnance
factories. In the budget estimates and
appropriations in 1964 he repeated
that we need six ordmance factories,
inclusive of these two. These are ad-
missions of my hon, friend, Shri
Thomas. Six months later, however,
they came to the conclusion that we
did not need these two. Are we play-
ing a game of chess on a chequer
board or are we engaged in doing
something serious? I have no criti-
cism to make of the Defence Minister’s
early statement in 1963 that we need
six new ordnance factories. It was, for
him, a quick preliminary estimate.
Anybody can on a re-assessment of
the position change his mind. But
when it came to the 1864 budget
estimates, when in those budget esti-
mates the Defence Minister said,
presumably after due deliberation and
consideration that they wanted six
new ordnance factories and when only
six months later Shri Thomas said
“no, no, we do not want two of these”
1 am left completely sceptical. And I
am even more sceptical when we are
told that the Americans too have
agreed with us that we had better
devote our resources for develop-
mental purposes, rather than putting
into those two factories, I am sorry,
Sir I remain utterly unconvinced.

Sir, if I had time, I would like to
say a word about the top ofganisation
in the army. But, before 1 do so.
I must turn to a more urgent subject,
the air force. Here the state of
affains is dreadful. There is no other
word by which the present state of
the Indian air force can be described.
In 1962 our air force was quite in-
adequate even for supply dropping
operations, even for army observa-
tion operations or for casualty eva-
cuation, much less for transport ope-
rations, But when it came to offensive
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air operations, or defensive air opera-
tions, or even ground support of the
operations of the army, our air force
was just not there. And if the Chinese
had opened up against us any kind of
air warfare, our air force would have
been smashed, I belicve, in about 15
days.

Now, Sir, the reasons for all this
are well-known and I will not go into
‘them because similar circumstances
drevail in the state of our airforce
-even now. Today the offensive capa-
bility of the Indian air force is nil.
I gravely doubt whether it has even
adequate defensive capability. Paki-
«<tan, for instance, has front line air
force and aircraft, far superior to us.
JAnd it is welll-known that there are
regular air violations by Pakistan into
Indian air space and; but air force
‘have just look on as helpless specta-
tors. They are far too ahead of us;
-and if they are so far ahead of us;
I wonder how far ahead the Chinese
:are even in regard to the kind of
air warfare one may expect over the
Himalayas.

The reasons for this state of affairs
.are several. In the first place; our
.Air Force has a large variety of air-
«raft; mosy of them obsolete; none of
them in adequate numbers and most
of them dispersed in all airfields.
‘The consequences of this khitcheree
of supposed air force strength are
serious; and I would like to put them
down, one By one, logically. Firstly,
there is the impossibility of achieving
standardised air crews, Those who
are trained in one type cannot ordi-
narily, al short notice under opera-
tional conditions, be expected efficient-
ly to man any other type. Next, there
is the impossibility to standardise
maintenance equipment, stdres and
‘spares, resulting in extravagence in
‘the aggregate but inadequacy for each
‘type. This is something with which
industrialists are familiar. when you
have got too many types or plants
and machinery, you are overwhelmed
by the aggregate burden in regard to
maintenance equipment, stores, spares
and the lot. But when you come to
individual items, the stock is pretty
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thin and you remain always within
danger limits. Consequently, again,
in industry as in Air Force tnhere is
the Mmpossibility to standardise main-
tenance organisation, maintenance pro-
cedures, ground crew training and so
on,

Apart from these ,coming to the
other necessary aids to the air force,
our radar network and training are
still utterly inadequate. Then, apart
from the poor quality and efficiency
of the general communicallon system,
our communications for rapit MET
briefing are #till woefully inadequate.
I will not speak of the kind of things
I have heard in this connection which
will shock people; but I will simply
say that quick and accurate MET
briefing is hardly in existence and
the general communication network
is quite bad.

Now, Sir, supposing one wanted to
strive, not tor an offensively-poised
but defensively-poised air force, an
air force which is strong enough so
that anybody would think twice be-
fore starting any funny business with
us, then I suggest that what we
urgently require is a reduction of the
multiplicity of types. What we re-
quire is rapid picking up of strength
and what has been stated as adequate
for this purpose something like 48
additional squadrons of fighters, with
a full complement of medium range
fast bombers, army support aircraft,
transport aircraft and helicopters.
We are thoroughly ill-equipped and
inadequatcly equipped in egard to all
these.

1 woulq like to illustrate that by
reference to the dreadful state in
which we are in the matter of fighters.
By fighters I do not mean planes which
will attack the enemies miles ahead.in
their own territory. I am talking of
fighters which will do interception
work efficiently, and give cover to the
army during operations and things of
that kind.

Now we have seven types of fight-
ers—three British the Vampires,
Gnats and Hunters, two French the
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Toofaris (Ourange) and Mysteres,
one Russian: the MIG; and one Indian,
HF-24. And what is the effective
operational position about this lot?
The Vampires and Toofanis are com-
pletcly obsolete as fighters and use-
ful only for army support work. The
Mysteres are mysteriously useless. In
fact, they are now ‘being wused, 1
understand, merely for photo recon-
naisance work. There was a scandal
associated with their purchase; but I
do not want to go into that now be-
cause it is also my information that
that business is belng adequately

“taped.” The Gnats are now being
manufactureq by HALL under
licence. I do not know why. They
are not supersonic at level flight;
their ejection seats do not always
eject; they have poor manoeuvr-

ability, there is the highest fatality
rate; they are grounded for two
months out of every four; they are
not armed with guided missiles;
and they have been rejected by
NATO as utterly useless. The H.F-24
with gnat engines is again utterly use-
less and the result,—a very poor per-
formance. We were assured at one
time that the British, then the
Russians, then the Egyptians and per-
. haps all sorts of other people were
; developing suifable power units for
this aircraft. But all that has fallen
through; with the result that this,
_much publicised “Indian built Mach
1'5 fighter,”—that wretched thing
with 1§ times the speed of sound does
not exist in reality at all. It ig just
a bit of bumkum that has been handed
out to the country.

Now, Sir, I come to the Migs. They
are dning a firstclass job. They are
good fighter aircraft by modern stand-
ards. But 1 am a little worried—to
put it mildly—about the supply posi-
tion and about the production position
of Migs, because it all scems to be
shrouded in mystery. In 1963 we
received six Migs. Those are the only
aircraft which we have yet received
of this particular bran® Two of them
were lost By collision. Two of them
have been grounded for technical
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reasons; and only two are in use.
Thereafter we only get all stories,
such as that three squadrons of Migs
have been en route to India since
1963. Even if they were travelling
by bullock carts, they ghould be here
by now. I do not know whether they
are towed by human beings . . .

An hon. Member: Or coming over
the Himalayas.

Shri N. Dandeker: Or whether they
are coming over the Himalayas. I do
not know, We are supposed to have
had by this time three squadrons of
Migs which, as I said, are very good
aircraft. Also, Mr, Thomas cxplained
in this House the other day about the
plans of manufacturing Migs in India.
I do not know whom he thought he
was talking to, I happen to be one
who has somg experience in the mat-
ter of setting up the manufacture of
something, where nothing is made here
and where you want to go back, stage
by stage, until you produce the whole
wreched thing from the raw mater-
ial stage. What Mr, Thomas said, I
am afraid, is a pretty little story which
goes like this: he said that we are
building factories for manufacturing
Migs in fthis country; the factories will
be erected in one year; the production
of Migs on assembly basis will be in
the second year; production on sub-
assembly basis will be in the third
year; and production on virgin raw-
material basis will be in the fourth
year. It is ufler nonsense. Tt just
cannot happen. T have some
knowledge of manufacturing complete
cement-making machinery in the
country. It takes a long time. But,
do not rely upon my cxperience alone.
Ask the Chittaranjan Locomotive
works how many years it took them to
produce a complete ordinary locomo-
tive. Ask Telco how many years it
took them to produce an ordinary
locomotive until all the components
were Indian made. Ask Chittaranjan
now how long they have been in pro-
ducing electric Locomotives and how
many more years is it going to take
before they produce the whole pro-
duct in this country, In spite of this,
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we were regaled by the Minister with
a delightful tale when he said that
within as little as four years we were
going to produce Mig aircraft from the
raw-matcrial stage. I want to repeat
that Mig is a first class aircraft. If
we could have them, in adequate
numbers it would be very good. But
1 get a little worried with this sort of
thing. I am just trying to bring it
into the focus of our urgent needs.
What we are looking for is an Air
Force that will effectively resist ag-
gression from China. Are we going
to be dependent on this kind of
schedule and plan three squadrons
taking two years to come here and not
yet arrived, and Migs taking years to
produce in the country—and all of
them from Russia? I am not, parti-
cularly in this debate, taking up an
ideological aftitude. I am concerned
merely with the fact that country ‘A’
is going to promise the supply and to
help us produce these -aircraft in this
country to be used against his friend.
I wonder whether all this delay has
some bcaring and whether this prob-
lem is in some fashion interlinked
with the fact that it is China against
whom we want these and it is Russia
which is going to supply all these.
Ordinarily, T would only wonder in a
mild way. But I particularly won-
der when I am told fairy tales about
the short time it is going to take to
produce complete aircraft in this
country from the raw Mmaterials stage

Shri Joachim Alva: Has not the
USA played Pakistan and India, one
against the other in the case of F.-104,
military aircraft?

Shri N. Dandeker: If the Speaker
will give me another half an hcur, 1
will answer that.

Sir, the only aircraft today with
us, with a rcasonable and adequate
capability as a good intercepter, 18
the Hunter. The rest is just useless
clutter. MIG could be a first class
business. I would suggest that we
go a little faster on thig Mig business.
Let us get more Migs, more quickly
I would suggest, too that we get some
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F.-5s or Phantoms from USA. The
important point is this. I do not care
where a good fighter aircraft comes
from, provided it is a modern and
sufficiently competent aircraft. But
I want that it should come. I want
that it shoulg be here, and nct that
we should still be merely talking,
two and a half years after the Chinese
invaded us, about an Air Force which
today could be knocked out by tlhe
Chinese in six weeks whereas at that
time perhaps they could have done it
in a fortnight.

Let me just take a few minutes
over the peculiar position that exists
in the matter of transport aircraft.
The Dakotas continue to do an extra-
ordinary job. We have alsp one or
two other transport aircraft. But the
story I want to tell is about he Avro-
748—another big hoax like HF-24. It
was another propaganda gimmick of
the previous Defence Minister, It
is said that since 1958-59 the factory
at Kanpur, which is manned by train-
eq service personnel,—that is, to say,
Air Force personnel engaged in the
job of producing the aircraft—as if
the Vizag or Cochin Shipyard could
be better run by sailors,—anyhow
since 1058-59 the Xanpur factory
manned by trained serivce personnel
has in seven years produced two
Avro-748 aircraft. I may be wrong,
it may be two or three, in........

An hon. Member: Six years.
Shri N. Dandeker: Make it six years.

An hon. Member: Is it six planes
or 8ix years?

Shri N. Dandeker The Avro was
discontinued- in UX. because there
were no orders for any more of them.
The Indian Air Force knowsg it is a
useless junk,—hoax. They do not
want any of them. The Kanpur fac-
tory are now trying to foist them on
the Indian Airlines Corporation.

take much more
I hope I have
From

Sir, T will not
time in this debate.
made my point, which is this.



6715 D.G—

[Shri N. Dandeker]

the point of view of Army organisa-
tion, from the point of view of army
equipment and from the point of
view of Army discipline and morale,
much still remains to be done, though
today the Army is in far better shape
than it was in 1862. I would like to
repeat that. I do not want anybody
to think that I have the same sort ot
fecling about the Army today as I
haq about it in 1962 or I have about
the Air Force today. The Army is
in good shape. The officers and per-
sonnel are al] right. But in relation
to the particular point I made about
hardening up and producing tough
and ruthless men, even at the cost of
a few casualties during battle inocu-
lations, the counterpart of this must
also be remembered. If the men lose
their lives during battle inoculation
training, their families get a miserable
pension. I was horrified to hear that.
I feel I should not mention the figure.
1 do not believe it in fact. I am told
that it is Rs. 8 or Rs. 10 if in a non-
operational situation a man under
training dies. Please, Sir, T6¥ us not
be so niggardly towards the families
of these stalwarts whom we are en-
gaging in the Army on a voluntary
in-take basis, not as conscripts. They
are men with dependents whomn we
have taken on a voluntary in-take
basis and for whom I have suggested
rigourous toughening up and strong
discipline. Let us not be so niggardly
in so tar as thelr family pensions are
concerned.

As far as our ‘Air Force is concerned,
I confess, 1 am uiterly horrified at
the present state of affairs and I hope
the Minister will take drastic, quick
and effective remedial action. Let
the whole force get geared up with
certain clear objectives,—but not with
this hotch-potch types of aircraft, of
every conceivable variety that we
seem to think of. Let us cut out this
.cackle about Avro-748, the H.F.-24
and the whole lot of other balonies
handed out to the country about com-
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pletely manufacturing modern fighter
arrcraft in the country with four
years! :

Shri Raghunath Singh (Varanasi):
Mr, Speaker, Sir, in the Ministry of
Defence Report for the year 1964-65,
it is mentioned that“the foreign policy
and defence planning must go hand
in hand. This is realistic approach to
the Defence problem. In other words,
¥ our defence is strong, the foreign
policy will be stronger. The power
of defence decides the foreign policy
of a nation. The Govelnment of India
has realised it but it has realised it
after a long time.

The second point mentioned in this

Report is:

“Pakistan .and China are pre-
paring. There has been no mate-
rial change in the threat to our
security. Pakistan has continued
their pressure tactics and all along
the cease-fire line the number of
incidents of violation of cease-
fire line has shown a disturbing
tendency to increase.”

If you will permit me, Sir, I may
add that we are being humiliated
every day on our border by Pakistan.
Arson, loot and abduction have be-
come the rule of the day. This is the
worst type of humiliation to a peace-
ful nation. We do not believe in war,
but we believe fin the defence of our
freedom which we have achieved
after a long suffering and sujugation.

1341 hrs,
|MRr. DepuTY-SPEAKER in the Chair]

Marshal Chen Yi said on 28-3-65 at
Rawalpindi described Sindo-Pakistan
vooperation “as a positive factor in
the present /international situation”.
We should take note of this. The
great Marshal is moving in our
friendly border countries with some

purpose.
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This Report again is realistic when
it says:

“While our relation with all our
neighbours continues to remain
cordial, the attitude of these two
neighbouring dpuntries and the
continued ocoupation by China
of vast tracts of our territory
have made it necessary to keep
our forces in a state of readiness.”

We should not wunderestimate the
strength of Chinese and Pakistani
forces. We should not underestimate
the newly formed Peking-Rawalpindi
and Djkarta axis. The border of In-
donesia iz only 40 miles away from
Nicober. In the north, the Chinese
armies are massing. On the western
and eastern fronts, Pakistani armed
forces are not losing any chance to
humiliate us. Let us see what the
Chinese leaders say. Mao Tse-tung
wrote “On Protracted War” to keep
the enemy “in the dark about where
and when our forces will attack”.
Further: “In order to achieve vic-
tory, we must as far as possible make
the enemy blind and deaf by sealing
his eyes and ears and drive his com-
manders to distraction by creating
confusion in their minds”. In the
context of this, I hope that India
will neither be blind nor deaf to the
designs of the enemy. During the
border fighting, Peking demonstrated
that it could very effectively deploy
and support limited but still signifi-
cant conventional land power beyond
the Chinese borders under particular
conditions. This it had previously de-
monstracted, on a much larger scale,
in Korea, where he said:

“There is a preparation afoot.
China has got People's Libera-
tion Army of 27 lakhs including
ground forces, air forces, navy
and border guards. People’'s Arm-
ed Police is estimated at about 5
Jakhs.”

The bulk of People’s Liberation Army
(2 million) is believed to be assign-
ed to approximately 40 fleld armies,
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each basically consisting of three in-
fantry divisions. The infantry divi-
sions range from 105 to 154 consist-
ing of 11,000 to 12,000 man infantiy.

Their Air Force numbers about 2600
aircrafts of which some 2000 are jets.
As far as the Army and the Air
Force are concerned, I leave it {o
my friends, Shri Ravindra Varma and
Shri Brij Raj Singh of Kotah.

I want to say a few words more
about the Chinese intentions. The
leaders of China have said ihat a
revolutionary army is not afraid of
the enemy, no matter how powerful
he is. It is not afraid of any weapon,
no matter how strong it is, A well-
known expert on defence has said that
the Chinese could take over Nepal,
Bhutan, Sikkim and Assam should they
wish to do so. Troop strength in the
Tibetan area amounts to five or six
acclimated, well-equipped mountain
divisions, plus some separate task
groups of regimental size. Overall
strength is possibly 1,60,000 at pre-
sent in Tibet near the border of
India. The Chinese army is equipped
with nuclear and modern weapons of

destruction. India should realise that

she hag to meet a formidable enemy
on her borders.

1 welcome that the Defence Ministry
is establishing missile complexes. We
must equip our Army with nuclear
weapons but not the atom bomb. We
cannot dream to play with the liberty
of the people. Nepolean rightly said:
“Blood is the price of victory. We
must either resort to it or give up
waging war. All reasong of humanity
which you might advance will only
expose you to being beaten by less
sentimental adversaries.” China and
Pakistan are not wedded to any rea-
son. They understand only the lan-
guage of force. I would like the
(3overnment to adopt a firm and deci-
sive policy against Pakistan and
China. Defence against Pakistan and
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China is to be planned. The army
units equippeq with weapong furnish-
ed by USA. cannot be deployed
against Pakistan. Therefore, India
will have to meet the menace of
Pakistan on her own strength and
people’s cooperation should be sought
in this direction. We will defend
India not for ourselves but for our
future generations.

During the Second World War, Fran-
klin Roosevelt rightly remarked:

“We will defend not for our
generation. We defend the foun-
dation laid by our forefathers.
We will build the lives for gene-
rations yet unborn. We defend
and we build a way of life not
for  Americy alone but for all
mankind.”

This axis of Djakarta-Peking-Karachi
is a menace not only to the continent
of Asia but to the whole world.
When Prime Minister Nehru appealed
to the people of this country to re-
pel the Chinese aggression, they stood
ag one man in supporting the Gov-
ernment. They responded spontane-
ously. The time has gome when our
present Prime Minister and the De-
fence Minister should give a clarion
call to our country and I atfr confident
that if people are taken into confi-
dence, they will rise as one man to
defend their motherland.

The Chinese atom bomb blast at
Lapnor on the 16th October has caus-
ed a great consternation throughout
the world. The U.S. Defence Secre-
tary said recently in his testimony to
the House of Representative Armed
Service Commission:

“The prospect of unfriendly
neighbour on its northern border
armed with nuclear weapon 18
understandably disturbing to the
Indian Government and the
people.”

India should equip her armeg forces
with nuclear weapons so that we may
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not face the humiliation again. OQur
Defence budget is not very inspir-
ing. India is spending only 30 per
cent of its Budget on Defence. Pakis-
tan is spending more than 60 per cent
of her Budget and so is the case of
many nations in the world.

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of order, Sir.
It is interesting to hear the General
Secretary of the Congress Parliamen-
tary Party reading a written speech,
If you permit him to do so, the same
latitude should be given to
(Interruption).

Shri Raghunath Singh: Come on
and see it. It is not a speech. These
are the notes.

Shri Nath Pai (Rajapur): Mr,
Deputy-Speaker, Mr, Kamath should
know that a maiden speech is never
interrupted. It is his maiden speech
in English.

Shri Hari Vishnu Kamath:
case I am sorry.

In that

Shri Raghunath Singh: As far as
our Budget is concerned, in 1963-64,
the amount provided was Rs. 704
crores; in 1964-65, it was Rs. 716 croreg
and in 1965-66 it is Rs. 748 crores. I
fail to understand how our army is
going to be modernised.

Now, Sir, I want to remind the
House about our sea frontier. Our
sea frontier is 3,500 miles, whereas
the land frontier of India is 9,945
miles. That means, 30 per cent is
our sea frontier. But, what are we
spending on the Navy? We are
not spending even 4 per cent, we are
spending at present on the Navy only
3.3 per cent. If we take our general
budget, then we are spending on Navy
only 1 per cent, when our sea fron-
tier is more than 3,500 miles. Let us
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see what America is spending on her
Navy. America is spending 29 per
cent of her’ defence budget on Navy.

Let me come to the budget of
Navy. In 1963-64 Rs. 22 crores were
allotted; Rs. 23 crores were allotted
in 1864-65 and Rs. 25 crores are allot-
ted in 1965-66. With this amount,
we want to purchase submarines, we
want to replace our old ships. How
can all these things be done with this
meagre allotment? I am not very
hopeful. At the present time the
whole strategy of the world is chang-
ing. In the words of Mr. Khrushchev
—he remarked about the new stra-
tegy of defence in January ‘1964—
“the Air Force is being almost com-
pletely replaced by missiles; in the
Navy now submarines are important,
but surface ship can no longer play
the role they played in past” But
what do we find in our Budget?
There is not that much of importance
given to the development of Navy.
In the Report also there is only one
line—a phased programme for re-
placement of over-aged ships of the
Navy. When the whole defence
strategy in the world is changing and
when submarine has gained a pre-
eminent position in the defence
strategy, I do not know how we are
going to equip our Navy with modern
weapons.

When our Generals and Defence
experts may say that Navy has no
importance, a well-known author on
defence says in connection with the
importance of Navy that “no matter
what short-sighted nations may do in
allowing their power on the seas to
wither there will always be others
ready and eager to use the seas for
their own purposes to establish their
own rules according to their cons-
cience and their ability to enforce
their will”. If I can give you the
comparative figure of China-Indone-
sia—Pakistan axis, they have pgot
totally 1,069 units of all categories.
As compared to this figure of 1,069
units, we have only 44 units. Mr.
Aditi, the Indonesian Communist
Leader remarked in January last that
the border of India from Sumatra is
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only 40 miles and the Chinese steam
boats are seen plying there. Our
Andaman-Nicobar islands are expos-
ed to the enemy. There is no de-
fence and I wonder how we tan de-
fend the coast-line of 3,500 miles
with only 44 units. I would like to
say that it is not proper to neglect
the Navy. Navy is the life-line of
India and we must always remember
that our Navy has to protect 3,500
miles of our coast line. There must
be a regular planning cell for Navy
alone. Rs. 25 crores is a very meagre
sum and it will not secure Navy
much of modern equipment.

Let us see what programme we
have for the development of Navy.
In 1972-73 with the collaboration of
English-men we will be able to pro-
duce only three frigates—after five
years. What we will be doing with-
in these flve years if war comes, no-
body knows. We have got no torpe-
do boats and no ordinary gun boats.
We have got no anti-submarine fri-
gates. 1 don’t think we are realising
the strength of the Chinese and In-
donesian Navy. which has the attack-
ing force and which has the landing
force. We should not forget this.
When Indonesia has got six subma-
rines, India has got none. We are
still negotiating to get a submarine
from the UK. In view of the fact
that the whole Indonesian and
Chinese navy is organised on the
basis of attacking and landing force,
it is high time that our Defence
planning is geared up and our imme-
diate needs are attended to. What
we need is small fast destroyers, sur-
face torpedo boats and submarine
boats and light cruisers. We have to
have before us the principles of mobi-
lity, freedom of action and flexibi-
lity in the use of armed power at sea.
We have entered into agreement with
the United Kingdom for production
of threc frigates; but the frigates are
out of date. We must have organised
our Navy on modern lines as
the Navy of Russia is organised. In
Russia they have got 500 submarines.
It was the U-boat which paralysed
the whole allied powers,
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In the end, I would like to say I
assure Shri Chavan that the Indian
people will take pride in defending
their motherland. We have achieved
freedom after several hundred years
of slavery and we have got to pre-
serve it, whether we have nuclear
weapon or not; we have got to pro-
tect our country’s freedom and we
will do it.

Shri Sham Lal Saraf (Jammu and
Kashmir): Mr. Deputy Speaker, Sir,
after hearing the two speeches, one
from Mr. Dandeker and the other
from Shri Raghunath Singh, I feel
that I must give some of the figures
given by the Ministry of Defence and
iry to explain them as I have un-
derstood in order to show the pro-
gress achieved by the Ministry of
Defence on all fronts,

If we take the budget figures of
1963-64 in respect of the Ministry of
Defence, the actuals on the revenue
side were 704.14 crores and Rs.
119.98 crores on the capital budget
side. A year before this it was only
50. 60 crores. In 1964-65 the revised
estimates have come to 717.80 crores
for revenue budget and 141.10 crores
for capital budget making a total of
853.90 crores. In 1965-66 the esti-
mated grants that are before us are
748.74 crores for Revenue and 130.65
crores on capital budget making a
total of 878.79 crores. Right from
1962-63 onwards we find that under
budget heads there is increase on the
revenue side and the expenditure is
rising in  accordance with the
revenue receipts have in the country
as a whole. My hon. friend Shri N.
Dandeker has made certain remarks
about the ideal things that we should
have, and he has also pointed out in
his own way how those ideal things
could be achieved. My hon. friend
Shri Raghunath Singh also has done
the same thing from another angle.
But the point that has to be remem-
bered is this. After all, this money
has to come from somebody. It has
to come from the people by way of
taxes, from the economic strength
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that the people and the country have.
From the time of the 1963-64 bud-
get, we find that the people have
been taxed to the utmost, and a large
portion of the tax collections has
been diverted to the Army. I shall
presently explain how the entire
activities of the Army are going
ahead very rightly in the direction in
which my hon. friends Shri Raghu-
nath Singh and Shri N. Dandeker
want them to move.

14 hrs,

If we take the 1964-656 budget and
see the amount that was earmarked
for the Army, this is what we find.
On the revenue side, there was a
shortfall of Rs, 0.99 crores last year,
but that was counter balanced by in-
crease in pay and allowances and
expenditure on transportation and
This kind of reappropriation
within those heads was permissible
from the budgetary point of view.
That is to say, the amount that could
not be spent under one head has been
spent under another permissible head.
This is really creditable on the part
of the Defence Ministry.

Again, on the capital side there was
a shortfall of about Rs. 18.15 crores.
The Ministry could not spend that
amount to the extent that it was ear-
marked for particular things, but
that was due to reasons that have
been explained in the memoranda
that have been circulated to us, and,
therefore, I would not like to go into
those reasons in detail. But they
have spent the amount on other capital
works and -such other matters. That
is to say, they have not allowed that
amount also to lapse, but they have
spent the amount in the way they
could spend it best.

Now, let us see the break-up of
the present budget. And this is a
point that my hon. friend Shri N.
Dandeker should note. On the
revenue budget, we find that out of
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about Rs. 700 odd crores, Rs. 301.12
croreg are for pay and allowances,
Rs. 343.9 crores for stores and equip-
ment, transportation and miscella-
neous account for Rs. 47.53 crores,
and maintenance of buildings and
installations etc. accounts for
Rs. 35.60 crores. From the proportion
of the expenditure on the various
items also we find that the strength
of the Army is going up and so also
that of the Navy and the Air Force,
which I shall presently deal with in
some detail. Also, if we see the ex-
penditure on stores and equipment
and transportation, we find that in
comparison with that on pay and
allowances, this expenditure is much
more. That shows very clearly how
the strength ag well as the quality
of the Army and the other two wings
of the Defence Forces are being in-
creased.

Compared with the Revised Esti-
mates for 1964-65, the Budget Esti-
mates for 1965-66 show an increase
of Rs. 3193 crores in the net expen-
diture to be met from revenue. The
increase has occurred mainly under
Army (Rs. 2 crores), Navy (Rs. 2
crores) and Air Force (Rs. 28 crores).
1 would submit that we must be
very realistic in these matters and
understand what it really means. It
is all right if it is said that one must
cut one’s coat according to the cloth.
But ag regards the money made
available to the Ministry of Defence,
I would submit that they are to cut
their coat according to the cloth. So,
1 can fully appreciate the way in
which some increase has occurred to
the extent of Rs. 2 crores
Army, Rs. 2 crores on the Navy and
Rs. 28 croreg on the Air Force. This
ijs a matter which has to be appre-
ciated.

Again, in the capital budget for
this year, there is an increase of
Rs. 12.10 crores, -and that is very
rightly being spent on new factories
and for the construction of married
accommodation. 1 am very happy o
note that more money is being spent
now on provision of married accom-
dation. Tt is a very good thing that
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is being done. I had spoken about
this matter Jast year, and I got a
letter from the Defence Minister on
this matter, and I am very much
thankful to him that he is paying his
attention to this important matter.
It is also really laudable that the
Ministry is going to invest money ‘on
the establishment of new  defence
factories.

Another thing that I must appreci-
ate is in regard to the measures for
better financial control, with a view
to enabling the Ministry to spend
money properly and to effect savings
wherever possible, by framing proper
rules and regulations and checks etc.,
and by giving the Ministry sufficient
financial advice op the spot go that
the hurdles that arise from day to
day could be cleared on the spot and
the money could be spent effectively.

There is one other thing which is
very much exhilarating. I am glad
that the Ministry has revised and
increased the salaries of some cate-
gories of the Army, particularly of
the nursing services. I know that
even in the civilian departments
there is a paucity of nursing service
personnel, and doctors, and parti-
cularly lady doctors. I am happy to
see that the Ministry has very real-
itically given them increased pay
and allowances and also pension
facilities, and I hope that these will
help in bringing up the qualjty of
the Army services.

In regard to recruitment, we are
very happy to note the progress that
has been achieved. Ever since the
emergency was declared, by the end
of 1963 the target that they had fixed
for recruitment is almost over, as far
as officers and other rankg are con-
cerned. And this has been the posi-
tion in the case of all the three wings
of the Defence Services. For the
first time during the last two or three
years we flnd that the recruitment
has been made open to all classes and
to wal] areas, without any distinction
between 'martial and non-martial
classes. Formerly, some years back,
only individuals from certain com-
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munities used to be recruited but
now that is almost over, and the
relations between the officers and
jawans are very much cordial because
they work together and live together.
It is a new thing whilch is developing
in our Army,

As far as recruitment is concerned,
particularly in regard to technical
graduates for the technical wings,
there has been some difficulty in
getting doctors and engineers parti-
cularly. For this purpose, incentives
have been given to our young men.
The recruitment is made even at the
university level now. For instance,
the Ministry has started granting
commissions to the under-graduates
in the last year of their course in
the technical  colleges as, for

instance, to the engineering
students in the fourth year
of the engineering course. This

has definitely given ap incentive to
the candidates and this will help in
reducing paucity of personnel. After
putting in five years’ service in the
Army, should they want to come
back to the civilian departments,
they can do so and they are to be
given preference in class I and class
11 appointments in the civil services.
A similar thing is there jn regard
to the doctors also. Doctors who
have already put in 6} years’ house
job can straightway be given a
Major's job. There can be no better
incentive than this. I am very h‘appy
that this incentive has been given.

1 hope that when the Defens:e
Minister replies to the debate he will
tell us how these incentives have
worked in actual practice. Besides,
1 must also point out that some gnte-
date concessiong have been given.
Two years' ante-dating has been
given for engineers and doctors: that
is to say, for two years, without
actually serving in the Army, tl:xey
will get their seniority, promotion
and increments.

As far as training is concerned,
the military academies, defence staff
colleges, army air transport school
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etc. are there; physical training, army
education and foreign languages etc.
are also included in the training. All
these things have been going on very
well. The Chinese aggression has
taught us a few lessons. All of us
whether on one side of the House or
the other had been very much pertur-
bed at the time of the Chinese aggres-
sion and there was consternation all
over the country, but the Chinese
aggression has taught us g few lessons.
The Army has learnt that lesson, and
we can see this from the way it has
reacted in order to better its fighting
units by intensive training, by having
better recruitment and better equip-
ment, by the development of commu-
nications and by improving the supply
and logistics position. Tactics and
strategy have been very much im-
proved, and the concepts of warfare
also are brought up-to-date and
changing.

Another thing that I would like to
mention is the psychological wand
physical conditioning of the men
who fight in the Army. They are
provided with light but effective
weapons, as T have myself seen on the
frontier areas, particularly in my
State; I have seen how they are
working. The provision of better
angd quick transport hag also very
much helped these people, and this
has been made possible by the con-
struction of border roads. I do not
have much time to deal with this
matter, but the opening of border
roads in border areag is one of the
very best achievements of the Army.

The Directorate of Combat Deve-~
lopment which has been set up is
something which is self-explanatory.
It has helped in training our combat
forces in a better manner. Military
intelligence, no doubt, is very much
important, but I personally feel that
a lot more has to be done in this
regard.

Then, Sir, with regard to mountain
divisions certain definite objectives
have been kept in view, namely, ex-
treme mobility, increased fire-power,
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training for mental and physical
fitness and high altitude living. All
that is very important. I am glad
that funds are provided and provi-
sion has been made to our army
personnel as far as these items are
concerned. Regarding these moun-
tain divisions some new divisions have
been created and some existing divi-
sions have been converted.

I am very happy that army research
has succeeded in providing nutritive
and palatable food which is light to
be carried ang easy to cook. That is
very important. It is a good thing
"that’ they have done. 1 must pay
them my congratulations for doing
that.

Two scout battalions have Dbeen
raised in the Punjab, Himachal Pra-
desh and Ladakh on the type of
Assam Rifles. It is a matter of recent
history. It is modelled on the pattern
of .the Assam Rifles. Recently two
battalions were raised.

Our Army personnel were assigned
international jobs and international
assignments, They have discharged
their work creditably and well. They
have worked wonderfully and by
their work they have raised the pres-
tige of the country; and we are very
much thankful to them for that,

As far as the subject of defence
research and development is con-
cerned, there is a high-power defence
research  development council. In
this connection certain things have
been pointed out by Shri Dandeker.
These are being looked into and
decision is taken and a number of
difficulties are removed.

1 want to place a few more points
before the House. The army service
corps is doing a wonderful job. But
one thing is very important. Vigil
is to be kept in the matter of trans-
port. Vigil has to be kept on the
entire transport service and also in
respect of food and other thingg that
they purchase from the Food and
Agriculture Department or otherwise.
The Defence Ministry purchases lot
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of such things and vigil has to be
kept in these ‘matters.

The Territorial Army is doing very
good work and the Auxiliary Force
is really the second line of defence
which needs to be strengthened and
given more push.

The N.C.C. is doing wonderfully
well in our schools and colleges and
in our universities. More funds be
provided for little more intensive
training.

Sir, I come from that part of the
country where the position is, I
should say, highly inflammable.
Certain things are happening angq cer-
tain things happened about which we
are not at all happy; and a number of
things may come up to the surface
how soon, I cannot say.

Sheikh Abdullah’s name has been
mentioned. Apart from his political
importance or what it is I do not know,
I would request our Defence Minis-
ter to kindly take note of this point
that that man is playing havoc with
our defence there. If not for any-
thing, for imparing our defence.
effort there. For maintaining the
morale of our army, such statements
as he is making, should be stopped.
Once and for all the Government
must take courage in their hands and
deal with this situation. If they don't
do it, God alone knows what is going
to happen in the future. It is not
merely a question of dealing with ten
or twenty or hundred or thousand
persons. It is a question of how he is
affecting the morale of the army. Mr.
Sheikh Abdullah has been addressing
meetings in the vicinity of military
camps and speaking things which are
highly inflammable and which is act-
ing against the morale of the people.
This will also adversely affect the
morale of the army as well. He is mak-
ing speeches which are highly inflam-
mable. He is making anti-Indian
statements which stand very much
condemned. Our Government must
take courage in their hands to check
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up this sort of thing as soon as pos-
iible. Otherwise I don’t know what
might happen. I will speak on this
when the External Affairs; Ministry’s
demands come up.

Shri Narendra Singh Mahida (An-
and): How ig Shiekh Abdullah allow-
ed to address the army?

Shri Sham Lal Saraf: He addressed
a public meeting and spoke: what is
the army doing here, they have no
right to be here, they must go away,
it is not an army of occupation and so
on and so forth.

Shri Alvares (Panjim): It is an act
of treason.

Shri Sham Lal Saraf: About defence
production, we have got to modernise
and expand our ordnance factories and
take steps to set up new ordnance fact-
ories. No doubt some steps have been
taken. Our Minister for Defence
Production hag to lock into this. The
production achieved there has led to
some very good results, but much
more is needed. As far as this year is
concerned it has reached over Rs. 120
crores of production. This is a thing
which is to be appreciated very much.

Then, Sir, with regard to the Air
Force, we have got squadrons, fighters
and bombers and reconnaijssance
planes. In this respect quality as well
as quantity is very important. Train-
ing is very important. All these are
being looked into. That is very
good. But still we have to pay a lot
of attention in respect of the training
establishment in flying, ground con-
trol, proper maintenance of air de-
fence units etc. There are much more
things needed to be done. There has
been a steady rise in respect of our
maritime power. I know it. Aflot
establishments are there. There are
two or three suggestions which I wish
to make. The breed of horses, ponies
and mules should be improved. There
should be much more vigil on the use
of military transport. Army supplies
should be watched very carefully.
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There is »gme corruption which is
going on. It should be put an end to.
The army workshop shouid be stan-
dardised. The design, construction
and maintenance in engineering
schemes should be streamlined and we
should see to it that the A.EM.E.
Services give us the highest standard
required of them. -

I have seen some of the army per-
sonnel waiting for long hourg on the
railway stations because they could
not get reservation and somectimes
they have to spend the whole day on
the railway platform. The Defence
Ministry should take up this matter
with the Railway Ministry to see that
the army personnel and officers are
not stranded like this on the railway
stations when they come from far off
places. Something must be done in
this regard. Labour welfare and
labour laws should be introduced in
Defence production units, The work of
the District Soldiers’, Sailors’ and
Airmen's Board should be improved
and made more effective. Land cases
of army personnel should be looked
into. Army cantonment boards
should be improved. With these words
1 finish.

Shri Indrajit Gupta (Calcutta South
West): Mr. Deputy-Speaker Sir, with
your permission, I would like to make
a passing reference once again to the
basic questions of the defence policy
because although the debate so far has
more or less steered clear of that
fleld, yet, it is necessary to reiterate
these principles, since our defence
policy has got a very vital inter-con-
nection with the' country’s foreign
policy. There are one or two obser-
vations which I feel I should make,
with your permission Sir. I would
like to quote a few lines from what I
had to say in this House when these
Grants of the Ministry of Defence
were debated on that memorable oc-
casion two years ago, the first time
after the Chinese invasion. I had
said on that occasion as follows:

“What is the political and mili-
tary significance of this huge
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burden which the Government of
India has proposed and which, so
far as I know no one has oppos-
sed?.... I believe it is a declara-
self-reliance in national
defence.  Otherwise, this Rs.
900 crores has no meaning....it is
a pledge to stand on our own feet,
to build our own independent
strength at the cost of enormous
sacrifice and to rely on our own
resources first and foremost. I
think, Sir, this is really the fiscal
counterpart of the foreign policy
of non-alignment. It means that
we are not prepared to walk into
any body’s block, It means we
are not prepared to crawl under
any body’'s umbrella for protec-
tion, because if we want to come
under somebody else’s umbrella
we do not need Rs. 900 crores for
it; it could be managed in a
different way.”

We made that observation at that time
because we thought it necessary to
emphasise that the critical condition
in which the country was plunged at
that moment required a very firm
declaration by the Government and the
country, that despite our limited re-
sources, we would give an example to
the world as to how to build up our
independent defence potential. Now
Sir, as far as  principles go, I am
gratifled by the fact that by and large
those principles, I think have been
accepted by the Government. The
matter of execution and implementa-
tion is perhaps somewhat different
sometimes; but as a matter of policy
and principle this has been acccepted.
The reason why I refer to this today
is because, I just wanted to make re-
ference to the fact that hostile voices
within our country still continue to be
heard, complaining whenever oppor-
tunity arises, challenging this concept,
and a chorus of other kinds of slogans
are heard sometimes which is devigned
to subvert if I may say so, the in-
dependence of our defence policy. I
do not want to go into details because
it is rather transgressing in the field
of Foreign Affairs. Nevertheless, re-
cently, we have heard an outcry about
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the question of building our own atom
bomb, about which, I believe firmly
that the advocates of that siogan did
not really believe in themselves. But
I feel that really speaking, it is meant
to cover up the second line of argu-
ment which is that if we cannot build
our own bomb or if it js unrealistic or
unwise in any way to build up our
own bombs, then we should accept
someone else’s nuclear umbrella, The
slogan of a nuclear umbrella was also
bandieq about quite a bit a few months
ago. For some time, we were not very
satisfled with the sort of reply we were
able to get from Government on this
question as to whether they were:
clear in their own mind as to whether
or not they were prepared to seek
some sort of nuclear protection from
other powers, in the event of an attack
upon us. Later on, the Prime Minis-
ter made it clear that we had made
no such request. I do not know what
is the latest position regarding that
particular concept. There were even
voices which suggested at the time,
when we read about the extension of
the US Seventh Fleet's operations into
the Indian Ocean, that we chould
welcome this development. I think it
has some bearing, for example, on the
recent story put out by Shri Sudhir
Ghosh about the aircraft carrier that
never was.

All these things have some bearing
on the adopting of some sort of a con-
cept of an alternative policy, which is
not a policy primarily of self-reliance
and indepedence, but is a concept of
slowly taking shelter under somebody’s
umbrella or walking into somebody's
bloc.

Therefore, when we again debate
these Grants, I feel it is in order that
the Government of India should make
its position clear once again and the
Ministry of Defence should resolutely
oppose any sort of concept which may
lead to the jeopardising of our nation-
al sovereignty in defence matters. On
this score, I have actually some criti-
cism to make of the Government it-
self because, as my hon. friend, Shri
Dandeker, said very -correctly, in
many matterg connected with defence
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we find ourselves unable to break our
links with the old concepts which pre.
vailed in the pre-independance days
when the British Indian Imperial
Army  was maintained here by
the foreign rulers. He was correct
in that, But I may say also that that
‘king of continued link in some fields
is going on now, in my opinion, to a
stage which may also become quite
dangerous to our national security.
The whole House is agitated,—practi-
cally every day it comes up in some
form or other. The country is agitat-
ed about two recent developments. One
is the obvious fact of the growing col-
lusion between Pakistan and China.
We do not know whether it will ex-
tend into the realm of defence affairs
or npot. The other is this sudden
flare-up on the Indo-Pakistan frontiers
both in the east and in the west. 1
would like to ask the Minister whether
all these things have got any bearing
on the pattern of aid we are seeking.

Shri Dandeker was at some pains
to point out that he did not wish to
bring in any ideology into his remarks
though he did make a reference to the
fact that if we became dependent only
on the supply of MIGs from the
Soviet Union, it might jeopardise our
defence later on, because he seemed
to think that there might be some
‘reluctance on the part of the Soviet
‘Union to provide equipment which
might be used against China. Well, I
do not know. The same argument
can be applied in the other case also,
because after gll, whether we like it
or not, Pakistan is and continues to be

a very active member of
certain military alliances of a war
bloc, the SEATO bloc because

of the proximity of East Pakis-
tan to it, ang of CENTO bloc. In
view of these two developments—the
obviously increasing aggressive hos-
tility of Pakistan on our borders and
its growing collusion with China,—I
think it is time that the Government
of India gave some thought to the
pattern of aid we are seeking, because
‘some compromising position appears
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to me to be possible of developing
here in future.

We have accepted certain arms aid
from the partners of Pakistan, i.e. the
US and UK, partners in the sense of
the SEATO anq CENTO blocs, on cer-
tain conditions they have laid down,
that we cannot use these weapons
against Pakistan—that is the condition
stipulated by the Americans at least.
Then we have dlso agreed that their
military observers can, from time to
time, tour our forward positions to see
whether the material and equipment
are being properly used or not.

My question is: is it fantastic to
imagine that this list of arms and
equipment supplied to us by the
western military partners of Pakistan,
who have got some political interest
too, I think, in keeping the question of
Kashmir alive, is it fantastic to ima-
gine from the point of view of secu-
rity, that much information which we
do not want Pakistan to have regard-
ing our defence preparedness can leak
out through that channel? If it can
leak out to Pakistan, why cannot it
leak out vig Pakistan to China also, in
the present set-up? So the whole
question of our border dispositions,
the locations of our radar stationg on
the border and so on may all become
jeopardised because of this peculiar
set-up now developing in the relations
between these powers.

So I would ask the Government of
India to give very serious thought to
this matter. I am afraid they are
not—they do not seem to be—capable
of breaking new ground at all even to
the extent of dispensing with certain
hangovers of the past. I think it is
an anachronism today left over from
the old days that we still continue to
participate with absolutely puncti-
lious regularity in these joint com-
mon-wealth exercises every time every
year. What is so sacrosanct about it,
I do not know. Simply because from
the time of the British we have been
doing that, we continue to participate
in these joint commonwealth exercises,
Pakistanis are also participating. We
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are participating in the joint naval
-exercises—they  participate and we
also participate. What ig the object
of it, I am not able to understand. I
can understand Pakistan participating
because they are a member of a war
alliance, a military bloc. But why do
we, who claim to stand firmly ¢on the
basis of non-alignment, why do we
participate in these joint common-
wealth exercises? Why must our top
commanders go religiously every year
to Camberley or wherever it is in
England to participate in those top-
level military conferences with other
commanders of the zommon-wealth?
These habits die hard, and I think from
the point of view of basic policy and
outlook, all this needs to be reviewed
very seriously in the interest of the
country’s, security.

I cannot deal with all the problems
which have been mentioned in this
report, because there is no time for it,
but I would just like to mention one
or two issues connected with our de-
fence preparedness, some of which
have been dealt with, I must say, very
knowledgeably, by Shri Dandeker. I
only wish to emphasise certain exam-
ples of what I may call, the painfully
slow progress since 1962-83 which
stand out. I do not wish to spend
my time paying a tribute to the De-
fence Ministry for many of the good
things which have been done. We have
spent quite a packet of money. Some
things have been done. They are
listed at great length in various
publications. Good. But certain other
things also stand out. One has been
mentioned and that is—I do not wish
to dilate on it—the failure, which hits
one in the face, to develop up to
today or acquire or do something about
a supersonic engine for the HF 24
We do not know where we are now.
That whole project to get the Orpheus
engine from the British collaborators
fell through. The Minister of
Petence Production, to my mind, does
not disclose to us what  happened.
There was a question about it the
other day. I thought the replies
were most evasive.
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Now, it seems we are ultimately re-
duced to a position where we are
panking entirely on the UAR for some
engine for this HF 24. The fact of
the matter, as Shri Dandeker, said
igs that except for the MIG project—
whatever the detailed position regard-
Ing it may be, which we are not able
to know—except for the MIG propect
and the acquisition of three squadrons
of MIGs, which we are now told will
arrive by the end of this year. 1965,
nothing else has been done, literally.
It is very well for Shri Dandeker to
say that we should acquire modern
planes, jet planes, from other sources.
But the whole trouble is that we are
not able to get them. It seems a lot
of negotiations had gone on with the
US for the acquisition of F-104 and
other planes. It seems that the
CENTO and SEATO partners of
Pakistan are not very eager to supply
us with that material.

And then, there is this failure to ac-
quire even one submarine so far. I am
against Mr. Raghunath Singh’s idea or
upgrading the priority to be given to
the Navy; I am totally against it. 1
think the correct order of priority has
been laid down by the Defence Mints-
try. Nevertheless, this question of
acquiring even one submarine does
not seem to have got us anywhere,
despite the visit of the Defence Minis-
ter recently to the UK. and secret
talks which went on there. The
country is not very much illuminated
as to the result.

As far as the agreement which has
been made with Vickers Armstrong
for construction of frigates, for the
construction of three Leander class
frigates at the Mazgaon docks, is con-
cerned, we are told in this report that
the first one will become available
only possibly at the end of 1971.  So,
six yearg from now, we will get one
frigate out of the Mazgaon dock. And
whether any submarine will materi-
alise or not is just not known.

Then I would bring to the attention
of the Ministry what is really a very
slow progress of the tank factory at
Avadi. One tank hag emerged, of
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course—assembled, one should say—
one tank has been assembled. It is
not manufactured here; the bulk of it
is from components which are not in-
digenous. But the future projects
of this factory to my mind are very
dubious. I asked a question the other
day as to what was going to happen
about the supply of armoured plate,
because no tank can be built without
armoured plates. And I know that
the Hindustan Shipyard’s development
schemes, for example, for building
ordinary  ships, ocean-going ships,
have been held up because of the lack
of even plates required for the ships.
The plate mill at Rourkela does not
seem to function according {o its tar-
gets. The Minister saiq the other day
in reply that these armoured plates
required for the tanks woulq have to
be imported from abroad, which 1
suggest is really quite an unhappy
state of affairs.

The Minister of Defence Production
in the Ministry of Defence (Shri A.
M. Thomas): Imported temporarily.

Shri Indrajit Gupta: The question
I would like to ask is whether during
the interval, assuming we do begin
indigenous manufacture later on, as a
stop-gap what steps have been taken
or are being taken to acquire some
tanks, some light and medium tanks,
from abroad.

I do not agree ‘with Mr. Dandeker
that the armoured corpg can be used
only in the plains. They may not be
capable of being used at high altitudes,
but they can certainly be used in the
foothills. We debated two years ago
the necessity of acquiring light tanks
which can be used. And they were
used in the battle of Zo Zila during the
attack on Kashmir jn 1948, There is
no reason why they cannor be used
in the foothills along our borders. But
we are not told anything in this report
about the efforts to acquire light or
medium tanks from abroad, though
there were newspaper reports that
the Soviet Union had made some offer
to that effect also.
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About mountain divisions a good
start has been made, I think, and that
is all to the good. But no information
is available in these reports about
certain vita] aspects without which I
think jt is not possible for these moun.
tain divisions to operate effectively.
I am referring to the question of
knowledge of terrain and military in-
telligence and communication system,
because we came to grief in NEFA in
1862 very largely because of our lack
of these qualities or factors. Now,
obviously the Minister cannot give us
details about military intelligence, ana
I am not asking him to do that. But
we have our misgivings on this ques-
tion about the efficacy of the mountain
divisions, which cannot be achievea
simply by giving them proper protec-
tive clothing or specialised type of
high-altitude  diet or acclimatising
them to high altitudes, all of which is
very necessary as a physical condition.
But without these three basic qQuali-
ties it is not possible for them to fua-
ction. Our misgivings are caused by
certain reports. Firstly—I bring this
up every time but I get no reply—we
do not know yet whether the organi-
sation of defence intelligence has been
handed over to the military or whe-
ther it is still retained entirely by the
Intelligence Bureau of the Home
Ministry, or whether the two have
come to any sort of agreement as to
how to define their respective fields of
activity. There was a newspaper re-
port in the Statesman of the Tth
December which said that some top-
level discussion between Mr. Nande
and Mr. Chavan was taking place on
this subject and that “an important
subject of discussion lately has been
the proposal, emanating largely from
professional soldiers, that defence im-
telligence should by and large be left
to the military....The idea is not ac-
ceptable to the Government, although
the need for the introduction of a
larger element of military expertise
in the civilian Intelligence apparatus
is accepted”. This is a responsible
newspaper which is putting out this
report. We would like to know what
is the position.
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Secondly, as far as the knowledge
of terrain is concerned, I have hunt-
ed all through this report and I find
just two sentences—one sentence, two
Mnes in one place—which says that at
last a Cell has been get up for terrain
evaluation, for collating and collecting
information regarding terrain. Every
time we find reports that in Nagaland,
where I believe the terrain, at least
the hilly jungle terrain, is not dissi-
milar to what we encounter along
NEFA and our other northern borders,
we are totally incapable and our
defence forces are totally incapable of
detecting or intercepting the fairly
large bodies of hostile Nagas who move
back and forth between Nagaland and
Pakistan. Now, a terrain evaluation
ccll has been set -up. But how these
mountain divisions function without
specialiseq knowledge of terrain, I do
not understand. It seems that there
is a big lag here. I do not know why
a few Nagas, young Nogas, who are on
our side cannot be employed to give
our mountain divisions some specialis-
ed training on how to move about.

And then there is, of course, also
the admission made here that despite
the progress made in the BEL factory
in Bangalore, there is still very serious
continuing shortage of signals equip-
ment. So, on the basis of this, we
would like to know how really the
fighting operational efficacy of these
mountain divisions can be assessed.

I would just like to quote here one
short paragraph from an article which
has appeared in the organ of our own
‘General Staff—Army Headquarters. It

is appropriately titled “Mountain
‘Troops in Modern Warfare”, written
by an American, expert I  suppose,
‘Major Raymond Motte:
“The latest military history
shows us danger of believing

that the issue of the wars of the
future can depend solely on the
superiority of the technical means
employed. It teaches us
that ....in a mountainous region,
a force which is inferior in men
and materia] but which  makes
good use of the terrain can, at
‘Jeast temporarily, outclass an ad-
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versary with modern arms and
equipment.”

So this shows that the importance of
terrain knowledge and specialised
terrain evaluation and assessment is
understood very clearly by modern
experts. :

Then there is no concrete evidence 1
find anywhere—I would like some—ot
this: we are told that the relations
between officers and men are develop-
ing wonderfully. It may be; I should
be very glad if it is. But the report
should tell us something about
the broad methods which are used in
training and so on in order to bring
this about, in order to break down the
old sort of. what I would call, caste
system which prevailed in the Army.
It seemg to me that the Government
seems more sensitive of bringing about
some sort of equality at the level of
the top brass more than anything elsc.
I have seen recently a report of how
emoluments have been increased of
Indian army commissined top officers
in order to close or reduce the gap
between their emoluments and the
emojuments of the former King’s com-
missioned officers ol the same rank. 1
have nothing against that, although I
find that the increments which have
been given will still leave a gap of a
thousand rupees a month. This is all
right, Sir; I mean if there is any dis-
content among people like the army
commanders and the principlal staff
officers on this ground, I hope the
Ministry will try to sort it out. But
the point is, what is being done at the
lower rungs of the ladder? We have
now a five-year plan, Defence plan.
It is a good thing, I welcome it, I had
suggested it in 1963 in my speech. But
does this plan visualize at least a
phased revision of the emoluments and
condition of those who are on the
lower rungs of the ladder? Mr. Saraf
just now paid a great compliment—I
do not know where he got his material
from—about the great progress made
in providing married accommodation
to junior officers, JCOs and jawans.
But I do not find it anywhere in the
report: the report gives rather a
contrary picture.
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It shows that there is very acute
shortage, and the progress also in
providing accommodation is not at all
satisfactory.

On the other hand, Sir, I find from
this Audit Report that in Calcutta
City, one Major General who draws
a salary of Rs. 2,250 a month is lodg-
ed in a building—in a house—special-
ly requisitioned for him for which
the Government has to pay a rent of
Rs. 3,900 per month but can only
recover from him, according to the
Army Rules, a rent of Rs. 11250 1
don’t think this is very good for deve-
Joping a healthy relation between the
top officers and men who cannot get
even married accommodation and
that we have to spend on buildings
like this. This kind of thing is not
very good from the morale and disci-
pline point of view.

Incidentally, I would like to know
whether the Major General concern-
ed is one of the officers who conduct-
ed the famous enquiry into the ‘NEFA
Reverses’ and whose report waxed
eloquent about the need for improv-
ing the relations between men and
officers. I would also mention the
hardship of our jawans who are go-
ing home on leave from front areas.
1 have raised this point on two or
three occasions regarding the most
ugly incidents that have taken place
at Howrah Station and Gomoh Sta-
iion when a large number of our
jawans are unable to get any sort of
accommodation in the trains. I know
‘of these people lying on the platform
for three or four days wasting their
leave because of their not being able
to get accommodation and finally they
have forced their way into the ordi-
nary compartments in the through-
trains resulting in hand-to-hand fight
between them and the passengers
thereby creating most ugly scenes.
I think this is a very undesirable state
of affairs. These are jawans with
whom we rightly are very much con-
cerned and so many tears have been
shed. Cannot this mighty organization
of the Defence Ministry as well as the
Railway Ministry arrange for sepa-
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rate railway accommodation for these
men who are going back on leave to
live with their families for a few
days and then returning from their
home to the fronts? I hope this will
be looked into.

Then, Sir, about the remarks in the
Audit Report about which I do not
want to go into details. But, still, I
cannot resist the temptation of quot-
ing the remarks which I had made in
1963 debate. I said:

“Then, Sir, the significance in
this budget at home, for our own
people, is that thig is the biggest
sacrifice they have ever been cal-
led upon to make. They are go-
ing to willingly undertake much
privation and suffering. But, in
exchange for what? I believe it
is in exchange for their right to
demand that these defence grants
are spent wisely and well, and
the right to take the Government
to task, and bring this Govern-
ment to book if it fails, and
the Parliament, as the representa-
tiveg of the people, hag that task
too.”

Now, Sir, Mr. Dandeker, of course..
said that this Audit Report showed
that the Defence Services were spend-
ing the money extremely well. I am
afraid I cannot agree with him be-
cause, the Audif Report may not re-
veal a very enormous sum of wast-
age in crores of rupees. But, it does
reveal something which, 1 find much
more alarming and that ig the state:
of efficiency by which this whole
policy of stores purchases and alloca-
tion of stores and so on is carried on.
I have a feeling that a large number
of contractors—both private and
foreign—to whom we look for sup-
plies of stores and equipments of all
sorts of things are making merry just
as they do in other fields here too.
1 would request the Defence Minister
particularly to set up some form of
a Vigilance Commission or some such
thing within his organization because,
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if there is any prima facie case of
corrupt collusion between these con-
tractors who are given orders worth
crores of rupees and any officers or
any personnel of Defence Ministry
who are connected with those orders,
that matter might be looked intn
This ig not a thing which the country
is going to tolerate very easily. It is
not like any other Ministry or any
other field of activity, For example
I can only give one or two references.
There is a reference in this to the pur-
chase made from abroad of horses.
One thousand horses were purchased
in November, 1862 from abroad at
Rs, 2,455 each. Now it is found after
all these years that only 479 horses
have been issued to the user units;
46 have died and the remaining 470
horses costing nearly Rs. 12 lakhs are
still held in the Depot after more
than 15 months of their arrival in
India. One is almost led to suspect
that the horses were imported for
some Army Officers who were keen on
replenishing their polo ponies. Cer-
tainly they were not put to any other
usefu] purpose,

There is another case cited here
about a large number of items that
were manufactured at the Naval Dock
Yard some years ago which could not
be put {0 any use now because the
whole records are missing; nobody
knows what for they were manufac-
tured and so on and so forth.

Finally, I would talk—I would only
take two minutes—on one other sub-
ject. That is regarding the civilian
employees of the Defence Undertak-
ings. As far as Ordnance Factory
workers are concerned, they really
deserve the congratulations of the
nation. They have maintained a re-
cord tempo of production and they
have to learn many new techniques
and many new gkilly which are all
the more praiseworthy because, des-
pite our policy and our intentions, we
have not been able to modernise the
bulk of the machines of the Ordnance
Factories. ‘Therefore, T would plead
with the Ministry to considér the need
for appoinfing a separate Wage Board
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for these Ordnance Factory workers.
This is the most appropriate time for
it. When Wage Boardg have been set
up by the Ministry of Labour for the
Engineering Industry for industrial
workers and for the workers of the
iron anmd steel industry why is it that
for this sector of Ordnance Factory
workers who are considered equal to:
those working on metallurgical pro-
cesses and Who are doing a first-rate
job on old and out-of-date equipment,
this should not be considered on an
equal level? I would plead that a
scparate wage board be set up for
them also.

Finally there is this alarming news

about the retrenchment of civilian-
employees in the EM.E, (Electrical
and Mechanical Engineering). The

Minister has stated a few days ago
that nearly 2,500 civilian workers may
have to be retrenched. 1 know in my
part of the country too some threat
of retrenchment has been held out.
For example, in the Gun and Shell
Factory at Cossipore, we find that 500°
workers are considered as surplus and
have to be retrenched and so on.
This ig a very strange state of affairs.
It shows that there is some imbalance.
On the one hand we have not been
able to provide what is required to-
day but on the other we have got
surplus people. In the same way
there may have been some stockpiling
needs which have been fulfilled. It
is mentioned in this report that the
policy laid down here is that in such
cases, temporarily, those factories may
have to switch over a part of their
production capacity to civilian pro-
duction. Of course these are all
echoes of what happened during Mr.
Menon’s time. We have not been al-
lowed to forget those coffee percola-
tors which were made when ammuni-
tions were required. Now the wheel
has come round full circle again and
we are told that workers have to be
retrenched. In many of the Defence
Factorieg there is a surplus capacity
and no further production is required.
The stockpiling is enough. We need:
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not go in for coffce percolators but
perhaps do something more on the
civilian production side. We should
stop retrenching the surplus person-
nel. Why adopt a policy” regarding
the transport vehicles which I really
consider to be fantastic? Can we
afford this luxury? It is stated now
that the new policy is that even be-
fore a transport vechicle reaches the
first stage of major overhaul, it is go-
ing to be disposed of. Even one over-
haul is not going to be allowed. Be-
fore that, thousands of transport vehi-
cles, trucks and jeeps and so on will
be disposed of. Can our country
afford this kind of luxury; I do not
know. The components of these Nis-
san trucks afid Shaktiman trucks are
not manufactured here. We gre not
able to stand on our own feet. Are
we going to scrap and discard thou-
sands of vehicles even before they
reach the first stage of overhaul?
Because of that, these EME workers
are to be retrenched, I think this
is a very shortsighted policy. I hope
‘the Ministry will look into this care-
fully. It will be a very sad state of
affairs if, in the midst of such a big
defence plan and defence production,
‘these technical personnel, who are
well experienced and have a long re-
cord of work in engineering and
mechanical types of work, are going
to be thrown out because we say we
do not need their services any longer.
1 hope this will be looked into and
the policy will be réversed,

Shri Majithia (Taran Taran): I
start off by saying that no praise is
-too great for the way our jawans and
-officers have dischargedq their duties,
not only on our frontiers but outside
our country, for instance in Indo-
~China, Gaza, Congo and other places.

While 1 give my praise for the
jawang and the officers, I am afraid I
cannot do the same for the Defence
"Ministry. - On page 1 of their Report,
‘they mention in the second paragraph
-that during the year wunder review
~there hag been no material change in

MARCH 30, 1965

Min. of Defence 6748

the threat to our security. This is
one line which contradicts the rest of
the paragraph, and not only that, but
so many speeches made by our Prime
Minister and our Defence Minister
saying that the build up of the Chi-
nese on our borders has been greater
than in the past years. We also know
that Pakistan and China are in collu-
sion. That also is being said by our
Defence Minister. 1In spite of this,
they say that there has been no mate-
rial change. I would like our Def-
ence Minister, during his reply, to
throw some light on the statement,
as to what he means by saying that
there is no material change in the
threat to our security.

Coming to the army, it is a happy
sign that the Ministry has woken up
and has started increasing the streng-
th of the army, instead of pulling
it down, which was the policy at one
time. I think it is a very realistic
policy, but I would like to give a
word of warning, and that is, that
the strength of the army ijs gauged,
as you gauge the strength of a chain,
by the weakest link. And the Minis-
try in their Report have themselves
said that the position regarding the
signals and the engineering equip-
ment is most unsatistactory. 1 would
like the Defence Minister to pay spe-
cial attention not only to the equip-
ment, but also to the shortage that
we have in the engineering officers
and the signals officers in the army.

I can see from the Report that
various incentives are being given to
attract people to join these services.
Giving certain reservationg in the
civilian jobg ig one of the incentives.
While it is Happy from the point of
view of the individual concerned that
his job in the civilian sphere is as-
sured, that he gets a good chance
of getting a job there, it produces a
certain amount of dissatistaction in
the civilian service in the States and
also in the Centre, which ig not a
happy sign. Besides, that partilular
officer himself while in the defence
services, also does not put his heart
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and soul into his work, because he
feels that he hag got a job outside as
soon as he is thrown out, possibly
with a higher pay. So, on both
grounds, both in the defence services
and outside, the position ijs not very
happy.

1 was very happy to read in this
same Report that the tanks which are
being assembled will shortly go into
service with our defence forces, and
also that, so far as the vehicles are
concerned, they are stundardising
them. This will reduce a Tot of ex-
pense in their maintenance and re-
pairs. That is borne out in the Re-
port, and ey say that dque to this
standardisation, a lot of old vehicles
will be thrown out, and thug consi-
derably reduce the repairs,

D.G.—

This principle which has been en-
unciated in the case of these armoured
vehicles, I find, is exactly reversed
so far as our Air Force is concerned,
particularly in the fighter squadrons.
There 1 find that the Ministry is still
asking for more fighters cf different
types. As it is, we have got seven
different types in the service only in
fighters, and more fighters being added
on means another type. Carrying
spares for eight different types only
of fighters not only means that you
have to incur a lot of expense on
maijntaining those spares, but it also
means added expense in the conver-
sion that necessarily has to be done
when a pilot from one particular
type goes to another type. It takes
him some time before he can really
get the same efficiency on the second
type as he possessed in the case of
the type that he was flying. Imagine
his being changed to a third or may
be a fourth type. Look at the num-
ber of hours that we are going to
waste in making the same person
get the same efficiency which he
would get if he were to fly a
lesser number of types. But the
Ministry, somehow or other, still
persists in asking for more flghters.
As 1 saild in my speech during
ihe debate on the President’'s Ad-
‘dress, it is all right to say that we
will increase our strength to 43 squa-
drons, but I think the Defence Minis-
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ter will agree that in case we have
to stop any aggression or any intru-
sion of any foreign aircraft into our
country which has got such a long
border, we will require not only 45
squadrons but many times that num-
ber, and it will become practically
impossible for the country to bear
that huge burden.

15 hrs.

The only answer, according to me,
is that you have to think not of def-
ence all the time but should have a
weapon with you by which you could
pose a positive threat, that in case
some outside power wants to be funny
with you, you can also hit that. So,
far as that is concerned, we are still
carrying on with our Canberras.
This report does not mention anything
about the replacement of these air-
craft. I know that it can be said that
India has only one ideology and that
1s, of friendliness and peaceful co-
existence. I entirely support that
ideology. But, on the other hand, you
find that your neighbours, although
they pay lip service to this ideology,
in actual fact are all the time, in-
creasing their activities on your bor-
ders, as has been mentioned in the
report. There are border violations
by Pakistan increasingly; the concen-
tration of our northern border by the
Chinese is also going on apace. To
that you add the latest factor, that is,
that China has exploded a nuclear
device and is expected to have another
explosion shortly. That means that
they are going all out to have al] the
weapons of destruction in their power
whereas we are simply carrying on
without them. 1 for one do not advo-
cate that we should join the race of
nuclear powers because not joining
that race would be one of our major
arguments that we have got no ag-
gressive designs and we want to live
in peace and friendship with our
neighbours. But we should have with
us a bomber force which should be
able to deliver weapons of destruc-
tion whenever the need arises and we
should certainly think o! procuring
one. I can say it with a lot of confl-
dence that with the present western
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nations as well as Russia going in
more for the ground-air guided mis-
siles, their bombers are going into the
back number and we may be able to
find one which would be suitable and
which would stand ug in good stead.

So far as the Navy is concerned, I
should not like to say very much . ..

Shri Raghunath Singh: Why?

Shri Majithia: Because the hon.
Member had already said enough and
1 am also very happy that we have
now a programme by which we would
produce our own frigates which we
expect to be in service by 1871—I
wish it had been earlier—and the
Defence Minister has been seriously
pursuing the acquisition of a sub-
marine; it is also one of the offensive
weapons in the Navy.

Coming back to the Air Force as I
said the principle enunciated about
standardisation and getting rid of old
vehicles to save expenses has not
been followed when you come to
think that you are acquiring or have
acquired old Dakotas from- the civilian
airlines, an aircraft which the Indian
Airlines Corporation found to have
past good service and compared to
which other aircraft are more ecomo-
mical to use. I ™d that our Defehce
Ministry has got hold of this aircraft.

Since my time is up practically, I
shall confine to a few remarks about

the fighters. They are meant for a
partieular purpose. If we use the
fighter for any other purpose but

interception it becomes uneconomical.
1 shall quote an example. Mr. Petter
who designed the Gnat aircraft in
our service was asked by the NATO
to redesign this and modify thig-.to
come up to their requirements not
as an interceptor but as a ground-
attack but he refused to redesign it
and thereby he lost the contract of
the NATO which went over to the
Fiat for G 91S which 2ould be used
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for any other purpose. An inter-
ceptor, or, 1 would say, any other
aircraft to be used for purposes other
than the one for which it is made is
a wastage of that aircraft, of your
pilots and a wastage of your capa-
bilities.

1 find that our officers get Rs. 250
per month as flying bounty for about
36 hours of flight. So far as staff
officers are concerned, when they put
up 36 hourg of flying which is not
normally an operational aircraft but
on any other aircraft, they have to be
paid the flying bounty. But money
has to be spent for the 26 hours. In
other words, the Ministry has to pay
Rs. 3,000 and spends another Rs.
10,000 or so on that aircraft fuel,
maintenance, etc. I am all for this
flying country but do not throw some
additional money like this.

One more word about the ex-
servicemen. I have a rather soft
corner for them and I need not say
very much. After they retire, when
they join the AOC as civilians the
first thing that is done is that their
pensiong which they haq earned for
their service are not given to them.
Ag it the authorities are not satisied
with that, no increments are also
given to these technical people
whereas the civilian jolning at the
same time not only gets the same
pay but goes on getting increments.
This poor ex-serviceman simply
because he happens to be a pensioner,
does not get any increments. I would
particularly like the Defence Minister
to look into this matter,

Shri Surendra Pal Singh (Buland-
shahr): Mr. Deputy-Speaker, Sir, the
reverses, which our Army suffered at
the hands of the Chinese two years
back were no doubt very humiliating
and painful at the time put they did
one good thing. They gave this
country a much-needed rude shock
and opened our eyes to the world as
it really is, and not a world of our
own make-believe, that is, a world,
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which has never been free of wars
and comflicts, and never will be. And
they also taught us one big lesson,
and that is, if we are to survive as
a self-respecting, independent nation,
we will have to be militarily gtrong.
I am glad to note that this last lesson
has been taken to heart by the Gov-
ernment as wel] as by the whole
country, and we are today fully pre-
pared to bear any kind of gsacrifice
to strengthen our defences and to
meet the enemy’s challenge.

Within a period of two years our
army has almost doubleq itself.
Nearly three lakhs of men and over
12 thousand officers have been select-
ed, trained and equipped with modern
weapons. Rarely in history has any
army been called wupon to per-
form such tremendous feat in such
a short time, and the fact that our
armmy has been able to do it success-
fully and well in time, is something
which the country can be proud of,

and I congratulate the Defence
Ministry and the army authorities
for this very magnificent achieve-

ment,

An expansion of this magnitude Is
bound to bring in its wake a certain
amount of lowering of the standards
both amongst men and officers, but
it is very reassuring to read in the
annual report of tihe “Defence Minis-
try that suitable steps have been
taken to reorient our entire gystem
of training to meet the new situation,
and emphasis from now on will be
laid on toughening of our troops and
on putting them through proper
battle inoculation courses. This is a
very welcome step, and it is very
good so far as the programme of
training of the jawang is concerned,
but unfortunately, I do not feel
happy about the training that is im-
parted to our middle-piece officers
ang the senior officers. I admit that
the system we are following is very
sound and comprehensive, but in the
light of the experience gained so far,
1 cannot help feeling that out senior
officers greatly lack in field training.
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Enough .emphasis it is not being laid
on practical training in the field
with troops. '

I realise that. to undertake a train-
ing of that type, that is, field training
at the Brigade level and at Divisional
level is a very costly affair and our
meagre and limited financial resour-
ces do not permit us to undertake a
programme of that nature and
magnitude. But, all the same, it must
be realised that field training is an
essential, which should not or cannot
be weighed in terms of money.

While on this subject, with your
permission, I would like to read the
judgment of General O’ Connor, a
very able British general of the last
war, who has this to say about the
importance of field training for the

armed forces. I quote:
“Training only starts in
schools. It is the lack of training

facilities in the field in full scale
battle conditions of terrain and
formations, that leads to a dire
effect on the production of com-
manders in war.

Tactics can only be outlined on
paper and on models. It can be

taught only in the field. You
must absorb with your eyes
what formations on the ground

look like, and you must get the
feel of handling them tactically
and physically, if you are to be
a commander. All else is aca-

demic.

The root cause of failure is lack
of training. It is not a matter
of hours spent but the nature of
training that counts.”

In the light of that observation .{f
we look back to our own reverses in
NEFA sometime back and if we study
them closely, we will find that we
faileq there not because of any fault
of our jawans or the junior ofﬁ?ers,
but, I am sorry to say. we failed,
because of the incompetence of owr
senior officers and generals and they
tailed because of lack of field train-
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ing, and because they were not
physically and professionally up to
the mark to command our troops.

At this juncture, I am reminded
of a story which was current in all
the army masses immediately after
the NEFA reverses, and the story
goes somewhat like this. A very
senior army officer from Delhi, one
of the brasshats, visited a unit in the
forwardq areas soon after the debacle.
When he came across the Subedar-
Major of the unit, the Genreral as%ed
him in Hindustani,

“aaar wed Frogae £ g’

The Subedar-Bajor
and said: The

saluted smartly

“SF AT AEA, AZT HSGT AT,
¥ famfee & arg gar”’

The implication of this remark is
quite obvious, and I do not think there
is any need for me to elaborate the
same. We must realise how and
where thing went wrong. The
question of field training cannot be
overemphasised, and 1 would urge
upon our Defence Minister and upon
those who have the control of our
purse-strings that they should not
grudge any amount of expenditure
on field training,” h6wever excessive
it might appear to be at the time.

I would now like to refer to the
subject of recruitment officers. Since
ithe bulk of the target for recruit-
ment of officers has been more or less
fulfilled, 1 agree with the Govern-
ment’s policy to discontinue the giv-
ing of emergency commissions. But
I do not agree with their decision re-
garding the intake of officerg through
the grant of short service regular
commission, and I say this for this
reason. Since 1962, about 12,000
officers have been commissioned, with
the result that today, nearly 50 per
cent of our army officers have only
got about two years of service to
their credit. They lack the requisite
calibre, and that ig so because at the
time of their selection the normal
standards of selection had to be re-

MARCH 30, 1965

Min, of Defence 6756
laxed considerably because of the
emergency and because of the

abnormal circumstances that prevail-
ed in the country at that time. So,
it is my contention that a large majo-
rity of these officers will not be able
to make the grade and they will not be
absorbed in the army, which they
will have to leave when the emer-
gency is over, and thus the Govern-
ment will have an enormous job on
their hand of having to find jobs in
the civilian sector for the devoted
officers. In that context, the present
decision to continue the Short Ser-
vice Regular Commission, in my opi-
nion, would only have the effect of
swelling the ranks of such mediocre
junior officers who will be below the
requisite standard, and the rehabili-
tation problems that will follow after-

wards wil] be of such an unsur-
mountable nature that I think
this scheme of S.S. Regu-

lar Commission should be completely
given up. In my humble opinion, the
time -has now come when we should
stabilise the officers’ cadre completely,
and we should revert to the old
system of recruiting officers by grant-
ing Permanent Regular Commissions.
Utmost care should be taken from
now onwards in selecting the most
able and the most competent officers
tor our armed forces who will cherish
their career and who woulj be an
asset {0 the nation.

1 would also request the Govern-
ment to begin from now the prepara-
tion of schemes and plan® for the re-
habilitation of such officers about
whom I have just spoken, who will
not be able to stay in the army after
the emergency is over and will have
to be provided with jobs outside. 1f
things are allowed just to drift in
this regard, as unfortunately is at the
present moment, at the crucial mom-
ent a situation might arise that might
confuse the entire Government machi-
nery, and cause heart-breaks . among
those officers who will be demobbed.
The Government shoulg come for-
ward and take g definite policy deci-
slon, as to the number of vacancles,
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or the percentage of vacancies that
should be reserved in the Govern-
ment services for such officers.

In this connection, I think it would
be wige to emulate the example of
Greag Britain. Ag is well known to all
of us, that country, immediately after
the last world war gstarted, froze all
the vacancies in Government services
for war-service candidates. I suppose
we have our own peculiar adminis-
trative difficulties, anq it may not be
possible for ug to go to the same ex-
tent gs Great Britain did in this mat-
ter but it is my earnest desire, hope
and wish that at least 50 per cent of
our vacancies in Class I and Class 11
services will be reserved for these
dembobbed officers, both by the Cen-
tre and the States.

This is very essential from two
points of view, Firstly, from the point
of view of boosting up the morale in
the defence service, and secondly, for
creating a confldence among the young
men of this country that their inte-
rests will always be looked after by
the Government even after they leave
the services, and in future, if ever the
youth of this country are called to the
colours again they will be more wil-
ling to come than they have been
hitherto. I think a successfu]l solution
of thig problem is very important.

I would now like to say a few
words about the Navy about which
mention has already been made by
one or two hon. Members. I am very
sorry to note that the Navy is still
being given a very low priority in
the scheme of thingg as spelled out
in the Five Year Defence Plan. 8o
long as our defences al] along the
northern border were not strong, and
so long as the danger of Chinese in-
vasion wag looming large over our
heads, and over armed forces were
not considered competent enough to
meet that dJanger, there was
every justification for giving top
most priority to the needs of the
army and to the Air Force, But now
when our defences have considerably
improved, 1 think more and “more
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attention should be given to the
requirements of the Indian Navy.
The navy too has a very important
role to play in the defence of = the
country. It has three very impor-
tant functions to perform. Firstly, it
has to guard our very long and
vulnerably coastline. Secondly, ig has
to give protection to our terri-
tories which are of great sirate-
gic importance for the defence of
the country, Thirdly, if ¢ver we are
involved in a  war with any neigh-
bouring country, it will have to do
the most difficult task of keeping our
sea routes open in times of
war. I feel that even our present
navy is not really capable of perform-
ing all these three tasks. It is of the
utmost importance that the strength
and fighting powers of the navy is
maintained at the highest level at any
cost.

The first para of Chapter IV  of
the annual report reveals two policy
decisions, firstly that the ™ navy's
strength wil] be maintained at the
present level and secondly that all
the old ships wil] be replaced by
modern vessels. I have no quarrel
with the first decision, because actu-
ally I too realise that our fiancial
resources are so meagre that we
cannot possibly afford a large-scale
expansion of our navy. As for the
second decision regarding the replace-
ment of old ships, I very much wel-
come it. But somehow I could not
understand how we can achieve this
very laudable objective, in view of
the programme that has been spelt
out in the annual report regarding
the replacement programme,

The position, as I see, it is like
this. Nearly 50 per cent of our-ships
today are between 25 to 30 years old.
The normal effective life of a man of
war is only about 20 years. So, we
can safely discount half of our
ships as being completely useless
and junk. As regards purchase
of new ships from abroad, we have
not purchased any new ships every
since 1962 nor is there any prograra-
me of purchasing more new craft in
the near future.
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1 am afraid the three frigates which
are going to be manufactured at the
Mazagaon Docks will not be able to
join the navy ‘before 1873. The
njuestion then arises as to how, under
these cireumstances, we are going to
fulfil our programme of replacement
satisfactorily, and in time? What
are we going to do between now and
19737 By the time the three frigates
join the navy, T have a feeling that
halt of our pavy would be gt the
bottom of the sea or very near {f. At
the present rate, we will never be
able to fulfil our replacement pro-
grammes, nor will be able maintain
the strength of our navy at the pre-
sent level.

Another difficulty which  would
arise from shortage of ships is this.
Most of our sea-captains will not be
able to actually command ships on the
seas, because of the rnon-availability
of ships. They will instead have to
command shore ~establishments; The
result will be that by sitting in their
offices, they will not only become
soft, but they will not be able to
keep abreast with the latest mavel
strategies, which are . changing “fast
every day in this modern and scienti-
fic world, ang it i§-Just possible that
if ever they are called upon to fight
a battle on the seas, 1 fear the same
sort of thing might repeat itselt as
happened in NEFA in 1962. So, to
keep the sea-captalnis in training -End
to keep them abreast of all the latest
developments in ‘their  profession
they must be given command of the
ships which float on water, and not
ships which are always parked on
1lahd like IN.S. India at Delhi:

. The position regarding - the acquisi-
tion of.submarines is also not a very
hapeful -and happy one. We are
told that Great Britain is going to
help us in getting a submarine built
in Britain. That will take about 4 or
5 years and we will not see a sub-
marine £il1 1970.. Se, for many years
to come- still, our: navy will . suffer
from .z very great handicap.of ; not
having submarines. I .do mot relish
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this position very much, particularly
when we know  that two or three
countries hostile to us already pos-
sess a large number of submarines,
which pose a grave threat to our
defences. We already know that a
number of unidentified submarines
have made several appearances in
the Indian Occean and some of
them have alsp been seen in our
territorial waters. It is a clear indi-
cation of what they are up to. They"
certainly do not come all that way
on pleasure crises. We know fully
well what their intentions are. They
made a deep incursion and probe
into our territoria] waters to see what
our sea defences are like. It s
about time we took note of this pnew
development and made efforts to
get not only one submarine, but a
number of submarines, because one
submarine alone added to our fleet
will not help much. It may enhance
our prestige slightly, but it will not
add much to the Navy’s strength.

Mr. Deputy-Speaker: His time is
up.

Shri Surendra Pal Singh: If you
give me two minufes more, I will
say a few words about defence pro-
duction. h

Mr. Deputy-Speaker 1 am sorry.

ol omaw oy fagrelt (FOOR) ¢
Juey "R AT ANG AT
¥ e ogy AR e fwdmm
& wfiws gwo T FW

C i W agT | R A
T %1 78 wa @ o o e R E
TE AT F W FQA § AN AL
oy Tfa #Y F@ %) § |

“x deirgermfafesag
q Wwﬁs%a T
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T&, Y, w7 AR ST 1
A *1 wfuw A faar o ofer
g TR TR q@ee § 1
Tz guga ¥ ¢ f -

“aigfeqat qfedft  faferafs

AT LOFATaaT

v Sratfa Afaaw 1

T & qF F AR U KT
FL AR § 1 qF, AT, A, wafaw:
faaar TorAfa &1 =S THTT A AT
frar @ A% | S Jav AT AT
21 R At el T ga &, wei
T FAT FLAT ATAG § GAHET AHEALU
Y, T 1 @A & v § wata O
Fafaews, 99 9 &g g fagy sar
& x® 9¢ w19 faerea | ag w1 |
2fF -

“mrfre e

afz g9 wgd & fr gt g A awfa
T2 A AT AT HY W AR TR
gt &1 wfw & =T Tfgdy 1 W
wifet ¥ Tt e ag s T Ay fae
T & 7, 7 T AN e gl
samfa § s frar @ ) g A
SHR 0 L

SR A LAY
foram T § fib gAIX TERAY AW ¥ g
e 78 § | A i W) i
¥R 958 a7 § w17 WY
’!;Efmf@ﬂ%wmg|ﬁg
FIAL T AT IT KT & i fasely
I 9T WUgT T WA A ag v
I A avar | @ TR ¥ & s
wHR e § | gd de e
¥ 1 97 o A @ ¥ A
ovft K § 1@ fod # foaer & fr
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YA 8 ATH 25 AT {AT JUTLC FT &Y
iR O ¥ fod g A 25
ETATC AT | 7 § 9 50 1@ FAT
o wfgd 1 A w7 awar ¢
AT FFT T AAM | AT WTT AR
faARTE § | a7 FU ITRIAT WY
¥ gqg &1 AEE & IfE ) geEr
T § | TE oA F awg IR
T q% F T Afgy | W T wF
mgwq ¢ o & fam gvro w1 9w
AT &, AL JAT w1 A FW ¢, faw
IE AT T A AW AT &, TR
ez %7 T faa {A7 & AL B qwA |
iy & aeTg i Jd ¥ e
&7 fF fommr uv iy sy faan
T @ 9 & 9 g9y faR A
fag samr g s ET & fog) g
F1 AT AT Wy FRAT

agt W Fgr oA & fF ogw oAy
gor 7Y T | qg gETT AT AY
fifr § | ag wgron mdt w1 3w R,
Tg TAET g€ ¥ 2w | Afew
g A Q& A, 7gt T /v, Fmer
g 3w & 1w Fr % wiw g fE
oo s dar< fed oy anfgd 1 wop
T FAT A R AT w47 GO @t
FOIAT AE FT AT WA o

T & §1q g% wrar § qfAw
TR ¥7 | AT o g7 qrefag off q
w71 5 QIR 71, T e wrfeec
T, FATT ARG FHITET 67 2y 7Y |
% wgar § W 3T At w1 § forwr
afeww g ¥ ohfafor amgw F,
gIeATE ATET & AT qUR TUT FT AT §
IBT FT JAT F qF AT F T 9 IO
T AR A ATAT AT JAH
frarfeat # dreay ¥ w4t 7 ), i
TEEA KT WH A Y, wHY A a7
N A g woEr fieer F
o Y F 0
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% T T F FH T &G
&fd & 1 e & w7 ¢ f afaw |mon
gwE W aF g Qo ag g &
ATGAT F 477 £ F7 FF T@ qTAIT 0
wfas AT At Fod § wies ¥
wfas aTh Nfog | & gz W ag fa-
T & 9% § f& o ¥ wihw
dfag, anfa 4 Jfew sy o
sNA2T F T W §, I dfeve
affez & 90T 1 IR § 91T,
*H § F7 T QT IF IqF1 317 ey
a1fgq | SEF T ¥ FA W AW aEF
I F qrg W faer $7 d9T e
@& A F e amr =g 1
# W drgan few e Y § 7 g
CrAME - B
et g, R A 5 sawr Wik A
= afgar we @, a1 ag awfaw
1 H Q@ wEy wEws o 9y
2 f gT A wod Y g A T ¥ fog
AT FE | wEE & /N 9T W AE
F A1 9 gAR T A AT EgIgdy
# Ty framer faam & i dam X a6
Frrarer Y forer el 1 i feramx
fog W A< w@ @@ ¥ wgt A<
quEY | 9% AR § {9 AE afacen
w0 % e fora § e oy wgrlic
% ¥ wera fewr 9g, g
WY @& Qar wE frar o, 9y ¥ WY
T § W 5 T G KT A AT
FY e F A §

N gk wifeRe feqr § SR Y
o frger feq g g anfa far-
Tl & wreTT 93 A & S gy |
@ qga goifas awwd ® @A
aifeg, W & & A F guen o A
frereet = fgq | & Twd E fr woen
A feia & a1 § qg@r ¥ gu few
et & for wfior 3 wert eqr 93 g wfe-
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#FW?’N‘%WQ{ | ¥ o

w1 A A <@ AT, T s A
gl qrar At =vfge

T yF R A gEE g foed
1 WX T B qTE FY GEHLE DY
IO IWIM FH [ IR | 7F AV
o fraw s far ¢ fF 15 a9 A
{47 F X WIEAT JAT A TOT ¥ FFaAv
2 a1 99 B § a1 qFa ) AT A
% I TO 7 T ITARR F1 frwAr
wTfe | gaTd @ agw @
W gftwl & qfard #Y g9 o &
win &ife | & s a5l @ ¥ s A
*%ﬁliéﬁ?ﬁﬁ@,mtﬁmqm
FTHH F FHA g | HAF o 37 faq
THT T&H FIQT AT | & 1918 FY qATE
F I N §fw ¥4 A wewr v @
I oft g fag wohfear €@ a0
N IS TN q F fag A
& wff o arfe & w8 913 da FI )
NATgErr § fs ww S W
& W& ¥ snile afee | v sw
Wi WY & o A R e
it ¥ o ey ¥ AR T WL 1 7w
gaX fam oo w3 w7 I Iy §
wq 37w ofard wr sefe ffee
oY N FA@ R E 1 ¥ M F fAg wA=
TR I AT AT A T €

At X A & g ww w1 HT
RE | @ R IE & 1947 ¥ &
1962 @ wigx dfmel N W NE
e g fagr | @fi Y S ST av
a1g ®Y A & ferg 7 Sl #Y dady
¥ o & fag | s @R G qe-
g ¥ $7 ¥ & Sa¥ a8 wiw femy
ITAT 9T | W AT W AY A I
7g =W faar smar @ AT gEE §
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fgT

g ¥ ¥ T & QT F I
@ & 1o wawaT g, A s Y fr v
qEY SN, TR SR age 9Ee
FHY T WA T AT AT WA FH
w g ¥ F AR |

8 & QY [W @A T FEAT
Tfg7 1| wiw gmT ®1 aw@gd 1 Oy
T i Ee ¥ ARaa R &
AT Afew g1 axar §, agR A4 |
ST §9T { gAR A48T {1 N wiw 7
YAWE W@ W § | aae e
geiege Y At fo & fF o & ww-
aQ ¥ fog Wi sl & fog A WK
T IEd @ § ) A% fog o
o & W gEd N w1 vy fea
I |

Q& JTAAT qT6d : & Tt a8 § |

it wnin fdd fgwht (Sw @, @
g 7@ 8, ¥ afew §1 2 fgw s
wifF 183 fomr o N v G @
awdfl, T wiE W ¥ e A
Y AT | :

& ¥ oy gury fag § * T WY @
& foag Swrl & Wy A7 S w®
wq agraT afeT | sar § w9 fraee
g1

Shrimati Sharda Mukerjee (Ratn-
agiri): Mr. Deputy-Speaker, Sir, the
speakers before me have highlighted
the economic, political and strategic
aspects of our defence problems. I
cannot say I am qualified to compete
with them. Others have paid tri-
bute and compliment to the armed
forces. They have also expressed
grave cencern and anxiety over their
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pay, pension etc. This, rather, remnds
me of a familiar saying in the arm-
ed forces, and I trust that it will not
be misunderstood in the House. Sir,
it useq to be said by servicemen that
politicians always think of them when
there is trouble and for the rest of
the time they remain  forgotten.
Therefore, the very fact that there
is so much talk and agitation and
also anxiety to participate in this
debate and that this House gives so:
much attention to the requirements
of the armed forces certainly est-
ablishes the fact that the servicemen
are always remembered.

Necvertheless, there is one  rather
odd feature about the sort of contact
between parliamentarians and ser-
vicemen which is peculiar to our
country. It is not the sort of thing
that happens in the west; it is not

. the sort of thing that happens in

England, America or even in a
country like Russia. But it does
happen here. I think this is a fea-
ture that we have perhaps inherited
from the old days when the armed
forces were kept rather segregated
from the people at large and parti-
cularly from politicians. It is rather
surprising that even today that pat-
tern and systems continues. We are
grateful to the Defence Minister for
the relaxation he has brought about
in this respect, that he has made it
possible for Members of Parliament
to visit the border areas. Last year
we also went to the Air Force Station
at Palam to have a look at the air
exercises which were taking place
there. I certainly hope that there
will be grester opportunities for
this inter-change of ideas between
parliamentarians and servicemen. It
was justifiable for the British to
keep the armed forces entrenched
behind a barbed wire, mainly because
during the British time our army
was an army of occupation. Even in
the pre-independence days, I rem-
ember, there used to be a very
active and a very determined effort
on the part of the leading politiclans
in our country to speak to serviee-
men although in those days Indian
servicemen hardly held positions of
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responsibility. Even so, there was a
.determined effort on the part of the
politicians to gel to know the pro-
‘blems of servicemen. I remember,
when we were in the North-West
Frontier Province, a heavily guarded
area, Dr. Khan Sahab, Abdul Gaffar
Khan and his political Colleagues
‘used to meet the armed forces per-
sonnel and officers. Today when we
-are citizens of a free and democratic
.country when there should be an op-
portunity of mixing and talking with
members of the armed forces, when
there should be an opportunity to un-
derstand each other’s problems, I
find it very difficult to understand
‘why members of the armed forces
are still separated by a virtual barb-
ed wire. It is not something that the
Government have recently imposed
but it is a pattern which unfortunate-
1y exists in the country., I hope it
will be rectified. As I said earlier, I
am very glad to see that the Defence
‘Minister hag made an effort to break
down some of the old rigidities.

In this connection, may I say that
some of the statements by Govern-
ment gpokesmen have gone unques-
tioned or unchallenged in this House
because of this lack of interchange
of ideas? Now there is no really
effective defence lobby in Parliament.
There are spokesmen or advocafes
for 1abour, industrialists and farmers.
But., unfortunately, for the service-
men there is no effective lobby. There
are Members here who are very
anxious to participate in the debate
or ask questions but due to an insu-
fficient background knowledge, they
are not able to spot discrepancy
very often in the replies given by
the Government. For instances, other
sections of society like farmers,
labourers, workers and industrialists
have access to Members of Parlia-

ment but not the members of the
armed forces. The servicemen have
no access to any national forum,

because they are governed by the
rules and regulations issued by the
Defence Ministry, Whether it is a
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question of service conditions, pay or
pension or court martial, it is all
carried on  within the restricted
sphere of the armed forces and there
is no possible way of outside people
knowing about these things. That can
change only if there is a free inter-
change of ideas between politicians
and members of the armed forces.
The politicians should have acess to
members of the armed forces and
vice versa. In that case, both parties
would benefit.

An hon. Member: Then politics
will be imported into armed forces.

Shrimati Sharda Mukerjee: I do
not think in a free democratic
country there will be any politics of
that type. Discipline, of course, is a
different matter altogether. After
all, members of the armed forces are
human beings like politicians and
there should be no bar ip exchange
of ideas between them. That will
help them to konw the problems of
each other more.

Now I come to the Report of the
Ministry. In 1963-64 the Report of
the Defence Ministry started with
this enlightened statement, which I
hope you will excuse my quoting. It
8ays:

*®
“The Ministry of Defence is
responsible for matters relating
to the defence of the 'country.”

A very enlightened sentence! How-
ever, this year’s report is a welcome
change. I see some of the architects
of the report in the official gallery,
whom 1 know; they are probably
the same. Without in any way wish-
ing to minimise the ability or intel-
ligence of the people responsible for
this report, I would say that it would
be a good thing for Parliament if the
preparation of the report is a com-
bined effort of all concerned, the
Ministry of Defences and the service
headquarters,
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An hon. Member:
combined effort.

Perhaps it is a

Shrimati Sharda Mukerjee: With
my little knowledge of service
matters I can say that this was per-
haps not exactly a combhined effort.
In the air force some people were
called Chair-borne pilots. If 1 may
use that analogy, if this reprot was
a combined effort of air-borne, land
borne and chair-bcine generals of
the three departments of the Defence
Ministry, it wou'd have given a more

comprehensive picture of the posi-
tion,
For many years the Government

has laboured under, what I think is
a mistaken idea, of what is and what
is not in the public interest. It is
very encouraging to see that the
area of what is not in the public
interest has shrunk to some extent.
Therefore, if I may submit, this ex-
cellent report will be useful to some
Members of Parliament who are not
adequately familiar with the working
and organisational side of the armed
forces and the Defence Ministry—I
hope. Sir, you will excuse my putting
it this way—to them it will be an
excellent guide book. For instance,
if they receive letters from service-
men and they want to forward them
to the right directorate, they will
know from this report where they
should be sent.

I do not think this will be received
with appreciation, but I do think that
a report which is presented to Parlia-
ment for voting for a demand for a
grant of more than one-third of our
annual national revenue should be
more specific. If it is not specific
then the very right of Parliament to
examine and assess important polices
of Government is defeated or nega-
tived. So, I would submit that if this
report had been more specific, it
would have  served its purpose
better.

We support the Government and
vote for the grants because we feel
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it is our duty to strengthen our
armeq forces and supply the forces
with adequate weapons, training and
equipment so that in combat our men
will have a decent chance of con-
fronting the enemy which, I might
say, was denied to them in the NEFA
operations. While we give our whole-
hearted support to the Government
and the Government bears the exe-
cutive responsibility for implement-
ing their policies, is it not equally
the duty of the Government to
clarify and state categorically to
Parliament their objectives and com-
mitments?

If I may read the opening sentence
of the Report, it starts off by saying:

“Defence planning and prepa-
ration is essentially conditioned
by our..”

I suppose “is” is a printing error; it
should have been “are”.

“....by our political, economic
and social objectives.”

This is the first sentence. Now we
are sitting on a veritable volcanoe
which may erupt at any time. We
have the uncomfortable experience of
NEFA behind us. Thousands of miles
of our territory are still under the
occupation of Chinese and the in-
fluence of Chinese is growing in the
Far East. In the face of that, what is
our defence policy geared to, what
is our defence planning or prepara-
tion geareq to? “political, economic
and social objectives”. Then  the
report goes on to say:

“India continues to be wedded
to a policy of non-aggression
within the framework of the
United Nations.”

Are we then tied by eternal wedlock
to a policy of non-aggression in the
face of impending attack by the ene-
my at our door? Are our soldiers
expected to keep quiet unti] the ene-
my flres the first shot? Coming to
economic objectives, do you expect
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the soldiers to go to the top of
Himalayas and confront the enemy
but not to fire? Is that what you
mean by ecofidhic objective?
Secondly, do you tell your soldier
that non-aggression is our policy,
therefore wait till the enemy comes
to our territory; don’'t do anything
till then pecause you are wedded to
non-aggression, This, I think, is a
very good policy during peace time.
But are we in peace-time?
What I would like to know from the
Government is a simple thing. What
exactly is the charter of the Gov-
ernment to the Defence forces? What
is the charter of the Government to
the people of India? What are the
Government’s objectives? Are they
preparing for a limited war, border
operations on a small scale, or are
they preparing for a large-scale mili-
tary confrontation? Are we to grope
in the wilderness of dogmas wand
slogans of political, economic and
social objectives and of non-aggres-
sion? Thig makes little sense to any-
body. I doubt whether it makeg any
sense to Defence forces. So, I would
request the Defence  Minister, in
order to generate confidence in the
people which alone can make them
contribute their best efforts towards
the Government’s policies, that the
best way would be to make this
Report of much greater value. 1f it
is to be a 'more realistic approach,
for that three things would be neces-
sary. What are the specific objec-
tives of the Government? What are
their commitments? How do they
propose to meet these within the
limitations of our resources? We are
all aware of the limitations, eco-
nomie, technical, industria}] and other
resources and, if anything, the inter-
national world knowg it much better
than we do. We also know that
sophisticated weapons of nuclear
warefare, guided missiles and such
other things ere far beyond our
scope. Angd yet we are confronted
with this immediate problem of a
possible Chinese aggression on our
frontiers. Many hon. Members men-
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tioned about Pakistan. One must
remember that she ig dependent for
resources and weapons from the
U.S.A. and to that extent, unless we
know the stock-piling position, we
are unable to say what offensive
capacity she has got.

While strategy is and should be a
secret matter, a 'matter which con-
cerng the technicians and the Gene-
rals—we do not question it—the
objectives and policies of the Gov-
ernment should be known to Parlia-
ment and the country. This Report
does not make that clear at all
Therefore. I would request the
Defence Minfster thaty he provides a
charter to the Defence forces and to
the people of this country.

Shri Nath Pal: Mr. Deputy-
Speaker, Sir, as the House debates
the Demands for Grants of the
Defence Ministry, it will not be
perhaps out of place to point out
that we are discussing this year’s
demands under the shadow of
Chinese atomic explosion and as the
rumblings from what is happening
on our eastern border become more
louds and menacing every day.
Pakistan is terrorising our citizeng on
the eastern border and we hear
apologia from our External Affairs
Minister practically every day.
Though the House has, as usual, not
been taken into confidence and told
the truth, Pakistan has only recently
grabbed 18000 sq. acres in Kutch and
I hope that the Minister will be in
a position perhaps to say that it has
now been recovered. China is poised
with her twenty divisions chewing,
of course, what she hag already
swallowed in Ladakh. I am afraid,
1 am constrained to say that though
the things have improved consider-
ably than what they were, when Mr.
Chavan took over, fairness demrands
that
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that I should tell him that they are
not as good as they should be and as

we expected they would be under
him.

Mr, Speaker, Sir.
border is subject to active, severe
pressure. Our skies are more volune-
rable today than they ever were and
our sea coast is defended by a Navy
which is over-worked, over-aged and
out-dated.

our entire land

There is one difficulty which I will
be suffering from, which the House
as a whoe would be, and that is the
allotment of time for this debate. Are
we really serious about the defence
of this country? Do we want that a
judgment of enlightened opinion be
available to the Defence Minister and
his colleagues? Or, do we make this
debate only a ritual through which
we have to go? I would like that we
should evolve a better system by
which the estimates of all the three
services, the Air Force, the Navy and
the Army, are separately debated.
There are other aspects oY defence
policy which we would like to take
into consideration but time will be
preventing me from doing that. There
is the administrative side; and there
is the expenditure side. We are a poor
nation. Every penny is valuable for
us. We give the biggest share of our
budget to the Defence forces. We
want to see that parliamentary con-
trol of expenditure is purposetul,
meaningful and real. But that is nct
possible because we must use thc
available time for major considera-
tions. 1 would like that we evolve a
better system., Mr. Speaker, through
you, I want to make this suggestion
so that our debates here do not be-
come just a big eye-wash and that
there are standing committees at least
for some of the important Ministries
where real day-to-day consultation,
guidance and direction take place, So
far ag this Ministry is concerned, we
would like to have every year a sepa-
rate debate for the Army, Navy and
Air Force. Otherwige, I am sorry to
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say that this will be degenerating
into a big farce. We cannot do full
justice in this kind of a debate.

Mr. Speaker: Why have all the Min-
istries every year? That is also an-
other question.

Shri Nath Pai: I can have your
guidance about that,

Mr. Speaker: I suggested to the
hon. Members that in order to have
a thorough debate on 3 few subjects,
we might have a few Ministries this
year and then other Ministries next
year.

Shri Hari Vishnu Kamhath: We have
agreed to cut out two or three Minis-
tries this year, as you know, Sir.

Shri Nath Pai: I feel sustained that
I have got your consent to my pro-
posal.

Mr, Speaker: Hc can construe it
anyway he likes.

Shri Nath Pai: I would now deal
with some points very briefly. 1 have
no quarrel about what we shall have
to pay because I do not think the
price of liberty and security is too
high. But having said that, I must
hasten to add that when willingly we
make all the sacrifices, we mwust be
satisfied and it should be the res-
ponsibility of Mr. Chavan’s Ministry
to see that every penny is scrupul-
ously used and accounted for. I will
not be going into the report of the
Public Accounts Committee or the
Audit Report in detail but, ( think,
he should ask his many assistaats to
make a concise report for him to look
at it and tell us it things have im-
proved really substantially. Why do
I say this? Sir, the Defence expendi-
ture today accounts for G per cent
of the national income. It js a very
big slice in a very small cake in this
country. In the United Kingdom, for
instance, the Defence expenditure
varied between no more than 2} per
cent and 3.7 per cent of the national
income between 1880 and 1913 and it
was below this level between the
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inter-War years and more recently it
has gone upto 6} per cent. That is only
recently. I am coming to the more
important thing. Australia spends
only about 3 per cent of her income
on Defence; New Zealand spends less
than 2 per cent and Canada spends
about 4 per cent of her income. The
countries like Italy, Norway, Nether-
lands and even Turkey spend on
Defence only between 24 per cent and
4} per cent. Obviously, as to how
much should be spent on Defence is
not for only economists or only for
laymen like me to say. I would basi-
cally like to be guided by our Defence
experts in this. But having sanc-
tioned that much, I must be satisfied
that every penny is turned to good
use—it means more weapons, more
security, more deterrence and more
mobility in the Army and the Air
Force. In the first place, may 1
point out to him that I am not at all
satisfied. That a brilliant man like
Mr. Dandeker should give that certi-
ficate, since he knows that the
Swatantra philosophy always makes
him somehow unduly worried time in
and out about extravagance in public
spending, is what I do not under-
stand. He was giving that certificate
because Mr. Chavan’s Ministry has
returned some money. That is not a
good performance. It is not the ab-
sence of extravagance, There has
been enough extravagance., We will
be pointing it out at the suitable oc-
casion-—today the time is limited, But
I hasten to point out the failure to
reach the physical targets that have
been set before them.

We find that the Audit Report says:

“The provision included in the
budget for the following schemes
proved excessive or unnecessary.
Over Rs. 68 crores representing 56
per cent of the provision made in
the budget remained unnutilised.”.

18 hrs,

1 shall be taking up the question of
the foreign exchange unavailability g
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little later, and Shri Y. B. Chavan
should make a very serious effort to
see that there is greater discipline, not
only among the soldiers in the ordi-
nary sense, but better spending dis-
c’pline, and better utilisation discip-
line also in the Defence Ministry.
Then again, we find from the Audit
Report that during the three ycars
1961-62, 1862-63 and 1963-64, cvery
Year we find that the amounts re-
turned were of the order Rs. 21 crores,
Rs. 28 crores and Rs. 42 crores res-
pectively. Why does it happen? It
will be a very long story. 1 shall
only cite this for him because the pleca
will come that we did not reach thesc
physical targets sinte  foreign
exchange was not available. Here is
the Public Accounts Committee’s Re-
port for 1964 which says:

“The Committee reyret 1o ob-
serve that the explanations given
by the Defence Secretary before the
Public Accounts Committee jast
year that surrenders were due {o
non-availability of foreign exchange
involved in most of the manufac-
turing projects does not appear to
be consistent with the position now
explained to the Committee. The
Committee feel concerned to note
that in spite of the allotment of
foreign exchange for these impor-
tant schemes, the Ministry have
not been able to utilise the funds to
the extent expected, resulting in
shortfall in plan targets.”,

I shal] leave this chapter about ex-
penditure at this. I would only re-
mind the hon. Minister that he and
we are all placed together to give
better shares to our people. Perhaps,
1 may tell him what I had tried to
tell during the budget discussion last
year to apparently deaf and indiffe-
rent ears, namely that a high
proportion of the new taxation levied
for the defence purpose has fallen on
general commodities and, therefore,
the burden has been borne by the
common man. If we find that he
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sure that his money is utilised better
and more properly.

Now, I shall turn to the other sub-
slantive aspects of our discussion to-
day. The Defence Minister in his
very elaborate statement before this
House on the 21st of September last
year—I may tell him that I read his
statements very carefully—had this
lo say:

“Our policy in meeting require-
ments of our defence is necessarily
guided by our foreign policy of
non-alignment which will continue
to govern our actions in the field
of defence procurement.”.

For how long are we going to bury
our heads into the barren sands of

dead slogans? Must the Defence
Ministry be all the while bothered
about what non-alignment is? I know

that there is an inextricable nexus or
link or relationship between defence
and external affairs and the two can-
not in the long run be separated from
one another. But is this the main
consideration of Shri Y. B. Chavan's
Ministry, namely non-alignment? I
think the defence requirements will
be assessed in terms of our estimate
of the threat to our security and our
determination to repel that threat,
and not by these other considerations.
I think that we should be very quick
to discard these cob-webs and thcse
hang-overs of the past. We want
that just like the Army itself, like
the Defence Forces, like this Parlia-
ment and like all other instruments,
non-alignment is only an instrument
for the only objective, abiding ob-
jective, the perennial objective and
the eternal objective of maintaining
this country a free country; all these
instruments are to be used to that
single objective. Their utility, their
merit, their virtue, their 1elevance
etc. have to be judged on the touch-
stone of their relevance to India’s
needs, and not in themselves, but
somehow we are told again and again
about this non-alignment. I know
that my hon. friend the Minister is a
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very pragmatic man, and he takes
good criticism in good spirit and
therefore, I have ventured to men-
tion this.

I must congratulate the Ministry on.
the fact that this year the report of
the Ministry is a very healthy depar-
ture, and it does not take away my
precious time which it did year after
year before when I had to read these
triumphant disclosures about military
preparedness as the Republic Day
Parade being led by an elephant on
which sat a trumpeteer, and there
being a tremendous applause wnen
the Prime Minister came and so en.
That past is gone, and this year’s re-
port is a well-prepared document, Of
course, there are some unintended
jokes like the ‘Chinese treat’ to India.
I think that what they wanted to con-
vey was ‘Chinese threat to India’.
Barring these minor lapses, I think it
is a good document.

The Minister of Defence (Shri Y. B.
Chavan): It was a printer’s devil.

Shri Nath Pai: It tells us atout
many of the things, though I think
that still the veil of secrecy is not
fully lifted; there is only a small lift-
ing of it, but the beginning is wel-
come, and we hope that this ten-
dency to gradually move the curtain:
from Parliament’s eye and the public’s
eye will of course be continued, It is:
a very healthy tendency that we have
notice here.

I would like, therefore, to ask him
now about one thing. Recently, we
had a storm about some disclosure by
a Member of his party in the other
House about an aircraft-carrier being-
positioned near Calcutta. I do not
want to go into the details of it, but
there is one aspect which has got re-
levance to Shri Chavan’'s statement
too. It was stated on behalf of the
Government that no such aircraft-
carrier came, and I think that that
must be the fact. But the way it has
been told or it is being told is neither
fair to Parliament nor to those whom:
we went to for help. Let us not be-
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all the while worried, worried and
worried that somehow this big virgin
of non-alignment will be molested; it
is no virginity which can be so
easily molested; it must be stronger
and sturdier, It must be made of
better mettle than that. The truth of
the matter is, the fact of the :aatter
is that there is nothing wrong in it.
Jawaharlal Nehru, if anything, if
only one thing, was a patriot first
and foremost, and he knew that
his first duty, first commitment was
to this country, to defend this coun-
try, and he did ask for air protec-
tion. Why do we fight shy of it? Why
-should be ashamed of it? The
aircraft-carrier business is perhaps a
humbug, that particular thing, but
he did ask for air protection. What
would we have done to this man had
he failed in asking for help from
every quarter? It ig part of India’s
sovereignty—and those who try to
detract us want to see that sover-
eignty to be weakened—that we re-
tain the absolute sovereign right to
take help from any quarter, and the
quarter shall be chosen by us and
shall not be dictated by others; other-
wise, we shall be letting down this
-country. Thig is th€ essence about it.
"May I say, therefore, that very bad
things can happen by this kind of
prevarications, by this kind of tight-
rope-walking by Government on such
vital issues? I do not like this article
here before me, which is totally un-
fair to India. by Selig Harrison. But
what do they think of this kind of
thing? They think that there is hypo-
crisy. The Americans were there
flying every day with their Packet
-planes to the air base, maintaining

vital links with our forward areass.
“Their Commanders were with us here.
“We are not ashamed; we do not want

we do not want
but the moment we
prevaricate this manner, it is a dan-
:gerous thing. It does not please any-
“tody, but it only offends. Let us be
) 2ry careful, therefore.

‘any apron-strings,
-any army bases,
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Let us also remember thag Mr.
Churchill did not hesitate to shake
hands with Mr. Stalin, and Mr.
Churchill’s sole objective in life was
to destroy communism. When it suit-
ed Mr. Satlin, Mr, Stalin called Mr.
Churchill a brother too. I do not
want to say more about this point,
but let us have this perspective about
help and once and for all be very
clear in our minds.

What is the long-term strategy that
this country will be having? Has an
assessment been made? Are we
thinking of the defence of India only
in the isolated terms of our conflict
with China, we and the Chinese, and
we and the Pakistanis, or d0 we
have a grander long-range strategy
about defence? The strategy about
defence in the long-range will have
to depend upon a couple of things. I
think that it depends among many
things on a resilient, buoyant and
vigorous economy, and on the morale
and discipline of the people, You
know what is happening to the morale
ot the people, but Shri Chavan is
not very largely responsible for it,
and so I do not want to ask him about
this delicate question. I would also
like to mention that morale is one,
unity of the country is another, dis-
cipline is another, and economy is
another and above all, the leader-
ship, leadership at the helm of aff-
airs, and leadership in the Armed
Forces, dynamic, stout-hearted and
imaginative. This kind of combina-
tion is the first thing, and all this will
have to be supplemented by
friendships and alliances, not mili-
tary treaties, but alliances and
dependable friendships. Do we give
a thought to this?

The periphery of India’s defence
vig-a-vis China must begin from the
Sea of Japan and go up to Afghanis-
tan. This is the vital strategic con-
ception which must prevail if we
want to contain China, and if we
want to prevent China from commit-
ting her adventures once again, for
her good, for our good, for peace,
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stability and security in the whole of
Asia, I do not know if a thought
has been given to this kind of thing.
This is a very important thing. Sel-
dom was a nation called wupon to
face such a stupendous task of
defence, as we have been. Our three
northern borders are threatened by
two aggressors who right now have
become colleagues and comrades,
oomrades in arms with the only un-
holy object of harming, hurting and
endangering India’s security. They,
have strength. Mao is not to be
ignored. I do not want to quote
Mao's disparaging remarks about our
armed forces because they get cur-
rency. But Mao needs to be studied.
1 would like Shri Chavan to make
the study of one thing by his officers
of the armed forces compulsory. If
we want to understand China, it will
not be enough to go in hysterical pro-
tests against China, as has become
the fashion in this country; we will
have to understand China, study
China; particularly Mao’s writings on
war and war strategy should be
made compulsory reading for all
Indian officers above the rank of
Captain.

Why do I say this? 1t is a tremen-
dous mind, Mao's; it is an alert mind;
it is a mind that is fired with a new
revolutionary fervour. We will never
be able to understand the enemy
thoroughly unless we study him
thoroughly; it is not enough to go on
protesting all the while, We will
have to understand and appreciate
how does Mao behave? In his latest
interview with Edger Snow, he. says:
1 know that Mr. Kennedy used to
read my writings on war.” Kennedy
was very serious about war and peace.
“Mao also read writings by General
Maxwell Taylor as to how to handle
guerillas. These instructions deal
with the shortcomings and military
weaknesses of the guerillas and hold
out the hope for an American vic-
tory’. This is Mao Tse-tung speak-
ing: ‘They ignore the decisive politi-
cal fact that Governments cut off
from the masses could not win
against wars of liberation’.

2663 (Ai) LSD-—T.
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This is how Mao tries to enlighten
himself—I know that time- is very
short. But I am the only spokesman
from my group, and in pursuance of
the schedule which we have given,
I will not be speaking on the Demands
of two of the Ministries and will be
utilising that time in this debate; 1
will give the schedule later....

Mr. Speaker: 1 have got the
schedule. I am going according to
the schedule provideq by the Mem-
ber himself.

Shri Nath Pai: We talk of peace.
As an Indian, this addiction to
peace, runs in my veins. But that
does not bring peace. A recent
computation says that there have
been 14,568 warg in the world dur-
ing man’'s recorded history and there
have been only 270 years of peace.
Let us try to work for peace, to
establish peace. But let us not be

blind to these realities that wars
come. If it is so, what should be
our posture?

May I read out what happened
earlier? Shri Chavan is exuding
confldence.

“I like self-confidence. But I
am afraid self complacency may
land us into the kind of trouble
from which we have not yet
completely extricated ourselves”.

In May 1962, this is the item the
Times of India carried, with head-
lines. I would quote it becauce it is
so relevant and germane to the sub-
ject we are discussing.

“In spite of severe disadvant-
ages of termain on the south side
of the Himalayas for purposes
of military operations, the Indian
Army is no win a position to put
up a superior fire-power in the
event of a general clash in any
sector of the border. The mili-
tary experts of India feel confi-
dent that they will repel any
surprise major attack from the
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Chinese, They are sure that a
headlong clash is coming”.

This was the kind of euphoria that
was generated in the country. I hope
that the assurances which Shri
Chavan is giving to the country are
a little more realistic than the assu-
rances with which this House had
been regaled in the past.

Before I conclude, may I, in the
remaining one or two minutes still
left, try to point out to Shri Chavan
one or two things? 1 do not know
what is the role that our Navy has
been assigned to play. Is there any
role? If there is, what is it? (Inter-
ruption). I do not know. I do not
know if we really have had success
in building a navy. It is a fact that
almost all the ships are more than
22 years old (Interruption). I said
‘almost all’. I know there are some
good ships. But are they enough for
your 3,500 mile-long coastline?

Secondly, I want to know.. (Inter-
ruption)— these words are harsh and
they hurt, but it is better to hurt
among ourselves than be hurt by
somebody else from outside—I want
to know this: must the Indian Navy
be always tied to the apron-strings
of the Royal Navy? There are other
navies. I ido not mean only the
Russian Navy as some of my friends
here do, There are independent,
non-aligned nations like Sweden
which can purposefully and meaning-
fully help. Do we explore the pos-
sibilities? Let not the Indian Navy
be the dumping ground for unwant-
ed, out-dated ships of the Royal
Navy. That was true of many of
the ships of our Navy.

Before I sit down, I would like to
take a minute to say a few words
about the Air Force. Shri Dandekar
pointed out that we have six types
of aircraft. He forgot to mention
that we have s{x tvpes of helicopters
too. We have the BEL G2, BEL G3,
BEL S 55 BEL S 62, MI 4 and
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Allouette. This diversification may
be pandering to our vanity, but is
not likely to be very useful.

About the Air Force, we are deeply
disturbed and even alarmed. We are
told something about 45 squadrons. T
do not want to disclose the figures.
But are these 45 an addition to the
existing ones? If not an addition, it
is not going to be a guarantee. It
will not be a guarantee of defence.
Let us remember that when the
MIG—it would be coming into pro-
duction after a couple of years; let
us all hope and pray that there are
no more hitches; but nobody can
guarantee that there will not be any
stumbling blocks—when the MIG
comes into production, it will be
outdated by that time. It is a simple
fact because the whole fleld of aero-
nautics is dynamic and revolutionary.
With the kind of aircraft, six types
mentioned in the morning—including
MIG it is 7; but MIG is not yet in
use here; it is only in the stage of
demonstration—we cannot go on. I
will accept help from everybody in
bountiful measure of what I want
and which is relevant to my require-
ments.

Mr. Speaker: He should conclude
now.

Shri Nath Pai: Since you have
agreed about my complaint about

time, I am sure you would show to
me a little more leniency by elongat-
ing the time for me a little more
than you normally do.

Mr. Speaker: He will be putting
me in a difficulty.
Shri Nath Pai: I am concluding.

As regards the HF-24, it is a sad
story. We began with the Orphens
engine. Then we came to the DF 9
R Russian engine. We were up
against a difficulty -there because the
fire control power and radar of this
particular single plane was to be
brought from the west. What a non-
alignment? The frame in India,
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engine from Russia, and radar con-
trol from the west! An absolutely
non-aligned plane! Such a plane
may be non-sligned, but it may be
airborne before it tries to be.

I never like to ignore your rebuk-
ing eyes—the rebuke is-mot against
the eyes but against the clock....

Mr. Speaker: That is the omly diffi-
eulty I experience: I cannot stop the
clock. .

Shri Nath Pai: It will make me
extremely sad if I sat down with the
impression that 1 disobeyed you. I
was concluding with an appeal to the
House and to the country.

Lel us try to build a defence
strength which will be of an order,
which will be of a dimension and
magnitude where all Potential
aggressors who may be thinking in
terms of doing harm to this country
will not only be punished if they
dared cross the frontiers of this
country, but which will also be of
such a magnitude that its very exis-
tence will act as a deterrent. Our
greatest commitment, the commitment
of this generation—socialism will
come afterwards—is that never again
will India have to go through the
humiliation of Bomdi la and Se la.
Let us build our strength in terms of
she requirements of that commitment
and determination.

Shri Ravindra Varma (Thiruvella):
Mr. Speaker, I rise to support the
Demands for Grants of the Defence
Ministry. In doing so, it will be
appropriate if I start by congratulat-
ing the team of Ministers and officers
on the work they have done with
quiet and consistent efficiency and
exemplary devotion to build up the
strength of our defence forces and to
build up a broad-base for our defence
production.

Hon. Members who spoke before
me have dealt with very many as-
pects of this complicated question of
defence. The hon. Member for
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Varanasi (Shri Raghunath Singh) as
well as the hon. Member opposite,
the Member for Rajapur, who spoke
before me, referred to the fact that
the explosion by China of an atomic
device has introeduced a new element
into the picture of our defence which
can be ignored only at our peril. The
explosion by China of an atomic
device is @ matter of very serious
consequence and concern to this
country, Sir, with this explosion,
China has staked her claim for
equality with the mightiest military
powers that possess the most frighten-
ing weapons of destruction that man-
kind has yet manufactured, and has
exposed the nations along her fron-
tiers, speccially the smaller non-nuc-
lear nations, to the terrors and
horrors of nuclear warfare and
annihilation.

1t is true that China has not yet
developed a delivery system capable
of delivering nuclear bombs and
warheads. It is also true that she
will need many more years before
she can manufacture and stockpile
atomic weapons and deliver tactical
or Strategic nuclear weapons with
operational efficiency. But this
country cannot go on the basis of
certain assumptions as far as China
is concerned.

Sir, we cannot assume that China
will not build up an atomic stockpile.
We cannot assume that China will not
build up a delivery system. We can-
not assume that she will let a false
sense of dedication to sophistication
prevent her from using crude versions
and crude delivery systems. We
cannot assume that if China has the
bomb or nuclear warheads, she will
not use them against any one out of
humanitarian considerations. We can
not assume that she will not use
them against nuclear powers for
fear of retaliation. Nor can we
assume that she will not use them
against India and other non-nuclear
powers in her periphery either out
of compassion or fear of international
public opinion. Nor can one ignore
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the fact that when one of the com-
batants introduces nuclear weapons
into the fleld, the reprieve in Terms
of time that one gets to make wup
the leeway in strength is much less
than what one receives when the
disparity is confined to conventional
weapons,

What, then, were the alternatives
before us? We could have sougnt
the security of an alliance, but an
alliance is no guarantee as a deter-
rent, no guarantee against annihila-
tion. We could have sought a collec-
tive guarantee from nuclear powers
or the United Nations to deter China
and prevent the wuse of nuclear
weapons against non-nuclear nations,
and that, Sir, is what we have done.
We could have decided to develop
and manufacture nuclear weapons
and delivery gystem of our own but
it is we'l known to this House that
this would have added a tremendous
strain on our slender financial re-
sources, without jequipping us with
the guarantee that we would be able
to achieve self-sufficlency in nuclear
weapons or in perfecting a delivery
system which would enable the coun-
try to fight against the possibility of
surprise crippling attacks. Hence,
even if one had accepted the philo-
sophy of proliferation of nuclear wea-
pons, and, out of pride in one’s nation,
and the desire to be a great power,
even if one had decided to cxperi-
ment with manufacture and stockpile
nuclear weapons and build up a deli-
very system, one would only have
achieved what France hopes to do and
what Britain hoped to do namely,
the setting up of a sort of trip wire
which would trigger off an escalation
which would lead to a global ~onflict
which in turn would bring into play
the nuclear strength of greater powers
which can use nuclear weapons and
warheads with adequate efficiency.

It can be seen, therefore, that our
Government took a decision which
was wise, which was consistent with
the realitieg of the situation, both in
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terms of the demands of nuclear de-
fence strategy and in terms of the
quest for a collective guarantee which
alone can give us the Kind of protec-
tion which we may hope for.

I am one with all those who say
that it is the paramount duty of the
Government to defend the country.
No Government can abdicate the res-
ponsibi ity, the inescapable responsibi-
lityr for the defence of the country.
You may defend the country with
deterrents; you may defend the coun-
try with diplomacy, but defend you
must; and if you have to defend the
country, it is necessary for you to
anticipate the requirements of defence
and not depend on piecemeal impro-
visations as we seem to have done at
certain stages in the past.

The hon. Member who spoke before
me referred to the need for evolving
an over-all long-term strategy. I am
in complete agreement with him. Teo
evolve our strategy we have to eva-
luate the strategy of China. Unless
we evaluate the strategy of China
and other opponents, it will not be
possible for us to gear our -defence
organisation to our requirements and
needs. We must know that the bb-
jectives of China, the training that
China is giving to her forces, the
logistic difficulties that China faces,
will perhaps compel China to resort
to a certain kind of war. And what
is that?

Sir, military operations today are
only a means for the realisation of
political objectives. The objective of
war today, even as the means of war-
fare today. is not the same as the
objective of warfare during the days
of Alexander the Great. War is npot
waged today with the primary objec-
tive of acquiring and retaining terri-
tory. Eepecially in the case of China,
the objective is to establish political
hegemony of an ideology, to establish
regimes on her periphery that accept
the ideological suzerainty of China or
serve China's ends during the imme-
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political amenability. The strategy
that China would adopt under such
circumstances has already been indi-
cated by Chairman Mao Tse-Tung.
My hon friend, the hon. Member
from Rajapur, said that everyone in
the Defence forces should read Mao
Tse-Tung's writings on war. I do not
want to demonstrate immediately
that I have done so; but with your
permission, Sir, I would like to quote
what Mao has written:

“It is quite clear that, in order
to determine correclty our strate-
gic direction, it is necessary to
solve correctly all problems of
principle, as for instance, against
adventurism during offensive vpe-

rations, against conservatism
while on the defensive, and
against flightism when sghifting

our forces; against gueri'laism in
the Red Army, yet for its guerilla
character; against protecteg cam-
paigns and a strategy of quick
decision; and for strategy of pro-
tracteq war and campaigns of
quick decision against fixed opera-
tional fronts and positional war-
fare, and for fluid operational
fronts and mobile warfare; against
the mere routing of the enemy,
and for a war of annihiliation;
against the principle of striking
with both fists, and for the prin-
ciple of striking with one first;
against a large rear area and for
a small rear area; against abso-
lute centralisedq command and for
a relatively centraliseq command;
against the purely military view-
opint and the idea of routing insur-
gents, but for the view that the
Red Army is a propagandist and
organiser of the Chinese revolu-
tion....”

If you look at these principles which
have been laid down by Mao Tse-
Tung and try to understand how he
has applied these principles in the
peripheral regions, you wi'l see that
he hag preferred the strategy of limit-
ed war to which my hon. friend from
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Rajapur referred a little while ago.
China’s strategy of limited war is a
strategy in which the fear of escala-
tion and consequent direct confronta-
tion with the superior might of adver-
saries is marginal, in which the un-
willingness of her opponents to take
the onus of extending the area of con-
flict is fully exploited to make her
enemies fight under handicaps, on
theatres chosen by China, with wea-
pons chosen by China and for dura-
tions chosen by China. This can be
matched only if we adopt the kind
of strategy that can adequately cope
with these wily methods that Mao
Tee-Tung believes in. China has
proved that she believes in military
brinkmanship. In Korea, in Viet-
Nam and in Laos, this is the strategy
that she has adopted. We who are
the victims of Chinese aggression
now must also learn that the stra-
tegy of warfare which Mao believes
in is one of nibbling and negotiating.
The strategy of limite@ war may m:an
that China would attempt, especially
after collusion has been achieved
with Pakistan, to achieve her politi-
cal and military objectives through
protracted, phased action choosing her
limited objectives, limited areas, limi-
ted weapons and Yimited durations for
each phase of the action. Here I add
my ‘voice to that of the hon. Member
from Rajapur in saying that the ter-
rain of our frontier is eminently fitted
for the kind of warfare that Mao Tse-
Tung and China believe in and the
training that the Chinese have given
to their soldiers which is primarily
meant for the kind of warfare that
can be waged on such frontiers. The
political objectives of China dovetail
with the realities of the training fire-
power, equipment and logistical posi-
tion of the Chinese army and theo-
ries of warfare that Mao has pro-
pounded. Because of the collusion
with Pakistan now, it is clear that this
strategy of limited war may lead
China and Pakistan to organise infil-
tration and guerilla methods of war-
fare in the Northeastern and North-
western areas of our country. The
immediate objectives may, then be to
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seal off sizeable areas in the porth-
eastern and northwestern sectors—
Assam and Ladakh—sizeable areas
which may not easily be held or suc-
coured without aerial support and
therefore, without, the fear of extend-
ing the area of conflict. The objec-
tive may be to have quick campaigns
that would seal off and strangulate
these areas, especially in Ladakh and
in north-eastern frontier, Assam.

1t is clear too that the strategy that
Mao follows has led him to enter into
an alliance with Pakitsan for the
training of guerillas. The other day,
the hon. Home Minister referred to
this in the Rajya Sabha and said that
bases for the training of guerillas
have been established in East Pakis-
‘tan and elsewhere. Now, if you look
at the map of Assam, you will see how
the Brahamaputra ethnically divides
the people to some extent you will
see how easy it is for China to infll-
trate into the regions on the northern
bank of the Brahmaputra, and for
Pakistan to infiltrate into the regions
on the southern bank of the Brahma-
putra. I am sgure that the Govern-
ment is aware of this. It is clear
that the emphasis that the Govern-
ment is placing on training for
mountain warfare and providing the
equipment necessary to meet such
guerilla tactics is based on the robust
realisation of this possibility.

But certain political declsions too
are necessary to meet this strategy.
I hag occasion to refer to these a year
or two ago, in the course of the debate
on the Demands for Grants under the
Defence Ministry.

Again, I must refer to the hon.
Member from Ratnagiri who said that
it is bad strategy to allow the enemy
to dictate to us where to fight and
when to fight. We cannot concede
the monopoly of initiative to our ad-
versary. We cannot allow him to dic-
tate to us as to when and where and
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how we should fight. The strategy
we adopt, therefore has to be one
that permits diversionary offensives,
one which permits surprise counter-
attacks and interception of the supply
lines of the enemy. Without a poli-
tical decision, which enables the army
to plan its strategy and tactics in this
direction, if we ask the army to defend
our country, we will be asking it to
do the impossible.

To combat infiltration and guerilla
activity, one has to prepare for coun-
ter-guerilla activity. Here again, I
would like to refer to what Chairman
Mao has said: the role of the guerilla.
He has said that the guerilla has to
be like fish in water. He can operate
only if the “rear” is such that he will
not be exposed. But there are areas
on our frontiers which are vulnerable
to infiltration where the presence of
certain exclusive ethnical groups
which bear physical resemblance to
the Chinese adds to our handicaps.
If counter guerilla activity has to be
organised in those regions, we have to
give immediate attention to those pro-
blems. Unless we think and plan in
advance and make those areas in the
rear more open, more multi-ethnic in
population, it will be impossible for
us, when the time comes to deal with
guerilla activity and inflltration and
organise counter-guerilla activity.

We have also, therefore, to think in
terms of providing the equipment, the
training and the freedom to adopt the
strategy and tactics necessary to meet
and counter the tactics and strategy
of a limited war to meet infiltration,
guerilla tactics and the unconventional
warfare, with conventional weapons
in which China has specialised.

We will also have to give the train-
ing necessary to meet the para-mili-
tary activities that China, has always
used as an adjunct to her military ex-
ploits in these regions.

Sir, for lack of time, I will not be
able to deal in detail with the ques-
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tion of intelligence which plays a very
vital part in the preparation for coun-
ter-guerilla activities. Nor can I refer
to the question that the hon. Member
for Rajapur raised, about the increase
in the vulnerability of our skies. If
we have to protect our skies, if we
have to protect our hearths and
homes, it is necessary for us today,
especially, when Chinese atomic wea-
pons are hanging like the sword of
Damocles over our heads, to develop
an aerial warning system, to have effi-
cient radar installations on our fron-
tiers, to have interceptors of the types
necessary and the missiles necessary
to see that our skies are not vulnera-
ble. I am sure that in the plan that
the Defence Ministry has formulated,
for strengthening our defence forces,
they have taken this aspect of strategy
as well as the need to decrease the
vulnerability of our seas, our skies
and our land frontiers, into considera-
tion.

With these words, Sir, I support the
Demands for Grants of the Ministry
of Defence.

Shri Brij Raj Singh-Kotah (Jhala-
war): Sir, following the exuberance
of the two distinguished speakers, I
feel rather under-armed to say what
I have to say. Strategy is logically
Tollowed by tactics. Our national
strategy takes into account two poten-
tial aggressors—Pakistan and China.
With regard to Pakistan the case is
quite simple, for it is more or less an
issue of a puppet controlled by strings
from Washington.

With regard to China, we had the
pronouncement by our Defence Minis-
ter the other day at the meeting where
he had said “we have to achieve tech-
nical parity with the Chinese.” 1
would like to ask, what is meant by
achieving technical parity with the
Chinese? To my mind, there are two
agspects. One is the short-term dan-
ger that is being met quite adequately
by the raising of our armed Yorces,
that is to say in conventional weapons.
But the long-term threat is the one
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that 1 foresee to be more dangerous
than anything else. The long-term
threats have to be met by long-term
planning. That is the nuclear threat
posed by China today by the atomic
explosion last September and the im-
pending one in any day to come. If
we have to plan against this long-term
threat, it is imperative that we have
to start thinking on what has to be
done to meet this threat. Have we,
or have our armeq forces or the

.General Staff of the Defence Services

considered this aspect?

There is a relationship between
what is called nuclear deterrent and
the actual bomb. A bomb has to have
a delivery system. It is too complac-
ent on our part to think that China
has no delivery system. Even at the
present stage, it is aquite evident that
if there is any malicious design by
China it does have although in its
very crudest form, the means to deli-
ver an atomic device on her peri-
pheral regions. I wish to highlight
this aspect as much as I can; it is
time our defence forces and our
national leadership gave its serious
thought to meet this impending nue-
lear threat from China.

It is all right to tolerate the revers-
es that happened in 1962, But I am
quite sure that if, God Forbid, any
such thing happens again, we shall
all not be sitting in this House, but
in some other place.

Regarding defence spending, it is
also a pointer towards this. We are
at present spending Rs. 1000 crores or
approximately to that tune, for our
defence needs. If we spend this
amount for a consecutive period of 5
or 10 years, it leads to the inevitable
conclusion, to my mind, that sooner
or later, the mere fact that we are
spending so much is going to force us
to think in terms of acquiring a nuclear
delivery system and a nuclear deter-
rent. These are modern days of im-
mediate and quick communications,
and the report has pointed out that the
defence gervices are rather inadequate
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in this part. I am quoting from the
British White Paper on Defence:

“In modern weapons systems
quick action calls for equally
quick reaution, the demand is for
ever higher speed, faster than
human eye, ear and brain can
manage unaided. Computors and
other electronic devices have to
be used. Communications must
be swift, reliable and secure; proof
against jamming, the interference
of nature and the listening ear of
the enemy.”

I hope the Defence Ministry will go
into this part.

The other suggestion I wish to make
and which was made by the Estimates
Committee last year is that we should
have a single defence staff as was
done in the traditional British army
and in the British way of thinking.
This is to keep defence, rather than
service, considerations paramount. It
helps in creating team work, in achiev-
ing balance and in evolving a common
defence policy.

Coming to the air force, the primary
concern of the air force of this coun-
try is, what is called, a tactical con-
ception or a tactical role. The tacti-
cal role of this air force is to intercept
and to destroy any aggressor who may
invade our skies, to support our
ground troops wherever it is needed
and to supply our armed forces on the
battle front. This is not the only air
force in the world which has a tarti-
cal outlook. Sweden, Canada and
Israel are the other countries where
the air forces have a tactical biased
outlook,

In this connection, I wish to again
point out and ask whether it is not
for the Ministry to consider, when the
time comes, as it surely will have to
be considered, that a nuclear device
nr a nuclsar bomb is more suited to
us merelvy from the tactical point of
view because, knowing as we do, we
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are faced with a 5:1 superiority from
the Chinese army. A low yield wro-
ducing nuclear bomb is of immense
tactical value if used and it can coun-
ter-balance the superiority achieved
by the enemy.

We are, Sir, woefully inadequate,
as pointed out by other hon. Mem-
bers, in the possession of supersonic
intercepters. I am glad it promises
to ease out in the near future by the
acquisition of MIG-21 fighters. The
MIG-21 is a first-class fighter having
the capauity of Mach 2.5 speed and
typically designed for the intercepter
role. What we lack today is also a
ground attack fighterr We have no
such modern fighter which can coun-
ter-balance our potential enemy ac-
ross the Punjab. The offer of the
F-5 “Freedom” fighter, if it is really
genuine, should be really probed into,
because this fighter is essentially a
ground attack fighter and not an inter-
cepter, Our needs of intercepter is
served by the MIG-21. But we must
also have the fighter for our ground
support of armies in the forward areas.
We should not be frightened of the
number and amount of Chineze supe-
riority in air foroe. It is true they
have 3000 first class planes out of
which 2000 are jets. But we should
also keep in mind that they have other
commitments too at other places like
Formosa, Korea and South-East Asix
where their minds are vexed. So that,
all forces cannot be put into this seo-
tor where we are concerned. For
anv air defence the primary concermn
is how much and how many we can
put up into the air and how fast. If
we have that strength, it will serve
our purpose.

I am glad that we have united all
the various aircraft producing con-
cerns at Kanpur and Bangalore un-
der one single Hindustan Aeronautics
Limited. I hope this will give the
industry a broad-based structure to
produce aircraft in India. But I wish
to point out that this public sector
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have a high degree of autonomy to
evolve and produce the requircd wea-
pons system. While on the weapons
system I may say that it is the expe-
rience of air force all over the world
o develop a weapon system which can
carry the weapons to the battle field
and to think in terms of what is the
future requirement.

It is very easy to develop Mach-II '

fighters like HF-24. But experience
all over the world shows that it takes
anything up to eight years for that
particular weapons system to go into
the operational service in squadrons
and it can cost up to Rs. 50 crores.

We have yet to see our HF-24 com-
ing up in numbers to the squadron
service. Coming to the question of
UAR power plant, we are like anxious
relatives in India who are waiting to
see the marriage of HF-24 with UAR
power plant. We are worried and
anxious to know what the outcome
will be. When the offspring comes
then only we shall all be happy.

In conclusion, I wish to take one or
two aspects of the army. I do not
have enough time; otherwise, I would
have dwelved into some other mat-
ters. What strikes me is this. It is
very good that in the Ishapur factory
we are producing self-loading rifles.
But anybody who has a little common-
gense can see that that rifle is very
heavy to carry when climbing heights.
Those officers who are responsible for
planning these weapons should try to
gee whether they can evolve some
light rifles specially meant for the
snowy heights. It is difficult to carry
these rifles up in the mountains.
When the soldiers carry them they feel
out of breath and they cannot even
aim the rifles properly. I hope this
aspect will be taken into considera-
tion and a light rifle evolved for use
in the hilly regions.

In conclusion, I will quote a maxim
by Liddel-Hart: “If you wish for
peace, understand war, preferably
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guerilla and subversive forms of war”,
Though we are a peaceloving people,
I hope in our peaceful approach to
this problem we will not neglect the
most vital aspect of thinking and pre-
paring for war because, as my hon.
friend has pointeq out before humanity
has had very little peace and has al-
ways been in constant conflict throu-
zhout in history.

Shri Shinkre (Marmagoa): Mr. Spea-
ker, yesterday when I was asked to.
speak during the debate on the De-
mands for Grants of the Defence
Ministry, I readily agreed withcut a
moment’s hesitation because I thought
it was in the fitness of things to do
so. The Deputy Leader of my group-
in Parliament perhaps thought that a
comparatively new member like my-
self should be given a chance to speak
on the Demands for Grants of a com-
paratively minor Ministry, according
to the ranking of the Government of
India. I have been told that the Def-
ence Minister ranks somewhere in the
7th or 8th place in the present Cabi-
net and I have also been told that the:
Defence Minister has no place in the
so-called inner Cabinet of the present
Government. And all this is when we
are in the so-called national emer-
genecy. I wonder what would have
happened if we hag not been in
emergency. I think the Defence
Minister would have been ranked
somewhere in the reserve, that is, the
12th place—that is the place meant for
the reserves in any team. Sir, you will
be surprised to know that even the
Minister of Information and Broad-
casting takes precedence over the
Minister of Defence. Anvbodv who
does not know the ins and outs of this
country would have naturally thought
that this country has produced some-
thing like a modern version of Dr.
Goebbels. of couse, without attaching
a bad side to it.

What 1 am really surprised at and
very much distressed about leaving
aside the jocoso or comic aspect of my
remarks and observations, is that the
state of affairs betrays, unfortunately,
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complete la.k of vision on the part of
the Government regarding our prob-
lems of defence. 1 am not blaming
my hon. friend Mr. Chavan for what-
aver shortcomings or failures of the
Defence Ministry that are there. Well,
the Government of India themselves
do not know what importance to at-
tach to the Defence Ministry even in
the national emergency. How can we
blame the hon.. Defence Minister and
his colleagues who are doing stupen-
dous work to make the best of the
had job?

When I agreed to the request of
the leader of my group in Parliament
to speak on this Demand I was still
wondering as to what I would say
during this debate because as a lay-
man, not being very much convervant
with the country’s affairs as well as
this particular subject, 1 was really
baffled with many interrogations be-
fore me. Even upto this imorning,
when I got up, I was still living under
some such worry and had it not been
for thig morning’s papers—and I refer
to the Times of India of today which
publishes a very interesting article on
Defence and Security which came
out as a God-sent gift to me—I did
not know what I would have been
able to say in this debate to the hon.
Defence Minister. Incidentally, this
article is by somebody who very re-
cently had been on a visit to this coun.
try and I think, apart from other
persons, he must have had a chance
to meet our Defence Minister and
took the opportunity to convey to him
some of his feelings and ideas. As I
stated earlier, the state of affairs be-
trays our real lack of vision. I en-
tirely agree with what this gentleman,
Mr. Alastair Buchan has said at the
very outset of his article. He has said
that we have tremendously changed
trom our concepts regarding the funda-
mental ideas of economy and welfare
from the 1930s to 19603 and the idea
came from a real economist whom
evervone knows, Mr. John Stra-
chey., who, I think, was the Food
Minister of Great Britain during the
.war time and who, as early as in
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1920—I speak subject to correction—
had anticipated that there would be a
world war created by Germany in
about two decades, that is, he had
placed it, the Second World War,
somewhere in 1940. His argument
was that Germany was left completely
unscathed during the First War, be-
cause most of the warfare took place
either in Belgium or on Dutch or
French soil or in Italy or in North
Africa and other places. As such,
most of the industrial equipment and
machinery and mounting of Germany
was left completely intact. He had.
therefore, predicted very wisely that
Germany would provoke one interna-
tional conflagration within something
like two decades. He was a little
short of the target, because the war
came somewhere in 1939, that is, one
year earlier. This article says as fol-
lows:

“My friend John Stratechy once
remarked that if economic prob--
lems were the great intellectual
challenge of the 1930's, so have
the problems of defence and secu-
rity become the central intellec-
tual challenge of the 1960's.”,

I do not see anywhere either in this
voluminous report or in the other
publications that have been given to
us any reflection of this fundamental
change of the very idea of defence and
security, which has come about during
the period from the 1930’s to the 1960’s.
I do not know if the present Govern-
ment of India is trying to resort off
angd on to these two headaches of this
country, namely Pakistan anq China,
as a remedy or as something *o keep
the people quiet and to shut their
mouths and not to let them shout about
the many failures of this Government
and the sufferings of the people.

Tt is a well known fact that ever
gince her inception, Pakistan has tried
this trick, and every now and then,
she had been giving this plea of the
Kashmir trouble in order to keep her
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people quiet and not allow them to
get excited over their worsening con-
ditions of life from day to day,

I am sure Government are certainly
aware of the truth that as long as the
conditions in the country are not set-
tled, no effort made by them to settle
our outside problems will ever meet
with any success. In this connection,
T would seek your permission to read
out a very interesting observation
from one of our most outstanding
judges of recent times, which I came
across in the course of casual reading
He has written:

“Stable and lasting peace bet-
ween nations can only be huilt by
those who live at peace, in their
own communities and in their arts
and problems. The first requisite
is the creation of domestic tran-
-quillity within a nation which will
in course of time be reflected in
its international attitudes. What
holds good between those within
a nation will also hold good in the
international sphere.”.

“These are very wise words written by
no less a person than Justice Vivian
Bose, and these have come out in the
issue of World Affairs dated October-
December 1964.

So, to repeat what I have said ear-
lier, 1 feel that Government are giv-
ing to us occasionally these doses of
Pakistani and Chinese threat in order
to make us forget many things regard-
ing which we have every right to
shout at the Government and demand
justice and fair-play.

17 hrs.

While listening to the speeches of
several hon. Members during this de-
bate, T really got myself very much
lost. When I was listening v Shri
Joachim Alva, he was almost trying to
say that everything is “okay”, every-
‘body i« well and fine in this world
and God is in heaven. The only ob-
jection or exception that I came across
in his speech was regarding our
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navy, otherwise, he said the army
is first-class, air force is excellent . .

Shri Joachim Alva: 1 referred to
our men, not materials or weapons.

Shri Shinkre: Still he recommend-
ed the army strength to be increas-
ed to 2 million men in arms. I wond-
er whether Shri Alva really meant
what he said. As it is, we have come
to the stage of 825,000 men in arms.
For this we are spending the equiva-
lent of almost a thousand crores of
rupees. Everybody in this country
knows that the economy of the coun-
try has almost reached over-satura-
tion point; it is almost on the verge
and brink of disaster economically.
The only things responsible for such
economic disaster are the fancies and
fantasies of this Government over as
many years as have passed since we
attained independence. He is want-
ing to increase the strength of the
army to 2 million people. Where
would it take us? Certainly not to
heaven, if Shri Alva realises the signi-
ficance of what he hag said. What
will it eventually mean if we have
2 'million men in arms, when we are
completely -over-saturated and when
we cannot possibly raise any more
resources even with the present
strength proposed, because as it is,
under no circumstances can I foresee
in the next 20 odd years anything
more than Rs. 2,500 crores ag the cen-
tral budget. So I wonder whether
we would be in a position to equip-
properly and maintain an army of
more than a million men.

But the real thing today is not the
number of people in arms that ‘mat-
ters. In this connection, I would like
to read a few lines from the same
article written by Alastair Buchan—

I am not doing so since you have
given the red signal,
The Minister of Defence (Shri Y.

B. Chavan): I have seen that article.

Shri Shinkre: Anyway, if he has
seen it and read it, I hope something
will be done in that direction. He
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hag his own experts in the Ministry
to advise him properly on these mat-
ters. I am very much hopeful that
he will be doing something in the
very near future which will bring
about a real change in the whole
outlook towards the fundamental pro-

blem of defence of this country.

Before concluding, I will just add
to what my hon. friend, the lady Mem-
ber from Ratnagiri, said regarding the
first sentence of the report as to
what ig the defence policy. She has
already quoted it. Though I could
not properly hear her words, I think
she meant to say that the only one
consideration that always conditions
a defence policy is lacking in this
very sentence. The only considera-
tion that conditions and will condition
defence policy of any country is its
security. That is exactly the word
that is lacking there. Therefore, I
entirely agree with her that these re-
ports are being prepared by she called
them architects—officials of the Minis-

try who can produce reports only
with some stereotyped cliches, most
of the time meaningless. Because I

do not understand how defence plan-
ning is conditioned by political and
social objectives. I san understand
that it is to a certain extent condi-
tioned by economic objectives; if we
have more money, we can have a
better and bigger army. Otherwise,
what relationship have political and
social objectives with defence plan-
ning? 1 am really very short of
understanding.

Is our time over? I am the only
spokesman on behalf of our group.

Mr. Speaker: Therefore, he was en-
titled to 10 minutes. I have given
him 14.

Shri_ Shinkre: I am trying to con-
clude.

But the second sentence of the Re-
port seems to be reasonable, namely
that foreign policy and defence plan-
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ning must go hand in hand, I en-
tirely endorse this sentence, but will
add that the illogica] postures and
positions we have adopted up till now
in our foreign policy have necessarily
been reflected in our defence policy,
becauce from the very beginning we
had committed the mistake of condi-
tioning our foreign policy not by the
national needs of the country, but
by personal bias, by the likes and dis-
likes of one Minister or another
Secretary. It is only the welfare and
good of the country that must coidi-
tion the defence policy. Whether we
mean today what we actually say,
whether we change from that tomor-
row, ig not going to give us any bad
name or good name.

Before concluding, I would only
remind the hon. Defence Minister
that King Ramachandra, to whom my
hon. friend Shri Alva also referred
yesterday, when signing a treaty with
King Sugriva said “srgwI {77’ “That
means your enemies will be my ene-
mies. This treaty and the basic con-
ception underlying this treaty have
definitely some lesson for our Defence
Minister and for the Government of
India.

Shri Igbal Singh (Ferozepur): I
rise to support the Demands of the
Ministry of Defence. Before I say
something on this subject, I want to
say something about the present Def-
ence Minister, in whose tenure things
have improved very much. Whether
in organisation, equipment or other
respects, the general tone of defence
is far better than what it was in 1962
or even earlier to that. The whole
credit of this tremendous improve-
ment goes to the present Defence
Minister and the Chiefs of Staff.

1 wish to preface my remarks by
saying that my views are those of a
person interested in the defence of
the country. If these are the views
of the Defence Ministry, well and
good. If they happen to differ, my only
earnest desire ig that my views may
be given consideration.
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17:09 hrs.
[MR. DEPUTY-SPEAKER in the Chairl.

The British created the modern army
of India, but they createq it for their
own purpose, to serve their imperial
interests. The conception of the
armny, its whole organisation, equip-
ment and training were all according
to that pattern. When India was in
the greatest danger in 1942, what was
the conception of the British? With-
out saying anything of my own, I will
only quote from the Joint Plan Staff
Paper. The Indian Army’s role was
defined as:

“(a) a base for the fleet, on whose
ability to operate depends the
safety of the sea communica-
tions to India and the Middle
East via Cape and the Per-
sian Gulf,

(b) a supply base for the Middle
East,

{(c) a supply base and transit area
for China, and

(d) a base for offensive
against Japan.”

action

The main object was:

“to secure the baseg from which
our naval forces can continue to
dispute the sea communications in
the Indian Ocean, and from which
they will eventually re-establish
control. Our second is to impose
the maximum delay on the enemy
approach to those bases so as to
gain time to allow for reinforce-
ments to arrive.”

“If we have to give ground it
must still be our aim to cover
Bombay and Karachi as long as
possible.”

When India was facing the biggest
danger of external aggression, it was
the conception of the British. One
of the great commanders at that time,
Lord Wavell, who was very sympa-
thetic towards India wrote to the
PBritish War Cabinet at that time:
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“The War Cabinet must really
make up their minds whether or
not they propose to defend India
and Ceylon geriously.”

This is what he cabled:

“At present we are getting con-
tinual messages stressing the vital
importance of Ceylon and at the
same time our means of defend-
ing it are being removed. This
seems to ‘me sheer madness if it
is really intended to hold Ceylon
and Indija.”

That was the conception of the
British. I am saying this to gsee whe-
ther we are going in the very same
groove, in the very same atmosphere.
If we do not ‘make the organisation
dynamic and effective, I do not think
our Army can play its part as well
as it should.

Mr. Deputy-Speaker, the Indian
Army wag partitioned and we got
two-thirds and Pakistan got one-third
The Indian Army had shown great
courage and heroism and spirit of
gacrifice in Kashmir anq Hyderabad
but then we neglected them when
peace came to Kashmir. That was the
price that we have had to pay in 1962,
Only in those years when Pakistan
got something from the United States,
we were alarmed. We have improved
our strategic and tactical weapons by
purchasing aeroplanes, bombers etc.
and we were still superior to Paki-
stan.

In 1962, we were faced by China, a
powerful aggressor. It was sudden, I
do not want to say anything about
the happenings that caused great
alarm. There is improvement in the
situation now. The Defence Minister
has himself said that it was due to
inferior weapons, defect in organisa-
tion and training and lack of capa-
city in comanders and intelligence.
There are many improvements in these
things also after 1962. We are faced
at the present time with a different
phenomenon, Pakistan and China
have got together. We are faced with
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[Shri Iqbal Singh]
the forces of China. What is the
nmature of this honeymoon between

China and Pakistan, nobody knew.
But what is certain ig that it could not
be sympathetic towards India. That is
real danger today. Seven divisions
of Pakistan are facing us and 16 to
19 divisions of Chima are facing us.
This is the biggest force which India
has to face in recent times, which
India did not face in the last world
war when Japan was our enemy as
they could not muster more than ten
or 12 divisions in Burma. That is the
biggest force that India had to face
during that war. I cannot say why
China has remained peacefu] after
1963. Relations betwen China and
the USSR had deteriorated and China
had to deploy its armies on the border
of the USSR. What is the present
position of the Chinese? Forty per
cent of their 35 fleld armies, namely
11 fleld armies are on the border of
the USSR. That seems to be the rea-
son why they have remained compa-
ratively peaceful. Eight fleld armies
are in the border facing Formosa;
four on the border with Korea; four
on the borders of North Vietnam
and three on the border facing India.
This is the deployment position.
Either it may be 65 or even slightly
greater, The Chinese are  suffering
humiliation at the hands of the USSR,
the USA, and when North Vietnam is
also showing its teeth,—I do not know
to whom—we will be one of the most
dangerous parts, and that is why we
have to make preparations for that
event, That is why I am saying that
for that end . ..

Mr. Deputy-Speaker: His time is up.
-

Shri Iqbal Singh: I may be given a
few more minutes, I speak only on
this Demand and the Demands under
the Ministry of Irrigation and Power.
Neither have I spoken on the general
budget nor on the President’s Address
and that is why I may be given more
time. 1 am in the middle of my theme
ang if you do not give me some more
time, I cannot do justice to the subject.
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Mr. Deputy-Speaker: All right.

Shri Iqbai Singh: This is the pre-
sent position. We are going to raise:
those 16 divisions which may go up
to 21 divisions in 1969. Whether it
is sufficient iorce or not, it is not for
me to judge or to give any opinion..
But it must be said that they could
expand easily, and there should be
elenientg nf expansion.

Take, for instance, the cage of the
officers, the JCOs and the NCOs. The
number of JCOs and the NCOs should
be proportionate to each other, so
that 1n the time of crisis, we can ex-
pand, ang whatever thing that our
adversary cuuld afford, we also should
have, such ag more weapons. As was
suggested, it is not so much the num-
ber but th. quality that is more im-
portant. That also must be taken in-
to consideration.

1 have rciid out the two statements
the Defence Minister made after his
return fro.r tour. I find many things
in them, which we are lacking. He
hag tried to procure them and tried
to standarise them in India and im-
prove the defence production in India.
It is good that it is being done, but
in those statements, I do not find any
mention ahnu. Yeavy bombers, heavy
tanks, rockets and many other things
or even long-range artillery equip-
ment. These are now the decisive
weapons which every war and every
battle requ.res. If we ignore them,
it will be too dangerous for us, and
it will not be good for us to ignore
them. Therefore, I request the hon.
Defence Minister to realise the need
for them. They may not be imme-
diately needed *o check China, but
you must know that our second enemy
is Pakistan, and we cannot ignore the
threat of Pakistan. Pakistan is creat-
ing a hard situation for us. I s
creating a situation all around—in
Kutch, in Kashmir, on the Cooch-
Behar-East Pakistan border, on the
Assam-Fast Pakistan border and on
the West Bengal-East Pakistan border
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stan border as a whole. Ching is also
creating a hard gituation for us. We
should also take note of Pakistan's
threat. That i3 why we should not
ignore the need for heavy weapons
such as heavy tanks, heavy bombers
and artillery, which will be suitable
for use on the ground if not on the
mountains.

Raising the mountain divisiong is
the answer to the situation. It is a
good answer that we are trying to
give. It is the only effective answer,
in that climate, in that terrain and in
that situation, and India should have
more mountain divisions, When we
create them, we cannot also ignore
other things. We have to balance the
needs, taking into account both sides
China and Pakistan. If we ignore any
front, it will be dangerous to us, es-
pecially when Pakistan is always on
the look-out for things which are not
favourable or sympathetic to us. It
ig always on the look-out for situa-
tions which will be dangerous to us.

Then I come to one of the most im-
portant aspects which the Defence
Ministry has neglected, namely, rock-
ets and ‘missile forces. These are the
weapong of the future. I do not say
that nuclear weapons should be had.
They may or may not be obtained. I
am not entering into that aspect, be-
cause I cannot do enough justice to
the points which I want to make.
But may I emphasise that these are
the weapons of the future, anq if we
do not devalop the rockets and missiles
if we do not train our defence forces
in the handling of these weapons, we
will be handicapped. They are not
only tactical but also starategical
weapns in course of time. If we do
not train our men in these weapons,
it will be a great loss to us. I do
not find anything in the report to
the effect that the Government are
really serious about it. As I said,
these are the weaponsg of the future,
whether we like it or not. These are
the futur> weapons of war which
must be developed in this country.
If we cannot develop them, we must
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at least train our soldiers with that
view in mind. Any army which is
not mobile cannot play an effective
part. We have produced in this
country 5,000 Shaktiman trucks, 8,000
Nissan trucks and about 3,7000 jeeps.
In the first Worlq War, every soldier
was backed with about 13 HP. and
in the second world war with 5 H.P.
Have we got some standard about it
in the Indian army? Can these 5,000
Shaktiman truckg ang other vehicles
give the mobility which we require
for dispersal at the decisive time?
Moreover, by creating the 'mountain
divisions, we are taking away mobi-
lity from those divisions, We have
to give something at the other end.

Coming to JCOs and NCOs, I ask
whether the time has not come to
review the whole position. Ig it nece-
ssary to have so many ranks in the
Indian army? Take the case of sub-
edar major and havildar. They do not
have any increments at all in their
whole life. What is the use of a rank
which cannot give a further opening
to progress further? These people are
the real backbone of the Indian Army.
If the Defence Minister makes an
analysis, he will find that in the
battles of NEFA and Ladakh, the
JCOs and NCOs have given their due:
account of themselves. So, the time
has come to consider whether we
should not reduce the number of
the ranks. Their scales of pay should
be something which will really in-
spire confidence in them. There are
only three increments for jamedars
and there are no increments for the
havildars. Even a labourer gets in-
crement every year. But a man who
is fighting for the defence of the
country in Ladakh and in the hills is
not getting increments. These things
should be looked into.

With these words, I support the de-
mands for the Defence Ministry.

oft axvare fag (F7mar) @ FoTEmE
3T, g9 TET A9 ¥ SR FIH FQ
# w1t &2 7 O aEi AR F AT B
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[t awra fag]

TS FY W FIA ZC FeA § Al
WY A7 aga FW a9 aA &1 fRean
2

ST qMEFAT A9 17 /I IAFAT
o T & FRAT T TR HATAA
F FTH F1 IATH FT AT % G ¢
% feeft a0F ¥ WY 72 w7 gwar &
I FAIW N F1E FAHT &, AN AT
1 faafg s/ &<t argar ¥ fear
¢ AR 3T § g A Sy g@T Aw-
s Y wraaT faaaa ] 1 I gRm
Zw F7 qar A  Afeq fq ot § ag
nifww & S9 Fia9 Rt &1 gfgm,
g TaaE w1 sfagw quwg @
wfaga @ |

¥ WA /e TG |

ot o fag ;g7 17 Q=i &
LTI A FIAT qI7 AIEREATA HIE HY
F fear faad fF 242 dfewa qryad
IT JFA G | WA g 1A ¢ o gy
seavfir, wgafs & 38,0003 W
F qIHT I AT FTH ST 9T @I E |
B9 ag 1 W@y § fF qE8r 7 Arama
AT F ATH F ARG A @G §
ST HTH AW FT W@AT FIAT &, 0 FY
HIFET F IHAT @AT & at & 71w
F grg A gUEEAT § IT T W
ISAT AT | IW AT gAL § § AfwA
% fea & fau ag 7= qor nat fF =
FT FATH F4T g1 &FaAT & WX FX
AFAT & 7 WIH 99 F ST A 4T q
qEA AT 3T a1 A7 § R A gAR
9 g 5 &, 37 @ 5T gg
TATHRT § gUILT T W AT i,
agigmy me (Y7 afgd, F@0 FER
dfaw gra srfed 1 quren for & Fa7
g wrg &fas €Y 8, gwra ARy A
MNoer g g A T afw g adr ard
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T & 1 @yt 9X A & g wif fYo To
#ro Fuifaaa § 1 gFrwa ag & fis g
fisr gar fawge 759 & arge @ 1 wlw
9z & FIT gara FiE ferT aF T
g, @1 % JgY &, faay a% g &
FgT 9T FHIT F1E TF M9 qF G § |
I FEAT A gE AT K IS TF W
wEaTE Agf w4, 7T aF g I F FA
AT W TG FAAT, 9T TF I T
WA M 777 A T q9 9% gL
T gv 9 F1 8 TEY g % |
qI9 SO IE@ € I F M
FI qTEA TI7 [ w1 | Afww fFD OF
WY TR FT W aF qAr A&7 & T
¢ o7 R & A9 A oA A
faar, st R FwE F W9 ¥ W
T o1 M, foq w7 9 W §E
wiE qar gt famr Ak fa
d 1600 T qFT A9 FT GF I97T
N, ITH & oF W TR KT oaAr gy
& | AT JF F wR Ao wat
F1 §I7 AT FY 9T TE ) T GAqEE
A%fedz 4 | @19 @ AN AT IG
gafag &t v 5 ag gaw wid & drhew
qifeeaTd #Y Irgaed F W@ 9 1 fwo
i ¥ ag 7g17 faar qr 5 F wadar
Tad A 1 A ATT 13 HHAT
AET G & ®7 § ot f arfaeary
A Ay § 1 IAH fawe @Y
t afeq fadr & faars F1€ owe
@Y fAar mar ) w¥ # F I FA
qrdrwA i a4 g § | 97 aw fawedr
¥ TR ATFHTET UF OF g7 & faw
g & W@ 9 96 qg 99 gW
Y & gFaT & 1 AW F WERT AT I
qF WA @I FL I K[ AT ALY
HTY TR 4 9% q¢ 9AAT g AGY
g1 AFaT § | WA FHT T AT HT
T 7 § a6 gEA A i A g
afea @11 wAwq & AT BT w7



6813 D.G.—

AU A AT A F AR 20§
aift 1 B & ¥ HT W [T B
FCA G| 2 AT Y 20 ATE FY B
g1 T W FHHE g Py ¢ fE
T A B FT g § | 9y FE
meﬁﬁmﬁﬁ?wﬂ
I, TSN F GO JTAH a‘q’r
ma@wﬁwﬁ a‘r

It & @ & @ wgAT g § E
F@ER TEFT AW AT BT 2, 7@
Fg1 o % f¥ g® ¥ WY SuwER
wifs T S¥ M A FEWT A
FAAT F0 B I qIA IF LT
FEAT GIAT | TET ALY g awar g
afgarde AT 99dr W A
WEHET A1 T W WHF §  qT
qifsrarie a1 & 1 Qa1 AgY g a%ar
¢ f& arqm W 99 @ AR gERr
a8 fom awg ¥ e F T aRw
1T 3, IE A ¥ Yl qow &
T gl v 7 feww aF &
T & AT THTT {EF FHAIL AT T |
T T AR F TFHIRATIES & J91 ERIT
SATX gA 3R 1979 T I97 q% §
A oF faq T T B G FY AT
FFar § | Ao M wod g g
£ | 9 gt WA A AT AT AN BT
Fug gt ¢, A g Mdfifagw o
|y Y & Afsw 9 W F T A Hwe
war & @Y e wifaas 5w aY
g 2T § 1 v e A ag @ T g A
e WY frrer AT deT Ad waF § )
ey e F AR A A A TE Y —

wrama fawer € : qfgw=r © gge
graafa v waifo s o

gaq 1
2663 (Ai) LSD-—8.
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Afqwrea & ag ava foret g€ & f5 g
IATZ e F A, A AT T QY
S fe foad 18 47 g aur o
faa awrR & g g¥wr Siaar @
we faar dar 7 6Y safe = &
faer g7 frdr @ | XEAfaET 7 g faar
f& S B g T faeehy @ @
¥ o geitwr a7 § Sfew fedy 3 WY
o ¥t fra & wrod g ag wm agEt
T g fF g9 WS 3w A oo &Y
wrfax sowr e & sRgEw W
g & | WK fegw # o ®
T ¥ fag w¥F | xwfag @9 @ sarer
TET &9 q19 %1 ¢ {6 3w & wrewaenT
%Y e firar o ) faedy 2w & g Ay
o framr 78 § fs Sa9 wow gEw A
Wi ot & | g aFE A wgr e
fom 3 & o fseax qqw §, o=
Wi ¥ gfya &9 w1 fwiv fear
& ag 97 2wl % T 7 fored 5 o
faea< 479 g § 198 goT § Wi
T AR o @ W) s AR aE?
e & qrw e dog §uk fggeam
& 9 T § %R Iq I I FAY
¢ fv o qw Qewr a0 § ag 99 W
&1 e R o 5 a9 qg Gew aw
A€ § A ag gom ¥ W AREET @
N e T g ? A wwET agq
TERET T | AW F {AA GFE
HEIAGETATE | 99 q% €@ 2|
¥ a9 T & e A A &
it a9 9% g < ag weer
T EY &) G § | I wAAT AT g Y
waT § o g fogre & g e fedw
Y T FL | A0 FY A A A qrAEHATg
& 979 aoere qfd & sy o onfee @
fr TR AW Y @ g FT qAN
WX 2W F @7 A fear smEm
afeT 3w FY graTT T grEavEdr
wEN QU R ) FHIX TR &
wfea £ afor &1 &1 WY @1 7ff #<
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[ g fag]

¥ ¢ | T I W1 w1 w1l @7
FOHT A FTH FGT ¢ | T FauT
®T FIH, @ Nage fofar &1 w7 77
@aa = ag A gy 8T w1 s
) 7w A ¥ A I Ay
CH I AT TR F | IR fw
WL 20 99 TF 9AY X TF a19 @it
A T AN F7 N9 &4, RS F
@ M T TF §AT 9T AT A G
W i I A F T Tig & q¥
ag 7 foqdw & g @ | g d
& % 0% g T N &) ag FAEH
fafan afaanT 31 | ww w1 maq
v ifsmgardisa s
W W UF & g § 5 a@ 2w A
i FT W s | AT T A g
ag Tee & sfia w1 fawlo 53 | @ aviy
16 ¥ IE FAT T G § T
§ 1 % BlEr |1 AR W) W T A
WA Y | TF B ¥ =1 A ot q@rgar
¢ fw 9fw 39 ¥ I 8w g9 T
¢ xafeq Su%T 19 99 T § Ay AW
foradft S 10 & FAT QG & &MAM
e gow # g € e auwe @l
qaw +ff cET € | S@ guAfw ¥ g
v gt gr fowg frag ax ¥
dmehw ) @w 3, wife ¥ A afag
Tin R F® WT qZ H WH WGAT
®T i ¥ Ao I T w©HT Ay WAT
=1 g far T e @ & fog
T S9RW ¥ WIRW A § ——

gfgm: srfean: og @@ gz
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w33 & afedt ® g o
AT AW A9 ALY aFar § |

Ty § g wEeT W ad) g gveTr §)
oS g AT 79 §) F 3§ e wem
%, A 99 GEIT AT & WA
TEE § WS FEIY WX eW W
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qaEfier WX sghiordg F 9 W
T | AT A Wi & 49

“The sword will be the plough
and the tears of war will pro-

duce the daily bread for the
generations to come.”

N AT ITTAR I AN AT, S
¥ TIER A A G FAT Ay € |
afeT amt & ag wuer g gw A @
& T & '

3w #Y T & g o woar @&
AT 4T, 9 ¥ ¥ 68 FUT AT AIGH
oA W1T 2w # @ ¥ fog g w9
A FE @ |%T | qg KT aww
ewfam & @ TE wEEw &
AT T W age v & fou faw qiwr
®: 72 fasr § | g ga &w g,
N ¥ fawg g aiw ©: fa aw cga ety
oW g T e AE § A g el
e N T T g 7

Iy guR Aw ¥ ag feafa & e
& qTE A1 B F gonfaad 78 & W%
w0 awe $enfaad QTR A @
grmwmwmag g fr e d
FRWT o1 aff 1 §, o & wwea
LAgd 799 "1IY F 59 & fag
fedlz FT OF | TR TG & aH AV
mfear I @@ § W @A AT
HRFR ¥ FAFAT a6 AT TMET BT FV
¥ FT AL, I F qrg F1E fFme Ay o7,
¢ Tq1 feear 7 qv, fow § @17 77
U Y | Bifon ®) gt v\ qaar
ff 71 w1y 7 & Js@ A 47 7
agi 9T TN &9 FT T N AT
MATRTTATITST G I 5]
&7 73 <1 gg g7 fF mEr 4892 q=
qFF | A SR F AAA 7 4743
wez g srar &, ag g<firer sgr A

g awat g
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T AW FY TAT FTT AT &L
N NS F S 2, g
% B ¥ WX TS T AT BT A
g 2 1 agi WY Sraw @ Wik A
H oY =raq &, SfeT 9 w7 o9 |
&, g w1 &g § WK g W g
T fEz 91 o) gw a7 oy € £
&9 ®1 ®Ig g0, GF T wAg anl,
¥ * ®Ig greir1 dar fE 4R oY
T, T W & Jo =9 F1 BT
qEw 2 W) g9 & fagea &
RN |0 T Ay gurdy fasra-qare
LA

Shri M. R. Krishna (Peddapalli):
The Defence Ministry has streamlined
the entire border road organisation.
The roads which existed on the map
have actually come into existence
now. I am happy to say that the
De’ence Minister hag taken personal
interest in this and he has actually
looked into the entire border road
organisation, and today the country
and Parliament have been assured
that our troops will not suffer for
want of better communication. I
think the people who are responsible
for giving us this communication on
the border areas, which are supposed
to be have the very rotten terrain in
the whole world deserve recognition
and, if need be, rewarded,

We are grateful to many countries,
particularly United States, United
Kingdom, Australia and USSR for the
assistance they have extended to us.

One of the most important things
that has to be borne in mind when
we think of the defence forces is, not
the equipment, material or other
benefits that we extend to them but
the sp~eches and doubts which wou'ld
discourage the defence forces. Often
we hear from important persons con-
nected with the defence forces of the
United States about our defenc. pre-
parations. Sometimes they say that
they would like to extend to us some
very effective air power squadrons.
They talk of F-104. Suddenly, they
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change their mind and tell us that we
should not spend a lot of money on
defence preparations but we should
concentrate more on economic matters
and th'ngs of that kind. Our country
hag really suffered some very bad
defeats at the hands of China.

Now, Pakistan has been getting &
lot of military equipment and got
earlier from America. We had pro-
tested against it and at that time we
were to'd that Pakistan will not use
the military equipment against India.
Today, in practice, actually it is not
China which is fighting a war with
us but China’s war is being fought by
Pakistan. When China is to plead
against any military assistance to India,
since it is against her, it is Pakistan
which speaks and protests. Artually,
China has achieved what she wanted.
The equipment which has been sup-
plied to Pakistan to fight against
China is actually being utilised against
us.

I wanted to draw the attention of
the Defence Minister on one or two
very important points. The defence
equipment given to Pakistan, I am
told, is on the condition that whatever
equipment they give to Pakistan, will
remain a secret between the United
Statrs and Pakistan and that it will
not be divulged to any other power,
to any other country. But as regards
the military assistance or whatever we
purchase from the United States today
or from the Unitéd Kingdom, because
of various agreements with Pakistan,
they cannot keep it as a secret from
Pakistan. Not only that. I am told
further that the Military Attaches
with these Embassies here have the
right to go and inspect the equipment
which we have purchased from foreign
countries and in case we have any of
those unused equipment, we have to
return them back to the country from
which we had procuréd. If thoce are
the conditions on which we are pur-
chasing military equipment from some
of the coutries, I think, it is not only
dangerous but also humiliating to &
country like ours.
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Then, my f{riend Mr, Dandekar
spoke about various kindg of aircrafts
that we produce. No country in the
world can think of defending its bor-
ders and defending its integrity and
security merely with the equipment
or funds provided by any other foreign
country. It we, in this six years time,
have produced some aircrafts and some
epuipment in our own ordnance facto-
rics, we may be more dependable on
this equipment rather than depending
upon something which is going to come
to us at the time of emergency from
any other foreign country. We should
‘be proud of our own production.

About MIGs we have been talking
too much. The MIGs have been real-
ly said to be very effective aircraft.
‘They said that China is having MIG-
17s and we are yet to find out whe-
ther China has started producing
MIG-195 and MIG-21s. If you are
thinking of MIGs in our country, I
would like you to switch on to modi-
fied version of MIG-21g rather than
trying to produce MIG-1T7s,

Why do the people join our Defence
Torces? They do not just join the
Defence forces because of any facilities
or the salaries that they get. But
they join the forces because of their
patriotic fervour and because they
want tp protect the motherland. We
have seen how some of our officers
and jawans are functioning and how
they have also worked well when the
Chinese attacked and in some sectors
they exhibited their true courage and
valour and they gave really a good
fight. There were so many reasons
for our failure. But the Defence
Ministry has taken note of it and
when we will be able to provide all
the equipment necessary and all the
facilities to them, we have no doubt
that our forces will be able to give a
good account of themselves. At the
same time. I do not want the Defence
Ministry to lose sight of some of the
facilities which are still not being
given to them. If 1 were to speak
only of the officer class, I would say
‘that the pension that they receive is
not free of income-tax. These are
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small things but they will go a long
way in attracting a number of good
people to the defence services. The
United Kingdom has introduced vari-
ous kinds of scholarships to the
students in the high schools and
colleges in order to attract them to
the Armed services. Some of our
messes like Air Force and Army here
do not even get their daily rations like
milk and dry rations, If this is the
condition of the Armed Forces officers
in the peace areas, I do not know how
we are going to tackle this problem
in the forward areas.

Talking about pension for the
defence forces, I find something really
surprising here. In the case of the
civil employees,.class IV to class I, the
entire period of service of the emplo-
yees is counted for pension, whereas
in the Armed Forces, however impor-
tant work they might do, only half
the period of their service is counted
towards their pension. These are not
things which will encourage people to
join the defence forces in large
numbers.

Since my time is up, I would like
to mention some smaller points now.
So far as the ordnance factories in
the UK are concerned, they do not
waste their well-trained officers to
man the ordnance depots angq factories,
We are following the pattern of the
British in various defence matters.
In our country we spend a lot of
money in producing officers, but having
produced them, if we place them in
places where they are not required
really, that is a waste to the country.
Nearly cent per cent of our ordnance
depots are manned by military officers
who have been trained for a different
purpose. 1 would request the Defence
Ministry to consider whether the
ordnance depots and factories may not
be manned by civilian employees who
have got similar field servic. liability
and who can be punished under the
various military Acts and so on. If
we do that, then most of our officers
who are posted in places like ordnance
depots ete. where they are not really
required could be spared for other
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work and they can do more
work eclsewhere.

useful

I would also request the hon, Min-
ister 1o look into the grievances of the
civilian ¢mployees in the ordnance
factories and other places. For civi-
lians in factories, there are various
kinds of cells and sections to attend
to their problems but for defence
civilians, are concerned as a whole,
there is no machinery which can
attend to their grievances and help
them with quick remedies. ] would
suggest that there should be a cell to
consider the problemg of the civilian
employees in defence, I think that the
Defence Ministry has not so far given
thought to their problems. After all.
the civilian employees in defence also
play a very important role in the
defence services, and therefore, their
interests should not be neglected.

I hope that the hon, Minister will
give due consideration to all these
points.

Shri Y. B. Chavan: I am very grate-
ful to the Members who have parti-
cipated in this debate. This is the
third debate which I have had the
privilege of participating in, and I
must say that I have seen a marked
change as the years have gone by, in
the tone and content of the debate. I
find the debate becoming more and
more constructive, it is becoming
somewhat more pleasant, if I may say
s0. But at the same time, the most
important part of it is that it is
becoming more realistic.

In this debate, many points have
been raised, but with your permission.
I would only deal with the main lines
or main arguments of the criticism or
the major topics of the criticism.

Before I come to the points made
by Members who participated in the
debate, I must certainly give my own
assessment of the situation in the
country from the point of view of
defence. 1 feel that in 1962, when the
Chinese invaded our country, some
sort of a new era dawned in the life
of our country. It was certainly
a rude shock to us; we did
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not expect that type of attack from
that corner. But certainly this new
realistic thinking started functioning
more effectively since then. 1 have
no doubt about that in my mind.

An hon. Member referred to an
article by an expert on strategy. I
entirely agree with one argument in
that article. Recent trends in inter-
national thinking are also changing in
relation to the importance of the prob-
lems of security. Naturally, more and
more importance is being given to the
problems of defence and security in
different countries today. This is more
particularly true in the case of our
own country. I have no doubt in my
mind that the central theme of politi-
cal thinking at least for a deccade, if
not more, will have to be ihe consi--
deration of natioral security. Other
topics and other matters will have to
be related to this. I do not want to.
under-estimate the importance of
other matters, particularly economic
development which is equally impor-
tant: but certainly economic develop-
ment also will have to {ake into
account the problems of national
security and defence.

It is from this point of view that the
remarks made by the hon. Member,
Shri Nath Pai, become more relevant.
He mentioned the percentage of ex-
penditure on our national defence, He
made a reference to India’s own ex-

penditure. 1 would like to correct
him slightly. It is 5.3.
Shri Hari Vishnu Kamath: Instead

of 6.

Shri Y. B. Chavan: That is why T
said ‘slightly’. Since we are giving
the figures, I think we should be
rather more accurate. Then he com-
pared the figures of our expenditure
with those of Canada and Ausiralia. T
would consider that comparison to he
rather unrcalistic because the prob-
lems of Canada and Australia are
completely different from those that
we are facing in our own country. If
at all we want to compare—at least
have an assurance of comparison of
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figures with any other countries—I
would recommend the figures for UK
and USA. Of course, their problems
are different; their development 1is
different. Naturally, they will have a
bigger slice of a bigger cake—to
borrow 'the words of Shri Nath Pai
himself. The UK figure is 8.3 and the
US figure 10.6,

Compared to these, our slice of our
small cake {g still smaller. Naturally,
we will have to go further and fur-
‘ther in thig matter. How far tnat will
be will naturally have to be related,
again, to our other problems in the
country.

But I must say that this country has
accepted the challepge in @ more
realistic manner. I was very glad
indeed that in all the three debates I
have participated, nobody complained
about sanctioning money for defence
expenditure. That means the country
as a whole, the nation as a whole, has
accepted this challenge.

Why do I say ‘challenge’? Really
speaking, why did China attack India?
According to my analysis of the prob-
lem, apart from the military objec-
tives,—certainly they had military
objectives, there was a major political
and economic objective in their mind.
By posing a military threat, after
attacking and withdrawing, and put-
ting some sort of pressure on our
economic resources they know that
certain difficulties would arise in our
economy. Really speaking, the mili-
tary techniques of the Chinese are
certainly frightening and dangerous.

But, I am more afraid of their poli-
tical techniques, because these inter-
nal economic conditions help them in

their techniques of political subver- :

sion. Despite this, this country has
accepted this challenge and decided to
spend more and more on defence
preparedness, I cannot say that every-
thing is all right. It will be absolutely
dishonest to say that. 1 do not want
to make that mistake. It would be the
1ast thing I would llke to say. But.
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certainly, I would like to tell this
hon. House, and also through this hon.
House I would like to assure the
peuple, that the prepartions that we
have made quietly in the last two
years have certainly created confi-
dence in the defence services and the
country at large thaf they are in a
position today to strongly defend the
country if any adventurist tries to
commit aggression.

ot frqy qzavae (Feaery) : wan
oY WO IH.T 99§ FFT E |

Shri Y. B. Chavan: When our coun-
try has accepted the challenge, the
other political fact of life that we have
to accept today and take into account
rather more carefully 1s this growing
association between China and Fakis-
tan. China is sitting there. On many
occasions I gave information in reply
to questions on the floor of the House
that the Chinese are sitting there in
a sort of threatening posture. At the
same time, we find that basic hostility
towards India is driving Pakistan into
the folds of China. Now, we will have
to watch carefully who uses whom,
Possibly, Pakistan may be thinking
that with their clever foreign prlicy,
they can make use of the Chinese for
their ultimate political ends, but I am
afraid that the Chinese are cleverer
and are bound to make use of
Pakistan.

Shri Hari Vishnu EKamath: Watch
Indonesia also,

Shri ¥. B. Chavan: I would like to
make it clear that we want friendly
relationg with Pakistan. We do not
want any tensions with Pakistan, The
defence preparedness in this country
-has* nothing to do with our relations
with Pakistan. It is something in
reply to the danger that we have to
face as far as China is concerred. At
the same time, we cannot afford to
forget this growing association bet-
ween the two. I think we will have
to be rather watchful, and I can tell
you we are watchful about it
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Coming back to the other criticisms,
which are very constructive criticisms,
I would like to take up first the issue
of the Air Force. Naturally, the
criticisms offered were about our Air
Force, Army, Navy and defence oro-
duction, Some Members did make
mention about the Border Roads
Organisation too.

The most important fact of last year,
1964, for me was the preparation of
the defence plan, because when we
have to prepare our country for sny
eventually, wle wil]l have to think for
the coming decade or possibly a longer
period, and in order to do that, we
thought of certain areas in which we
should move in a planned manner. So,
we decided to modernise and expand
the Army, we decided to expand and
modernise the Air Force. We have
certainly taken note of certain prob-
lems of the Navy. I will go into these
details a little later and also about
border roads and defence production.
I will mention each point and the
point referring to each area separately,

I will take up the Air Force first,
because many Members have tried (o
touch it. Here I must make mention
of one point. Hon. Member, Shri Nath
Pai, reminded me of a certain state-
ment that I made last year when 1
returned from the Soviet Union about
non-alignment. The point that Shri
Nath Pai made was that for purpoces
and for the considerations of national
security, we should not care from
where the aid comes. This is exactly
what ] meant when I made a reference
to non-alignment. I was not doctri-
nnaire gbout that. Non-alignment. In
its very essence, means freedom to
choose from where yoi wani your
help. We do not want to be guided
by doctrimes or ideologies in this
matter. We certainly want to be
guided by friendship, not friendliness.
At the same time, if we bind ourselves
to any particular groups, when reaily
gpeaking, this inhibition starts assert-
ing itself; Yesterday, I heard a very
interesting speech of the hon, Mam-
ber who is not present here now. He
went to the length of suggesting that
it we had gone into some gort of en
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alliance possibly we would not be
required to make defence prepared-
ness. That would be the saddest
argument if we ever acceot it. The
idea of going into an alliance 's an
argument not to prepare yourself.
That is a dangerous aspect of it which
we must take into account. Really
speaking, defence preparedness is in
a sense preparing yourself so that you
will have faith in yourself. You can
have faith in yourself when ysu have
got the capacity to fight, capacity to
manufacture the equipment that you
want and to develop technical capa-
cities in our country and it is only
with the help of these things that you
will ultimately succeed in the real
defence preparedness. There is no-
thing wrong in this particular matter
because as I said in the beginning the
central theme should be mnational
security. I must say that the central
theme of national security has much
to do with the principle ot non-align-
ment and loyalty to world peace. I
have no doubt about it. I am prepar-
ed to argue this point, not on the floor
of this House, but somewhere else if
Members want to argue that point.
My idea is not to go into that point
at this stage.

Somebody made fun about the idea
of having an engine from one country
for our Air Force, the air-frame
from somebody else and electronics
from somebody else. One of my col-
leagues on this side tried to make use
of the idea of marriage. I will tell
him that this is not an era ot feudal
marriages. At least in the flelq of
technological development, not only
international but continental marriages
must take place. Even today we find
this. For instance, the Boeings in
which most of us must have travellad
is a plane whose air-frame and other
equipment from the United States
and the engine in it, the Rolls Ruyce
engine, comes from the United King-
dom. There is nothing wrong there.
1 do not understand why we shou'd
have this type of inhibition: About
the ides of development of capobi.ities
of Mach II in HF 24, we want to give
a trial to this Egyptian engine. What
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f8 wrong therein? Here is a friendly
country; it has the possibilities of
developing an engine. We have got
the possibilities of developing our air
trame. What is wrong if we marry
the ideas? If we are afrald of this
idea, we have no place in the modern
world. If ever we want to prepare
the nation for national security in the
modern concept we must completely
clear ourselves of these wrong ideas.

MARCH

Shri Indrajit Gupta: The engage-
ment period should not be tuo long..
(Interruptions).

Shri Y. B. Chavan: I{ is not a ques-

tion of engagement. Possibly en-
gagements sometimes  have to
wait for maturity too. I do not
want to go into that aspect now.

Apart from that, there was one main
criticism from Mr. Dandeker. I must
say it was a very useful speech and
a constructive speech. I liked that
spcech. He said that our Indian Air
Force consists of varietiegs of machines.
1 would like to explain why it is so.
The Air Force has to play different
roles, Sometimes people have got
some wrong ideas about them; it is
not that Shri Dandeker has got those
ideas. The Air Force planes have got
different roles in the sense that it has
to have fighter planes for interception
role; it has to have fighter planes for
the ground support role: they have to
have plane for transport purposes, for
reconnaissance purposes, for bomber
squadrons, for helicopter purpose,
training purposes and so on. These
are the different roles for which we
have to have different planes. You
cannot afford to do without these.
When the Air Force took its birth, it

had naturally to depend upon the
supply that it got from the other
countries. And beggars are not

choosers when one has to get it from
somebody else. It ig not one’s own
eapacity to purchase. Sometimes the
political reasong also come in our
way. Somectimes you like ‘A’ plane
of ‘B’ country, but even if one is
prepared to pay for it, the political
atditude of ‘B’ country comes in
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our way, whether they want to give it
or not.

18 hrs.

I entirely agree that there should be
standardisation. The main theme of
the hon. Member was that therc should
be standardisation in the types of
planes that we have, so that our prob-
lems of maintenance and supply be-
come a little more rational. I eatire-
ly agree with that view. But when
we are trying to get more and more
planes, what are we getting them fcr?”
We are not getting them to add to the
already existing varieties. We are
getting them to get the existing one
replaced, some obsolete things, as he
himself mentioned, such as the Too-
fanies, the Vampires and the Mysteres
of which he made fun saying they are
mysteriously obsolete planes or some-
thing like that. The Mysteres are
getting old and we will have to replace
them. That is why we are trying to
get some good planes from the United
States of America; if we get them, we
will certainly try to replace them.

Now, really speaking, we can achieve
standardisation in the pianes only
when we succeed in  setting up the
production of planes in our country.
That is the ultimate answer for this.
As long as we have to depend upon
the supply of modern weapons and
modern aircraft on someone else, we
are not our own masters as far as or-
ganisation and the composition of our
own Air Force is concerned. It was a
thing that was planned years Lefore,
and T must say it was a very wise
thing.

I said this criticism is becoming
more and more realistic. I would
take for illustration the eriticism about
MIGs. I remember two or threce years
ago, there wag lighthearted criticism
about them. Today, everybody has ac-
cepted that MIG is the most modern
aircraft that we have in our country.
Shri Dandeker had some doubts about
the schedule of production that we
have before us. I can assure him that
the schedule of production is ag rea-
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listic as ig possible, as he himself may
realise, since he is a seasoned person
in matters relating to the process of
production.

I can tell hirn that the production
are two quite different propositions:.
In the production of HF-24, we have
to develop a plane and then
produce it. In the ,case of MIGs
of HF-24 and the production of MIGs,
no development ig involved. We are
taking a well-devloped plane for pro-
duction purposes. So, I have no duubt
that we will certainly keep up the
schedule and produce these planes in
the scheduled programme.

The hon. Member then made some
fun about three squadrons of MIGs
that we have ordered. He was wond-
ering whether we will use bullock-
carts to bring them. This is the first
time I find that he was wrong on
facts. He was very weak in respect of
that criticism. These three squadrons
of MIGs were contracted for during
my visit in September or October,
1984. The Russiang will fulfil that
contract according to which the three
squadrons will be received by the end
of this year, which ig the contracted
period. Let him not have that wrong
idea only because they are Russian
planes. Let him not have that idea.

Some criticism was made about the
Avro. I can tell him that the Air
Force has no longer any doubts about
the Avro, because they were got the
Air Force for the role of training pur-
poses—the first group. The IAF has
accepted them and we have contract-
ed for the other type of planes which
is the military freight version. The
first prototype, I think, "will reach
here for tests sometime next month.
I can tell the hon. Member for his in-
formation that even that plane has
been accepted by the RAF. So, it is ac-
cepted by the IAF. I can tell him
that from my personal information.
So, there should be no doubt about
that particular matter.

Again, the hon. Member pointed out
five or six types of helicopters. That
is not so. We have got some different
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types of helicopters, but some of them
are in the wasting category. Reully
speaking, we have got two types of
helicopters—MI-4 and Alouettes—
which are meant for different roles in
different regions. They will have to be
there, there is nothing wrong in that

I quite agree that we hage yet to go-
a long way to have a very powerful
air force in our country. But this is
the way we will have to go; there is
no other way I can think of. We try
to get it from friendly countries, from.
wherever we are likely to get them.
Fortunately, Russia and other countries:
are trying to help us. At the same
tlpue, we must not forget our responsi-
bility to establish production of these
t_hings. Naturally it will take more
time, because development tukes more
time. For example, regarding  the
British supersonic fighter Lightning—
he can verify those facts—really spea-
king the production programme was
accepted sometime in 1949 angq the
first production plane came in 1960 or
1961. This is the position in a country
like UK, where technical development
has gone much ahead. Naturally in
our country, where we are quite new
in the fields of designing and manu-
facturing techniques, we will take
more time. We must show more
patience and be more realistic about
it. There is no use taking some ex-
ample of some country and trying
to make fun about these things. It
would ultimately amount to creating a
feeling of defeatism in our coutry.

That would be rather unfair to our-
selves.

About HF 24 or MIGs, Mr. Noth Pai
made one statement. He said, what
is the use of getting this plane be-
cause it is going to become obsolete
after some time?

Shri Nath Pai: T said not about the
squadrons. I said, by the time they
come out of the production lines, they
will be obsolete.

Shri Y. B. Chavan: Yes; after three
or four years, when we reach the
stage of ultimate production, they will
be obsolete. But I think that is true
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.about every plane. Aviation develop-
ment is going so fast that by the time
any plane reaches the stage of pro-
duclion, it is obsolete because somne-
body has gone ahead. Does it mean
that we should not do anything? Ul-
timately we have to accept something
.and as long as the plane that we have
accepted for production is going to
meet our own requirementg and ‘fulfil
the role it is expected to fulfi], I thiak
that answers the question. I have no
doubt that if MIGs meet our require-
ments at least for a decade, they have
.done their job. The MIGs 21 that will
be u'timately produced will be a modi-
fled version, which certainly fits in
100 per cent ag far as the role of in-
terception is concerned, for.our air
defence. So, hon. Member should not
have any misgivings about these things
and we must take these things as
rightly as we can.

Dr. M. S, Aney: When you order
new types of planes, is there a con-
tract with them that the gpare parts
‘will also be available?

Shri Y. B. Chavan: Yes, Sir. Other
wise, it would be wrong to order
new planes, unless we have not only
spare parts, but facilities to train our
peop'e. Even training our pepole
forms part of the agreement. Briefly 1
have referred to some of the argu-
ments about the Air Force.

I now come to the Navy. Shri
Raghunath Singh js very particular
about this. When I took over in 1862,
even then I felt that the strength of
our navy was certainly not adequate
for our purposes. Naturally in the last
two years, if I had come to this house
asking for more funds for the navy
at the cost of the army and air force,
I think I would have done the greatest
disservice. But certainly now we
have come to a stage that we cannot
any longer neglect the development of
our navy. I have no doubt about it.
How we do it is a great challenge for
us. I think I must take the House in-
to comp'ete confidence in this matter.
It is a very difficult task, because the
army can be developed in a short pe-
riod: perhaps even the air force can
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be developed, but navy cannot be
developed in such a ghort time,

Sir, I am making this statement be-
cause of certain new developments that
took place in this month. Just round
about Andamans-Nicobars a submarine
had made its appearance twice in the
last month. In one of the flights of
the Indian Air Force dakota, our peo-
ple sighted a submarine in our terri-
torial waters. Immediately when the
submarine saw that air force plane, it
immediately dived.

An hon. Meinber: Why was it not
bombed?

Shri Y. B. Chavan: At a . distance
they saw it. At the appearance of the
plane on the horizon they dived out.
But our people saw it. Again, efter
ten days or so, this submarine was
sighted. This is the information that
we have. We are making assessments
as to what type of submarine it can be,
whose submarine it can be and so on,
I donot think it can be a Chinese sub-
marine. Why 1 am mentioning this
thing is that submarines are
making their appearance. in
our Indian waters, So we cannot be
gullible about this matter, about this
problem of naval development. I may
tell you that I realised the importance
of this problem and, therefore, in all
the three visits to different countries
last year—USA, Uniteq Kingdom and
USSR—I took up this problem of naval
supplies.

But, Sir, the facts as they are we
must accept them and find some other
way about it. I quite agree that we
should not depend upon any parti-
cular country and give it a monopcly
of supplies to us. Theoretically ! ac-
cept this proposition. But there are
certain realities also that you and 1
will have to accept. For exampie, the
USA has got a navy which is not built
taking into consideration the rcquire-
ments of a country like India. They
have their own strategic needs for
which they have built their own navy.
So have Soviet Russia and the United
Kingdom built their navies. Naturally,
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account these realities and then go
ahead on this question.

The most important thing tiat has
happened in the matter of naval deve-
lopment is the agreement abnut
frigates. I know it is a time-con-
suming affair and it will take soine
time. But there is no other way of
doing it. That is the speed at which
frigates could be built and de'ivered.
We have also an assurance of techpi-
cal co-operation for building  sube
marines from the Uni.ed Xingdom.
Well, it depends upon whether we get
the pecessary financial arrangements
or not. But certainly one gocd thing
has emerged out of that. They are
going to give us a submarine two
months a year for training our people.
That is also an important thing. What
steps will have to be taken, we will
consult them. 1 can assure the House
that the Defence Ministry, myself and
the Government are quite aware of
this problem of nayal development,
but we must take into account certain
facts of life as they are and make a
concerted and energetic effort to gra-
dually develop the navy as well

Coming back to the problem of the
army, the hon. Member Shri Dandeker
went into the de.ails of some of the
problems. I think they are very realis-
tic problems. The only thing that I am
trying to tell him is that we in the
army headquarters also are very much
aware of this problem. I can te'l him
that in the last year and a half or
nearly two years, ‘many staff studies
were undertaken about this organisa-
tion of the divisions. He spoke about
the ratio between fighting and non-
fighting groups in the division. I can
tell you, they call it in the army par-
lance “ratio between tooth and tail”. As
was rightly pointed out, formerly the
ratio of tooth to tail was rather differ-
ent because the who'e thing was based
on the British model and the British
model was different because they had
different ideas, they had different roles
or functions of the army. Their main
base was England and their units were _
functioning in different paris of the
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world. For them the tail was ather
more important than the teeth. The
tee.h was also not important bzscause
the people were rather backward; the
people were unawakened people and
it was very difficult for them even to
deal with those people. So for the
ro'es they haqd in different par.s of the
world they did not need very sharp
teeth. But in recent months we have
made attempts about re-organisa ion.
This is the information that the Chief
of Army Staff gave to the National
Defence Council only last month and
I think it is better that this House also
knows this. This is the result of cer-
tain re-organisation schemes introduc-
ed in the army. I will give only a few
comparative figures. These figures are
the teeth and tail ratio with Pakistan.
Teeth 78; tail 22 for standard infantry
division. For the Chinese infan'ry
the figures are: teeth 86; tail 14. As
a result of our own re-organisation of
the Indian army now our flgures for
Mountain Division, teeth 75; tail 22;
for infantry division the figures are:
teeth 83 and tail 17. I know it is
somewhat less than that of the
Chinese. But there we 'will have to
take into account different methods
of calculation and different methods of
organisation. The rear organisations
of national service which we have to
organise are of different types than
they have in their country. The en-
gineering and medical services are or-
ganised in a different way. They do
not possibly ca'culate them in the
organisation of the type of the army.
Possibly that explains why our teeth
and tail ra'io becomes a little more
than that of the Chinese. But I can
assure the hon. Members and the
House that we are very much aware
of this position because, as he has
very rightly pointed out as was also
stated by Shri Nath Pai, we have to
make very effective utilisation of the
resources that this hon. House is plea-
sed to keep at the disposal of the De-
fence Ministry. We are very much
aware of this and we are pursuing the
matter from that point of view.

He also referred to the other aspects
of promo.ion, moral discipline and
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training. I will first take up promo-
tion, because that is more important.
Possibly, he is still hearing complaints.
Perhaps, some disgruntleq officers are
carrying tales to him. I am prepared
to accept it. But I can assure this
hon. House and I have made this state-
ment before also in this House—that
up to the level of Lt. Colonel promo-
tions are generally made on the basis
of seniority. After Lt. Colnel,
which really-speaking becomes a very
important cadre of leadership, the pro-
motions are made on the basis of
selection. And the selections are
made on the examination of their an-
nual confidential records. The selec-
tion boards or committees consist of
very high officers. They sit together,
assess the capacity of officers and
then make a recommendation about
the prbémotion of the officer concerned.
1t is only an very rare occasions that I
had an opportunity to differ from the
recommendations of that board.
Normally I tinq they go very scrupu-
lously by the merits of the officers
concerned. So, really-speaking, there
shoulqg not be any ground for com-
plaint. Certainly, some members are
superseded when others are promoted
and at higher levels the posts are
few. So, some people might be feel-

ing disappointed, but possibly un-
justifiably;
Then 1 come to another aspect,

training. 1 have made it my business
to go to different partg of our forward
formations, Very often I see how ex-
actly the training is given, particu-
larly the training about battle inncu-
lation to which the hon. Member
made a reference. The type of train-
ing that is given to the new officers,
particularly the officers recruited dur-
ing the cmergency, is absolutely first-
rate. The hon. Member made a men-
tion of live grenades. Standing with-
in a few yards of the exercises, I
have seen with my own eyes live
grenades being used. The way in
which the young officers were facing
the situation indicated that the train-
ing which wag being given was very
praiseworthy. This particular aspect
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of the training is undertaken with a
view to make our army a fighting
force, and I have no doubt that the
training that they are getting now
will certainly be put to better use if
any opportunity comes in their way.
I know the morale of the men and
the officers, whenever I have an op-
portunity to meet them, and it is
something very wonderful. They are,
really speaking, waiting for an op-
portunity to avenge the injustice and
the humiliation suffered by them. Of
course, they cannot do it on their
own. We do not have to think in a
personal way about these matters.
But the idea of self-respect and the
idea of patriotism the feeling vf pat-
riotism, in them is something very,
very admirable. I can tell the hon.
Members that if some of them are
willing to come and see this training
programme, I am prepared to arrange
for that.

Some hon. Members: Yes.

Shri Y. B. Chavan: I will personal-
ly invite Mr. Dandekar to come and
see it sometimes. The money that we
are spending is being spent wel] and
for better purposes of making our
young recruits tough fighting soldiers.

He also mentioned another point
about the ratio of vehicles. I have got
some figures with me in terms of in-
fantry divisions. Chinese division has
got about 1209 vehicles whergas our
mountain division has got 1362 vchi-
cles, T must concede that with the
type of terrain that we are using and
its length, thig additional number of
less than a hundred is not much.

Incidentally, I must make a refer-
ence here {o another point made by
Shri Indrajit Gupta and that was
about the policy of discarding the
vehicles. He made a point that we
are, even before reaching the first
overhaul stage, trying to sell a large
number of vehicles. Yes, this is a
policy that is accepted after full con-
sideration. Firstly, the area, the ter-
rain, in which our vehicles have to
go, is more difficult than we usually
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used to have before. We do not want
to take chanceg about taking the type
of vehicles which at the eleventh
hour are likely to fail, Therefor, we
have accepted a standarq that either
the vehicle hag run for 35,000 miles

or 7 years, after that period, it will
be sold.
Shri Indrajit Gupta: Doeg this

standard apply only to those vehicles
which are used in mountain terrain?
Your Report does not say so. It says
about all the vehicles.

Shri Y. B. Chavan: Most of the
vehicles are wanted for the divisions
and, a part from this, there is another
argument, I will give you another
argument. By making these vehicles
the responsibility of the Army to
maintain them, the problem of their
maintenance and their occupying the
space becomes so very difficult and
so wasteful. So, it is found in the
interest not only of the efficiency but
also of the economy and the econo-
mics of the divisiong concerned to
discard these things. The Army has
welcomed this decision more than
anything else. I know that py this
way there is not going to be a na-
tional loss because these vehicles will
certainly be available for the civilian

purposes and they will alsp get more

and more better types of vehicles for
their use. There is nothing wrong in
this.

Another small point that Mr.
Dandeker mentioned was about the
pension to widows. He said that they
are getting about Rs. 8 or something
like that. I would like to tell him
for his information that very recently
we have increased the quantum and
the minimum is Rs. 25.

Shri Narendra Singh Mahida: That
is not enough.

Shri Y B. Chavan: Well, nothing
is enough but certainly this is what
we have done to them and it is cer-
tainly an improvement.

Here, I mu:t make a mention cf
certain remarks made by the hon.
Members, Shrimati Sharda Mukerjee.

CHAITRA 9, 1887 (SAKA)

Min, of Defence 6838

She expressed her anxiety for the
welfare of the serviceg and I entirely
share her anxiety. But I must say
that I do not accept the other part of
her arguments. She will forgive me
for not agreeing on that point, What
does she expect in the Report of the
Defence Ministry in regard to the
framework of the United Nations?
What else does she want us to do?
Does she want us to declare to the
world that we want to have aggres-
sion, that we have nothing to do with
the United Nations? Doeg she want
us to follow China or does she want
us to follow her own ideas about it?

Shrimati Sharda Mukerjee: May 1
intervene for a minute? What I
meant wa; that the Ministry had dec-
lared as their primary aim the econo-
mic, political and social objectives
and non-aggression; I said that in-
stead of that, the security of the
country should have been declared as
the primary objective.

Shri Y. B. Chavan: That is exactly
what I am saying. Security has not
only an important place but the first
place.

Shrimati Sharda Mukerjee: What I
meant was this. The report has put
it in such a way that it gives a prior
place to the other considerations in-
stead of to security.

Shri Y. B. Chavan: I am glad the
hon. Member hag explained it. But il
I had not expressed my view, pos-
sibly it woulq mean that I agreeq to
what she tried to convey, at least
from the impression that she gave,
because Shri N. Dandeker had started
clapping from the other side when
she said that.

Ag far as the border road deve-
lopment is concerned, during the last
two years, this hag occupied an im-
portant place; this was the most im-
portant factor in the defence prera-
reiness. A3; we all know, ultimately
these battles in the Himalayan ter-
rain are going to be  battles
of logistics. @And the logistic



[Shri Y, B. Chavan]

capability of any Army depends upon
the gystem of communiactiong that
we can develop. During the last year
and a half or two years, this organi-
sation has made a tremendous pro-
gress, at great risk, I should say. In

Vorder to see the risk that they are
running in developing these roads, it
is better that some Members go and
see the thing for themselves; some of
the Members had gone and seen those
border roads, and ‘they have come
back with praise for those people, 1
know that this programme has still to
make a long progress yet and it has
to go through a long way yet. But I
am sure that if we proceed nat the
speed with which we are proceeding
now for a few more years, this ques-
tion of communications will ba solv-
ed satisfactorily.

Shri Harl Vishnu Kamath: The
Tusker and the Dragon are in goud
shape?

Shrli Y. B. Chavan: They arc; they
are much better. I wish that my hon.
friend Shri Kamath goes there and
sees things for himself.

Shri Hari Vishnu Kamath: I have
been there, but long before the hon.
Minister came here.

Shri Y. B, Chavan: I am referring
to the period after I came here.

Shri Harl Vishnu Kamath: I have
not been there after that.

Shri Y. B. Chavan: The last point
was about the ordnance factories,

I would like to assure Shri Indrajit
Gupta, Shri Banerjee and Dr. Melkate
that what has happened during the
last few months was not any proposal
of retrenchment of any regulur
workers. Some casual workers who
had been taken for gome specific jobs
for temporary periods had to be dis-
continued. There is no proposal now,
nor do I think there is the likelihood
of any proposal in the near future, to
retrench the employees. But I must
say at the same time that the work
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that the labour in the ordnance fac-
tories have done during the last two
years is something worthy of na-
tiona] pride. The way they Lave
functioneq is really remarkable, Na-
turally, Dr. Melkote and Shri Banerjee
and otherg also have written to me
about it asking me in what way we
could appreciate the work done by
these people. I do not want to take
the time of the House in going
through the benefit schemes and wel-
fare schemes that we have got tor
labour. But we have taken into con-
sideration many schemes, and many
schemes are already Dbeing imple-
mented. But we shall keep this in
mind while dealing with the nroblems
that they will have in the future also.
Before 1 conclude, T must thank this
House for the fact they have shown
a great appreciation of the -york that
is being done; I must also thank them
for the good-will that they have
shown in the speeches because I know
that the type of task that I am en-
trusted with is something which 1s
rather a difficult one.

One hon. Member made a personat
reference to me. He made a imention
about my place in the Cabinet. My
place in the Cabinet has something t0
do with my age, and I cannot help
my age. But I can tell him that I have
got the fullest faith anq confidence
of my Cabinet colleagues and the
Prime Minister in this work of de-
fence preparation or defence efforts;
and the good-will that hon. Members
here have shown me will also go a
long way to sustain me in this task.

Shri Hari Vishnu Kamath: By yor
leave, may I ask one question? I am
constrained to bring to your notice
and -to the notice of the House the
rather unclear, if not, confusing state-
ment that the hon. Mini-ter made on
the 22nd February, just over a month
ago, in answer to a question on the
India-China boundary. I am quoting
from the reporters’ copy of the pro-
ceedings of the House. The hon.
Minister said:
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“I can certginly say in a gene-
ral way that international front-
iers are establisheq frontierg and
they are naturally what they were
before November, 1962".

That is to say, ‘after the Chinese in-
vaded’, becau.e as we all know, they
invadeq India in October, 1962. Now,
the hon. Minister says that the
frontier or the India-China boundary
was what it was before November,
1962, that is, after the Chinese in-
vasion when they had forcibly al-
tered the India-China boundary.
Thereafter, my hon. friend Shri
Yashpdl Singh asked:

AL FT 1947 F* ATTT K AWA § A
62 I |ZT F1 A=A ?

Then the Minister, in answer to
that—I do not know what exactly
wag in hig mind—said:

“l do not know what i3 the
distinction between the two,”.

That is, between the 1947 and 19€2
boundries.

8hri Y. B. Chavan: Because I do
not make any distinction between
1947 and 1962. It is the same as in
1947—that wag what I meant.

Shri Harl Vishnu Kamath: Does he
mean de facto or de jure? Because
even the late Prime M nister, Shri
Jawaharlal Nehru’s stand, which we
did not accept, was that before talks
began, the status quo ante Septem-
ber 1962 should be restored. That is
what he regarded, in his own way.
But the Defence Minister goes fur-
ther. T do not know what he meant
by this. It should be clarified.

Shri Y. B. Chavan: I would like to
make it clear that I do not want to
make any distinction between the
boundriegs of 1947 and 1962. That is
what I meant.

Shri Harl Vishnu Kamath: Please
say, 1947 boundary then.
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Shri Nath Pai: I thought he had
received my note....
8hri Y. B Chavan: I am sorry I

forgot to reply to that.

He mentioned about the classifica-
tion in INA of white, grey and black,
We have not accepted those distinc-
tions.

Shri Nath Pai: They were made by
the Briti.h, relating to the degree ot
participation and enthusiasm of per-
sonnel in that Army. They were told
pers stently about it; if it is true, is it
not invidious? What steps are taken
to remove that? ,

Shri Y. B. Chavan: In 1963 or 1964,
we announced a scheme to give them
relief by sanctioning Rs. 30 lakhs,

Shri Harl Vishnu Kamath: It is

very paltry. Rs. 1 crore is due.

Shri Y. B, Chavan: That is a diffe-
rent point which is arguable. But this
was g ven in spite of the black, grey
or white, whatever it is. So we have
not accepteq that any such distinction.

Mr. Deputy-Speaker: Should I put
any of the cut motions to vote?

Shri Narendra Singh Mahida: 1In
view of the assurance given by the
hon, Minister, I beg leave of the Ilouse:
to withdraw my cut motions.

Cut motions 17 to 21 and 30 Nos. were,
by leave, withdrawn,

Shri Yashpal Singh: I also seek
leave of the House to withdraw my
cut motions.

Cut molions 1 to 6 were, by leave

withdrawn,

Mr  Deputy-Speaker: The question:
is:

“That the respective sums not.
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
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[Mr. Depuly-Speaker]

sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March 1966, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 10 to 14 and 117 re-
lating to the Ministry of Defence.”

The motion was adopted.

[The motions of Demands for Grant
‘which were adopted by the Lok Sabha,

are reproduced below—Ed.]

DEMAND No. 10—MINISTRY OF DEFENCE

“That a sum not exceeding
Rs. 56,90,000 be granteq to the
President to complete the sum
necessary to defray the charges
which wil] come in course of
payment during the year ending
the 31st day of March, 1986, in
respect of ‘Ministry of Detence'.”

EFFECTIVE—ARMY

“That & sum not exceeding
Rs. 4,88,97,75,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come In course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Defence Services, Effec-
tive—Army’.”

DitMAND No.
EFFECTIVE—NAVY
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11—DEFENCE SERVICES,
DyxMAND No. 117—DEFENCE

12—DEFENCE SERVICES,
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the 31st day of March, 1966, in
respect of ‘Defence Services, Effec-
tive—Navy’.”

18—DEFENCE SERVICES,
EFrFEcTIVE—AIR FORCE

“That @ sum not exceeding
Rs, 1,31,15,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1866, in
respect of ‘Detence Services, Effec-
tive—Air Force'.”

DiMAND NoO. 14—DEFENCE SERVICES—

NoN-ErFecTIVE

“That @ sum not exceeding
Rs. 17,89,27,000 be granted to the
President to complete the sum
necessary to defray the charges
which 4il] come in ‘course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Defence Services—
Non-effective'.”

OUTLAY

“That @ sum not exceeding
Rs. 1,08,79,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of Defence Capital Out-

? 9

lay’.

CAPITAL

18.32 hrs.

The Lok Sabha then adjourned till
Rs. 20,92.30 000 be granted to the Eleven of the clock on Wednesday,

President to complete the sum March 31, 1985/Chaitra 10, 1887
necessary to defray the charges (Saka),

‘which will come in course of
payment during the year ending —

“That @ sum not exceeding



	001
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130



